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LOK SABHA
Monday, May 14, 1962/Vaisakha 24,
1884 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. SpEAKER in the Chairl

ORAL ANSWERS TO QUESTIONS

Rura! Insurance Scheme

692, Shri Rameshwar Tantia: Will
the Minister of Finance be pleased to
state:

(a) whether it is a fact that the
L.IC. has recently implemented a
new scheme to carry life insurance
further to the rural areas; and

(b) if so, what are the salient
features of the above scheme and the
States in which it is now in force?

The Deputy Minister in the Minis-
4ry of Finance (Shri B. R. Bhagat):
(a) Yes, Sir,

(b) A statement 1is laid on the
Tablz of the House,

STATEMENT
(s

(i) It has been decided, as an ex-
perimeatal meastre, to entrust pre-
mium collections to Branch Post
Offices doing Savings Bank work and
Sub Offices in rura] areas where no
banking facilities ‘exist at present. A
pilot scheme covering 25 Post Offices
has been launched in Rajasthan. The
collection will be confined to first
year and renewal premiums or any
other dues and will be made on pro-
ductior of identity certificates or
renewal notices from the Corporation,
The premia will be accepted at only

538 (Ai) LSD—1.
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those rural and Bnanch Sub Offices
doing Savings Bank work which are
specially authorised by the head of
the Posta] circle in consultation with
the Corporation, At the month-end
the Head Post Office will issue a
cheque for the total amount collected,
less collection charges, o the com-
cerned office of the Corporation.

(ii) A scheme for utilising Pan-
chayats for doing rural business is
already operating in Rajasthan. Yhe
Life Iasurance Corporation is holding
discussions with other State Govern-
ments to introduce the scheme. Under
the Scheme, a nominee of the Pan-
chayat will be appointed as an agent
of the Corporation on a year-to-year
basis to obtain business. A service-
cum-collection agency will be given
to the Panchavat. The Panchayat
will collect all premiums and transfer
the collections to the Corporation.

Shri Rameshwar Tantia: May 1
know whether this scheme is in any
way different from the scheme which
is there in the urban areas; if so,
what are the differences?

Shri B. R, Bhagat: The difference
mainly is that in the urban’ areas it
is done through the usual channel—
the agents, the field officers and
other staff of the LIC are there——
whereas in this case the branch post
offices in the ruarl areas and also
the panchayats will be doing fhe
work.

Shri Rameshwar Tantia: May I
know whether the Government is
thinking of keeping special agents ar
inspectors in the rural areas to make
the villagers insurance-minded?

Shri B. R. Bhagat: The LIC is try-
ing to expand its activities in the-
rural areas., The field officers and
other agents are alsp operating in
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the rural areas. The work is pro-
gressing and the staff will also be
increased.

Shrimati Savitry Nigam: May I
know what special measures have
been taken by the Government to
popularise this rural insurance in
the wvillage areas and whether some
rural agents are being trained in
the insurance technique or not?

Shri B. R. Bhagat: The LIC has
started with a pilot scheme,

Mr. Speaker: A new scheme has
been started and the statement gives
the agents who would be appointed

.for that scheme,

Shri B. R. Bhagat: The panchayat
4nd the branch post offices will be
the agents.

o fanfa faw - agdrmar 2 5
AT ¥ AT Fres IRIFH T E
g ATATC &1 5 & A Fop ey 7 e E
il & s & ford goeTe A mvzfeem
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7g 9 S g W@ |

Shri Surendranth Dwivedy May I
know what is the percentage of total
business in the urban and the rural
areas?

Shri B. R. Bhagat: The scheme
has just been started, and the hon,
Members® should wait for some time
before the results can be gjven.

Shri Surendranath Dwivedy: What
I wanted to know was whether there
is any break-up of the urban and
rural business done so far,

Shri B. R. Bhagat: I want a sepa-
rate notice for that. .

Mr. Speaker: I presumed that he
nad not got the figures.

Shri Maheswar Naik: May 1 know
whether it is a fact ‘that the risk
involved is accepted only when the
money is received at the central
office and not in the branch offices;
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if so, for expansion of LIC's business
in the rural areas, may 1 know whe-
ther it is not possible to accept the
risk as soon as the money is deposit-
ed in the rural branch offices?

The Minister of Finance (Shri
Morarji Desai) The scheme is
very simple. It has been simplified
-for this very purpose. The whole .
group including the medical doctor
and others goes to the villages, there-
a person is examined and nothing
else is required afterwards, As soon
as he makes the payment the policy
is issued. So, there is no question
of any difficulty in that matter,

Mr. Speaker: One hon. Member
has written to me that in spile of my
taking a resolve with the consent of
the hon. Members that we should
cover more questions, the same
number of supplementaries are being
allowed and we are not making any
Progress.

Supersonic Jet Aircraft

+
_“"f Shri Subodh Hansda:
7. Shri §. C. Samanta:

Will the Minister of Defence be
pleased to state:

(a) whether any further develop-
ment has been made of the first
Prototype of the Supersonic jet air-
craft designed and developed by
Hindustan Aircraft Ltd.;

(b if so, the nature of development
made; and

(c) when it is expected to be fully
developed for commercial manufae-
ture?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) and (b). Progressive develop-
ment of this successful aircraft is
being carried out.

(c) Simultaneously with such
development the aircraft production is
being progressed as planned.
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Shri Subodh Hansda: May I know
whether it has been able to increase
the speed of this aircraft

Shri Raghuramaigh: On the 26th
April this aircraft crossed the sound
barrier.

Shri Subodh Hansda: My question
was whether it has been able to in-
crease the speed of the aircraft.

Shri Raghuramaiah: That is the

maximum spesd contemplated at the

moment,

Shri S. C. Samanta: May I know
whether any foreign expert's help
was taken for designing this type of
supersonic jet?

Shri Raghuramaish: A team of
German experts have been employed
on this,

Shri Nath Pai: Is it a fact thst
pending the completion of the
development of this plane, Govern-
ment are ¢ontemplating purchasing
jet aircraft from the Soviet Union?

.Mr. Speaker: That would be quite
a different thing altogether,

Shri Nath Pai: May I submit that
this aeroplane was to be fitted with
MIG engines from the Soviet Union
but now it transpires that the frames
that have been manufactured at
Bangalore are too light and as a
result—this is a directly related
matter—it is being suggested that we
should purchase some planes from the
Soviet Union? So, this arises out of
the main question.

Shri Raghuramaiah: Sir, as you
have rightly pointed out here we are
dealing with the dewvelopmental work
of HFF 24. What other planes Gov-
ernment of India would require or
consider purchasing, 1 submit, would
be a separate question.

Shri Nath Pai: Then may I know...

Mr. Speaker: I will come to him
again, Now Shri P. K. Deo.

VAISAKHA 24, 1884 (SAKA)
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Shri P. K. Deo: My question haﬁ;
already been covered.

Mr, Speaker: Then Shri Nath Pai.

Shri Nath Pai: Is it a fact that
these very planes which we are
trying to develop at Bengalore were
to be fitted with Soviet MIG engines
but it now transpires that MIG
engines are too heavy for the frames
of these planes?

Shri Raghuramaiah: These planes
are to be fitted with Orpheus en-
gines,

Shri Indrajit Gupta: May I know
whether it is a fact that after hav-
ing fitted the Orpheus engines to
our aircraft it was found that HF
24 cannot regularly maintain syper-

sonic speeds and it has actually
proved to be subsonic?
Shri Ragharamaiah: I have al-

ready said that it is in development-
al stage.

Shri Hari Vishnu Kamath: Is there
any truth in the press reports to the
effect that this Indian-designed super-
sonic jet is not likely to go into full
production for another two or three
years and, if so, what arrangement
is the Government making for equip-
ping our Air Force with the required
type of aircraft?

Shri Raghuramaiah: Government
are always conscious of the time fac-
tor involved and the steps they will
take will depend on the circumstan-
ces that arise from time to time.

Shri Hari Vishou Kamath: I could
not get the last part of the answer.

Shri Raghuramaiah: The steps that
Government will take will depend on
the circumstances that arise from
time to time.

Shri Hari Vishnu Kamath: My
question has not been fully answered.
What arrangements are they making
to equip our Air Force with the
necessary type of aircraft until our
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factory goes into full
That is my question.

Shri Raghuramaiah: This gquestion
relates to a particular type of air-
craft, If the guestion is what other
planes the Government of India are
contemplating, that would be an en-
tirely different subject, and a very
wide subject too.

production?

Shri Hari Vishnu Kamath: Sir, on
a point of order. The gquestion re-
lates to supersonic jets and the Min.
ister admitted that it is a developing
aircraft. My question was: so long
as it does not go into full production,
what arrangements are the Govern-
ment making for equipping our Air
Force with the necessary type of air-
craft?

Mrt Speaker: The hon. Member
wants to enguire about the other ar-
rangements that the Government
might be making. His question is
whether any other arrangements are
being made until this is developed.
The hon. Minister says, and I agree
with him in this respect, that the
particular question here is the pro-
gress of the development made so
far, as far as this factory and this
particular prototype are ¢oncerned.
Next question.

Shri Hari Vishnu EKamath: It is not
frrelevant at all. It is a collateral
question, :

Mr. Speaker: I have held it is a
different question. 1 am sorry. Next
question.

Shri Hari Vishnu Kamath: We
are helpless in your hands.

Mr. Speaker: That is the only trou-
ble.

Confirmation of Civilian Defence
Employees
*694, Shri S. M, Banerjee: Will the

Minister of Defence be pleased to
state:

(a) whether it is a fact that orders
for 80 per cent permanency in respect
of civilian non-industrial and indus-
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trial employees in Defence have not
yet beeh actually implemented;

(b) if so, the reasons for this delay;

(c) the steps taken by Government
in the matter?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) to (c). The orders regarding 80 per
tent permanency in respect of civilian
non-industrial and industrial em-
ployees are being implemented by the

Defence Establishments. The deci-

sions in these cases have to be taken
in consultation with the Finance &
Audit authorities concerned.

* Instructionss have been issued for
expediting the complete implementa-
tion of these orders.

Shri S. M. Banerjee I want to know
whether Government have been able
to take a decision regarding imple-
menting these orders for 80 per cent
permanency to industrial and non-in-
dustrial civilian employees in the
case of civilian employees in the Air
Force also who are working in lieu
of Airmen? ’

. Shri Raghuramaizh: The existing
orders do not cover units and estab-
lishments raised after 1956, like, the
Headguarters Maintenance Command,
IAF, and the exparision caused due to
the recent re-organisation pf the
Corps of EME Field Units and posts
sanctioned for specific projects.

Shri S, M. Banerjee: May [ know
whether these orders are being im-
plemented in all those establishments
which were in existence before 19567

Shri Raghuramaiah: They cover
specifically Ordnance Depots in the
AOC, EME Workshops in the Corps
of EME, Ordnance Factories, TDEs,
Engineer Stores Depots and Eng‘megr
Works in the MES, IN Dockyard in
the Navy, BRDs in the Air Force and
similar other industria]l establish-
ments which employ a bulk of civil-
ian employees both industrial and
non.industrial,
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Shri S. M. Banerjee: Has any time-
limit been fixed for implementing
these orders for the lower forma-
tions?

Shri Raghuramaiah: In the very
nature of things it would be very
difficult to fix a time-limit because
the Audit has to be consulted, finan-
cial concurrence has to be obtained
and verification has to be made in
regard to the length of service. All
this will take time. But we are try-
ing to do our best to expedite the
matter.

All India Services

Shri lgglmnaul Singh:
[Shri Warior:
Shri Vasudevan Nair:
Shri Basappa:
*§95.) Shri Bishanchander Seth:
Shri Vidya Charan Shukla:
i Shri M. K. Kumaran:
Shri Yajnik:
Lshri Maheswar Naik:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the scheme to estab-
lish three All.India Services wviz,
the Indian Service of Engineers, the
Indian Forest Service and the Indian
Medical and Health Service has been
finalised; and

(b) if so, the details thereof?

The Minister of State in the Minis-
itry of Home Affairs (Shri Datar):
(a) No, It is under consideration in
consultation with the State Govern-
ments.

(b) Does not arise.

st TqTe fag : 2T g ¥
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Shri Datar: May T point out to
the hon, Member that wunder the
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Constitution a Resolution has to be
passed by the Rajya Sabha in this
respect under article 312, That was
done late last year. Then the draft
scheme has to be submitted to all the
State Governments; the UPSC will
be consulted angd legislation will fol-
low, 2

st WER 29 A, AT A A
2 e afesis g TERiATmsma
&1 faiy fear @ M gt srm & 20
aW@e?
Shri Datar: No, Sir.

-

Shri Warior: May I know whether

any State Government or associajjons

of any of these sections have raised

any serious objections against the
formation of any of these cadres?

Shri Datar: Sp far as the State
Governments are concerned, this mat-
ter was taken in hand after the Chief
Ministers had agreed in principle to
the formation of these services.
Thereafter detailed. rules of the draft
scheme were submitted to the State
Governments and they are consider-
ing them.

Mr, Speaker: Shri Vasudevan Nair.

Shri Warior: The question has not
been fully answered.

Mr. Speaker: Then I will_gi\re him
another opportunity. I have called
Shri Vasudevan Nair.

Shri Vasudevan Nair: While form-
ing more and more All-India Services
has the Government of India consid-
ered the question of infringement of
the rights and powers of the States,
even going contrary tg the spirit of
the federal constitution that we
have?

Shri Datar: It is not a question of
taking away the powers of the States.
In fact, this question, as I stated, was
considered by the Chief Ministers
and they agreed in principle. Now it
is for the purpose of improving the
services under these three items.

»
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Shri Warior: I want to know whe-
ther the Institute of Engineers or
similar associations of other sections
have objected to their formation,

Shri Datar: I have seen some oppo-
sition to this in the press.

Shri Hanumanthaiya: In constitut-
ing these All-India Services will pro-
ger steps be taken to guarantee ade-
quate representation to the backward
classes?

Shri Datar: That will be provided
dfor because there will be a certain
measure of direct recruitment and
for direct recruitment there is a pro-
portion fixed of 124 per cent for
Scheduled Castes and 5 per cent for
Schéduled Tribes,

Shri Heda: May I know if any State
Government has opposed the scheme
and, if s0, the name of that State
Government?

Bhri Datar: That is what I have
pointed out, namely, that we are
awaiting the detailed views of the
State Governments. But in principle
it has been accepted already.

Shri Hanumanthaiya: The hon. Min-
ister has avoided my gquestion. He
confined himself to Scheduleq Castes
and Tribes. It is the backward clas-
ees as understood by the South Indian
States that 1 am referring to.

Shri Datar: May I point out to the
hon. Member that there is no repre-
sentation for other backward classes
under the Government of India.
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I shall also read the answer in
English,

(a) The Committee was appointed
to review and report on the perform.
ance of India in International Meets
with special reference to the last
Olympic Games held at Rome.

(b) The Committee has interview-
ed a number of persons at Calcutta
and Delhi and is expected to wisit
a few other places also for receiving
more evidence,

(c) The Committee is expected to
submit its report by the ‘end of
August, 1862,
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Shri Barrow: I am informed that
the delay is largely due to the fact
that some of the witnesses are not
appearing before this Committee. Will
this Committee not be able to invoke
the provisions of the Commissions of
Enquiry Act?

Dr. K. L. Shrimali: I do not think
that is the only reason: that may be
one of the reasons, but the main rea-
son is that the committee had not
taken up its work seriously enough.
But now I hope they have taken up
the work seriously. They have inter-
viewed some people in Calcutta and
also in Delhi. I am hoping that the
Teport would be submitted by the end
of August.

Shri Jaipal Sing rose—

Mr, Speaker: Does the hon. Mem-
ber want to put a guestion or give
explanation?

Shri Jaipal Singh: I want to cor-
rect a wrong impression that the hon.
Minister has created about the com-
mittee. The Rome Olympics finished
two years ago. We could not even
begin our work because the report
and accounts of the Chef-de-Mission
were not available. The hon. Minis-
ter himsel? received them more than
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a year later. We could not begin our
work till then, In between came the
elections.

Shri Indrajit Gupta: May I know
whether Shri Ashwini Kumar and the
Maharaja of Patiala have been exam-
ined by this committee? If not, is it
proposed to examine them or not?

Dr. K, L, Shrimali: It is for the
Committee to decide whom they
should call ‘for examination. 1 am
sure if the Maharaja of Patiala is
invited he would appear before the
committee. He is the Chairman of

_the Sports Council.

Shri Hem Barma: Besides enguiring
into the causes of the debacle is this
committee going into the condxt of
the home team at Rome Olympics?

Dr. K. L, Shrimali: Its terms are

very wide. They can look into all
these matters which affected our
games,

Shri Fatehsinhrap Gaekwad: I hope
the Minister is aware that I was one
of the witnesses who appeared before
the Committee, Is the Minister
aware that I was asked to come at
9-30 and the committee members
were aksed to come at 1030

Nationa] Integration Conference

[ Shri V]d!:- Charan Shukla:
Shri Harish Chandra Mathur:
Shri Bhakt Darshan:
*697. { Shri Prakash Vir Shastri:
Shri A. S. Saigal:
| Shei D, C. Sharma:
lSllri Righang Keishing:

Will the Minister of Home Affairs
be pleased to state:

(a) the positive steps that have
been taken by Government towards
furthering the ends of National Integ-
ration in the country since the hold-
ing of National Integration Confer-
ence; and

(b) the salient features of the

steps taken?
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The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) and (b). A statement is laid on
the Table of the House.

STATEMENT

The recommendations of the Na-
tional Integration Conference embod-
ied in the Statement issued on its
behalf cover a wide variety of sub-
jects.

The conference reaffirmed the deci-
sions taken by the meeting of the
Chief Ministers and Central Ministers
held on August 10—12, 1861 on the
guestion of language and safeguards
for linguistic minorities, These deci-
¢ gions were communicated to the
State Governments. We have receiv-
ed reports from a number of States
which show that the matter is receiv-
ing attention. The Commissioner
for Linguistic Minorities is also look-
ing into these matters. Further, a
Committee of Vice-Chairman of the
Zonal Councils has been constituted
under the Chairmanship of the Home
Minister to keep in touch with the
working of the safeguards for linguis-
tic minorities ang the promotion of
national integration. The first meet=
ing of this Committee was held on
10th November, 1961. The Committee
decided among other things that a
Standing Committee should be appoin-
ted by each Zonal Council to review
the progress of implementation of the
measures relating to national integra-
tion from time to time. The Com-
mittee hag recommended further that
at the State level, the Chief Minister
assisted by the Chief Secretary should
assume responsibility for coordina-
tion of all work relating to national
integration (including safeguards for
linguistic minorities) and that at the
district levels, this responsibility
should vest in the Collector or dis.-
trict officer.

In regard to the preparation of
model text books, the Union Ministry
of Education have made arrangements
through the Central Bureau of Text
Books Research. They also propose
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to appoint an Advisory Board on
Text-Books as recomended by the
National Integration Conference.

A National Integration Council has
been set up to review all matters per-
taining to national integration and te
make recommendations thereon,

Shri Vidya Charan Shukla: Is it a
fact that communal and other paro-
chial parties are the main danger to
national integratton and, if so, what
action is being taken or will be taken
to meet this danger?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): What the hon.
Member has stated is correct, that
the communal organisations and
other such bodies are the real danger
to the integration of the country. As
regards action being taken, of course
we have the necessary powers with
us and we have been taking action
against them  whenever occasions
have arisen.

Shri Vidya Charan Shukla: May I
know of any action that has been
taken up to date by the Government
against any of these parties?

Shri Lal Bahadur Shastri: Well, if
the hon. Member is referring to the
suggestion of declaring such parties
as unlawful..(Shri Vidya Charan
Shukla: No)....of .course, We have
not taken action against any party as
such, but we have taken action
against individuals and groups,

Shri D. C. Sharma: Tt is said in
the statement that a National Integ-
ration Council will be set up. May I
know if it kpas set up, how many
times it has met and what recom-
mendations it has made?

Shri Lal Bahadur Shastri: It has
been sot up. It has not met so far. Tt
is meeting on the 2nd June next.

Shri J. P. Jyotishi: May I know if
any attempt is made in the realm of
education to inculcate the spirit of
secularism in the young progeny?

Shri Lal Bahadur Shastri: The Con-
ference had suggested the prepara-
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tion of model text-books and made
some other proposals. They laid
special emphasis on the preparation
of proper text-books. The matter
has been referred to the Education
Ministry, and the Education Ministry
has already taken some action in that
behalf.
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Shri Nath Pai: Is it not a fact, as
vevealed by the results of the elec-
tions, that forces detrimental to the
unity and integration of the country
have emerged stronger and, if so,
what steps Government are contem-
plating to counter it; and may I know
whether there has been a change in
the composition of the National Integ-
ration Conference after the elections?

Shri Lal Bahadur Shastri: No,
there has been no change—it is not
the Conference but the National In-
tegration Council, a smaller body.
Well, some of these matters could be
considered in the next meeting of the
National Integration (Council. The
reprecussions of the last elections, the
forces that have come up, communal
or otherwise, we could certainly con-
sider these matters in the next meet-
ing of the Council.

Shri N, Sreekantan Nair: May I
know whether Government is aware
of the principle that the unity of
India is based on the concept of unity
and diversity and whether Govern-
ment consider any precipitate action
possible, feasible or healthy to the
future of India?
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Mr. Speaker: That is too genera! a.
question,
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Mr. Speaker: It is a suggestion for-
action,

-

Shri Tyagi: As far as I remember,.
this Integration Conference had re-
commended that a big campaign for
obtaining from the citizens of India
an oath of national unity be launched
and some organisations for unity be
set up either on district or other
levels. I wonder if Government has

taken any positive steps in this direc-
tion.

Mr. Speaker: Hon. Members give:
more information thap they try to
get.

Shri Tyagi: There was that recém-

mendation, I want top know whether
that has been implemented.

Mr. Speaker: Every question is pre-
faced with a lengthy statement.

Shri Lal Bahadur Shastri: Perhaps
Shri Tyagi is referring to the Peace
pledge which was considered in that
conference and to which reference is
made in the statement jssued -after-
the conference, It is true that it was
considered then. It is also correct
that we have not done much in that
regard so far. However, the state-
ment itself was a special appeal to the-
people as wel]l as to the non-official
organisations to take up that kind of
work, .

Shri Hem Barua: In view of the-
fact that the Chief Ministers of the:
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States themselves evolved the three
languag formula, may I know whe-
ther that language formula has been
_implemened by any of the States so
far?

Shri Lal Bahadur Shastri: I think
-almost all the State Governments are
trying to implement them and some
of them have gone ahead to a great
wextent.

“Shri Vidya Charan Shukla: The
statement says that the committee
had recommended that a Standing
committee should be formed in each
‘Zone to look after national integra-
tion work. May I know if any such
tommittees have heen formed in the
-various Zones and how many sittings
they*have had?

Shri Lal Bahadur Shastri: Recent-
ly, I think, about 4 or 5 months be-
fore, this decision was taken and we
have written to the State Govern.
ments. I am not aware, I do not
think they have formed Standing
committees. But, they will do so. I
have no doubt on that.

Mr, Speaker: Next question: Shri
Shree MNarayan Das.

Shri Hem Barua: May I put a sup-
plementary on my previous question?
- The Minister’s reply was not compre-
hensive.

Mr. Speaker: It might have been. I
have passed on to the next question.
Shri Shree Narayan Das,

Vijnan Mandirs
*698. Shri Shree, Narayan Das:
Will the Minister of Scientific Re-

- search and Cultaral Aﬂalrs be pleas-
ed to state:

(a) whether details of the terms of
transfer of the Vijnan Mandirs to
- State Governments have been work-
- ed out; and

(b) how many of these have al.
ready been transferred to the States?

The Deputy Minister in the Minis-
~iry of Scientific Research and Cultu-
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ral Affairs (Dr. M. M. Das): (a) No,
Sir.

(b) Does not arise,

Rise in Steel Prices in U.S.A.

*701, Shri Hari Vishnu Kamath:
Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to recent
reports of rise in steel prices in
USA;

(b) whether the Third Five Year
Plan will be affected thereby; and

(¢) if so, in what manner and to
what extent?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) to (c). Increase in price announ-
ced by the US. Steel Mills has been
rescinded and therefore the issue
raised does not arise.

Shri Hari Vishnu Kamath: To what
extent is India dependent on the
U.S.A. with regard to steel and other
essential items for the implementa-
tion of the Third Plan?

Shri C. Subramaniam: I cannot give
the exact figure. We import some
categories of steel. More than that,
we import machines also. If the steel
price is increased, automaticaly, it
will get reflected in the prices of the
machines also. Therefore, if there is
any increase in the price of steel it
will certainly affect us,

Shri Nath Pai: The steel industry
in the American States is a mono-
poly. They raised the price of steel,
but the President intervened and the
prices were slashed down. Will the
Government of India try to find out
what were the measures employed to
cut down the prices ag this is a prob-
lem which we are continuously fac-
ing in this country?

Shri C. Subramaniam: As far as
steel prices are concerned, in India,
they are controlled and there has not
been much of a complaint with re-



4321 Oral Answers

gard to the price. Therefore, I do not
think there is any need to adopt the
American method for the purpose of
controlling the steel price here,

Post_graduate Engineering Education
and Research

%702. Shri Bhagwat Jha Azad: Will
the Minister of Scientific Research

.and Cultural Affairs be pleased to
state:
(a) the attempts that are being

made for the development of Post-
‘Graduate engineering education and
research; and

(b) what
tions of the two-day conference of
the Principals of the Technical Insti-
tutes in the country and State Direc-
tors of Technical Education held at
Delhi recently?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) The report of the expert
Committee on Post-graduate Engi-
neering Education and Research is
available in the Library of the Sabha.
“The main recommendations of the
Committee have been accepted and a
Board has been set up to implement
them.

(b) No specific recommendations
‘were made but, there was a free ex-
<hange of views on the manner of
implementation of the report and re-
lated aspects.

Shri Bhagawat Jha Azad: May I
‘know whether this Mimistry has pot
‘any assessment of the present re-
‘quirements in the Third Plan in the
‘field of engineering?

Shri Humayun Kabir: Of course,
yes, I

+ Shri Bhagwat Jha Azad: May I
know what attempts are being made
to fulfil the shortage that we have at
present according to the asessment
‘that the Ministry has

Shri Humayun Kabir: At the pre-
sent moment, there is no shortage.
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We have met the requirements at
present. For the plans which are in
Fand, we will be able to meet the
requirements by 1966.

Dr. K. L. Rao: May I know
whether discussions were arranged
between professors of the various

subjects with regard to post-graduate
research in engineering, bcause post-
graduate research depends upon
mainly the professors and not on the
principals? '

Shri Humayun Kabir. Almost a
hundred people were here during the
discussions, and they were mostly
heads of all engineering colleges in-
cluding higher technological institu-
tes, and State Directors of Education,
and there was free exchange of Piews,
and we. shal] take note of those
views,

Calcutta Metropolitan Planning
Organisation

+
[ Shri Dinen Bhattacharya:
Dr. Ranen Sen:
*704. J Dr, Saradish Rey:
Shri 5. M: Banerjee:
Shri Sarkar Murma:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that Cal-
cutta Metropolitan Planning Organi-
sation has ben set up by the Govern-
ment of West Bengal with the help of
Government of India and some fore-
ign organisations;

(b} what are the authorities that
are being consulted for detailing the
Plan and for its execution;

(c) whether any expert Commititee
has been set up for the same; and

(d) what the estimated cost 1s and
what is the actual Plan?

The Deputy Minister of Finance
(Shrimati Tarkeshwari Sinha): (a)
The Government of West Bengal has
eet up the Calcutta Metropclitan
Flanning Organisation.
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(b) Ford Foundation Consuliants,
different Departments of the State
Government, the Central Road Re-
tearch Institute and other Statutory
and Non-statutory Bodies are kLeing
consulted,. As the Plan is not yet
ready, the question of execution does
not arise.

(¢) Study Groups have been set up
te examine problems relating to tra-
flic transportation, Socio-economic
conditinns, housing and land use.

(d) The Plan and tiie estimated
cost thereof are under preparation.

Shri Dinen Bhattacharya: Mayv I
know whether the Bergal Legislative
‘Assembly will have any control cver
this Metropolitan Planning Organisa-
tion that will be set up?

Shrimati Tarkeshwari Sinha: This
organisation is being set up for pre-
paring the plan, and over the prepa-
ration of the plan and Lhe conducting
of surveys, it will have control.

Shri Hem Barua: May I know whe-
ther any foreign collaboration for the
execution of this‘ plan has been receiv-
ed, because it had transpired that
USA was offering financial assistance
for this purpose?

Shrimati Tarkeshwari Sinba: The
Ford Foundation is going to provide
free funds as well as consultants.
Also, the United Nations Special
Fund has agreed to provide assist-
ance for thé survey of the water sup-
ply, sewage and drainage problems of
Greater Calcutta.

Shri §. C. Samanta: May I know in
what proportion the Central Govern-
ment will share the expenditure
with the State Government?

Shrimati Tarkeshwari Sinha: The
West Bengal Government have set
apart a sum of Rs. 1 crore in the
Third Plan for the preparation of this
plan, and for financing this Metropo-
litan Planning Organisation. Apart
from that, the Central Government
have made a provision in the Third
Plan of Rs. 10 crores to be provided
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for the execution of the plan, but the
execution does not arise at present
because the plan is not there. Also,
the West Bengal Government are
going to set up Rs. 10 crores in the
Third Plan for this purpose,

Shri Indrajit Gupta: May I know to

‘what extent the Central Government

are being associated with the prepa-
ration of the plan itself?

Shrimati Tarkeshwari Sinha: T
gave that information in the answer
to the main question. The Central
Government are being consulted.

Financing of Schemes

+705, Shrimati Renuka Ray: Wil
the Minister of Finance be pleased to
state:

(a) whether it is a fact that even
after certain budgetary reforms, the
money required for a very large num-
ber of schemes meant for implemen-
tation during the last financial year
was given during February and
March, 1962; and

(b) if the reply to part (a) above
be in the affirmative, what steps
Government are taking to prevent
this last minute hurried expenditure
in order to avoid the money budget-
ed from lapsing?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) Normally money is made
available for expenditure on schemes
well in advance. In cases, however,
where the details of the schemes are
worked out in the later part of the
year, late allocation of funds be-
comes unavoidable. In such cases
also the money provided is limited to
what can normally be expected to be
expended during the remaining part
of the year. .

(b) There are rules prohibitine 2
rush of expenditure in the crossing
months of the year. The spending
Departments have also been assured
that in cases where they are unable,
for valid reasons, to utilise fully dur-
ing the year the funds provided for
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approved projects, the Ministry of
Finance would consider reallotment
of funds in the succeeding year, pro-
vided the purpose of the original
allotment continues to be operative,

Shrimati Renuka Ray: Is it a fact
that inspite of the arrangementg that
the Deputy Minister has referred to
in reply to part (b) of the main
question, the position still continues
that expenditure. takes place during
the last two months of the financial
year, and, in fact, some of this ex-
penditure does not actually take place
but certificates are given by the peo-
ple who contract with us; and the
money is drawn before the contrac.
tor gives the service, and the actual
expenditure takes place only later?

Shrimati Tarkeshwari Sinha: There
may be a few cases, but we have no
information about the number of
cases in which funds were allotted
like that. We see that except for
urmvoidable reasons, no allotment is
made in the last two months of the
financial year. We have also provid-
ed under the revised arrangements
for budgeting and financial control
that no lump sum provision can be
made then except for minor works
and petty temporary establishments.
Provision in respect of new schemes
can be made in the budget only after
details pertaining to the schemes
have been furnished, and accepted
by the Ministry of Finance.

Shri Vidya Charan Shukla: Does
the hon. Minister mean to say that
this evil of spending in the last two
months of the financial year has been
completely eradicated because of the
rules framed recently or it is still
continuing?

Shrimati Tarkeshwari Sinha: I
have answered it. There might be
stray cases, but we see that this does
not happen usually.

Shrimati Renuka Ray: Since we
are having five year plans, is it not
possible to let this money not lapse
at the end of the year but confinue
it only in one or two specific cases,
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but generally speaking so that waste-
ful expenditure is avoided?

Shrimati Tarkeshwari Sinha: We
see to it that the minimum of wast-
age takes place. Rules have been
framed to see that this sort of spend-
ing money at the last moment does
not happen,

Shri Hanumanthaiya: Are Govern-
ment aware that this delay is due not
so much to the rules as to the corres.
pondence that takes place repeatedly
and in a prolonged manner between
State Governments, the Central Gov-
ernment and the various agencies?

Shrimati Tarkeshwari Sinha: I
have already said that circulars have®
been issued assuring Ministries that
where grants have not been spert or
are not likely to be spent in the cur-
rent year, we can re-allocate those
very funds if the purpose is more or
less the same. By that step, we hope
that this expenditure in a hurry will
be avoided considerably.

Mr, Speaker: The hon. Member
wanted information on the point that
more time is spent on correspondence
between States and the Centre, thus
taking a long time.

The Minister of Finance (Shri
Morarji Desai): That is also sought to
be minimised now.

Third Machine Tool Faclory

*706. Shri P. C, Borooah: Will the
Minister of Steel and Heavy Indust-
ries be pleased to state:

(a) whether a Third Machine Tool
Factory is proposed to be set up in
the public sector in Assam;

(b) if so, at what cost; and

(c) what steps have so far been
taken to implement the scheme?

The Minister of Steel ang Heavy
Industries (Shri €. Subramanifam):
(a) to (c). Besides expanding the
Machine Tool plant in Bangalore,
Hindustan Machine Tools propose to
set up another unit at Pinjore in Pun-
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jab. In addition, they are alsp exam-
ining the possibility of setting up one
other unit. Proposals in this regard
are awaited.

Shri P. C, Borooah: May I know
whether there was any communication
from the Government of Assam as re-
gards setting up such a factory in
Assam?

Shri C. Subramaniam: As a matter
of fact, we have received comunica-
tions from almost all State Govern-
ments requesting that the third
machine tool plant be located in their
States.

Shri P. C. Borooah: Are Govern-
ment agreeable to selecting a site in
Assam for the location of the third
mat?hine tool factory?

Shri C. Subramaniam: As I have
stated, proposals are awaited,

Mr. Speaker: How can promises be
given?

Shri Bhagwat Jha Azad: Is any as-
sessment available with the Ministry
as to the annual out-turn of the second
unit once it goes into production?

Shri C, Subramapiam: I am afraid
I do not have details in regard to
the output. But the capital cost of
the factory will be Rs. 7'5 crores.

Shri Maheswar Naik: In this mat-
ter, do Government take intp con-
sideration the factor of regional dis-
tribution of industries to be establish-
ed?

Shri C. Subramaniam: Certainly
that would be taken into considera-
tion.

Shri Warior: May I know whether
any foreign collaboration has been
obtained for this third plant contem-
plated somewhere in India?

Shri C. Subramaniam: No, Sir, not
yet
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Manufacture of Textile Machinery

*708, Shri Maheswar Naik: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether the plan to manufac-
ture textile machinery in India has
made any headway; )

(b) if so, the latest position;

* (c) the value of the textile machin-
ery India is importing at the moment;
and

(d) whether Government have any
scheme to make the country self-suffi-
cient in this regard?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) to (d): Considerable progress has.
been made in the manufacture of
textile machinery within the country.
Roughly machinery spares and acces-
sories of the value of about Rs. 25
to 26 crores is now being made in the
country, Imports during the last half
year for which figures are available,
namely April to September 1961 were-
of the value of about HRs. 14 crores.
In order to reduce the country’s de-
pendence on imports it is proposed
that indigenous manufacturers should
expand their capacity and accelerate-
their prograrmmmes, and if necessary,
new units should be established. I
hope that as a result it would possible
for the industry to meet the major
portion of the requirements of the
country within the next three or four
years.

Shri Maheswar Naik: May I know
whether the entire achievement re-
lates to the public sector, or whether
the private sector is also included in
it?

Shrj C. Subramaniam: This is pure-
ly in the private sector.

Shri Maheswar Naik: May I know
whether Government has taken into
consideration the suggestion which
has been made by an erstwhile In-
dustries Minister that a consortium of
manufacturers be formed, and whe-
ther any progress has been made in
that direction?
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Shri C, Subramaniam: I would like
to have notice for this question.

Shri S. M. Banerjee: The hon. Mi-
nister stated that some other units
may have to be established. I want
to know the number of units likely
to be established during the Third
Plan.

Shri C, Subramaniam: New Units?
No, Sir, I have no idea. Already 48
firms are engaged in this. Perhaps
by expanding these very firms, it
would be possible to meet the re-
quirements, but for certain specific
categories we may have to have new
units.

Shri S, C. Samanta: Is it not a fact
that the All-India Manufacturers’ As-
sociation has taken up this work and
is going ahead?

Shri C. Subramaniam: Which work,
[ am unable to understand.

Shri S. C. Samanta: Manufacture of
textile machinery.

Shri C. Subramaniam: Textile ma-
chinery is being manufactured, as I
have already stated, by 46 firms. If
it is suggested that the Manufactur-
ers’ Association is taking steps to im-
prove production, perhaps it is being
done.

Shri Venkatasubbaiah: May I know
whether any incentives will be given
by way of financial assistance for ex-
panding or starting of new units for
the manufacture of textile machinery?

Shri C. Subramaniam: Wherever
necessary, financial assistance is also
given.

Shrimati Savitri Nigam: Keeping
in view the heavy sum that we have
to lose’ in the form of exchange, may
[ know if the Govermment is contem-
plating the produ-tion of such ma-
chinery in the public sector?

Shri C. Subramaniam: We do not
go in for every machinery in the pub-
lic sector. Where there is already
production in the private sector, it is
not necessary. We have got other
commitments in the public sector.
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Shri Heda: Apart from the inade.
gquacy of tHe manufacturing program-
me, is it not a fact that these units
are not taking to the manufacture of
improved machinery, so thai the tex-
tile industry itself is in favour of
more Pmports?

Shri C. Subramaniam: I do agree-
that there is demand for certain types
of machines to be imported, but the
qual‘ity of our manufacture is also im-
proving now.

Shri N, Sreekantan Nair: In view
of the fact that textile technology has.
improved and developed very fast in
America, may I know whether we
are only manufacturing the old type
of machinery which we used to get
from Great Britain, as are manufac-
tured in Coimbatore, or whether' new
types are also attempted in order to.
meet the rest of the demand?

Shri C. Subramaniam: After all, we-
have to take into account the condi-
tions prevailing in India, and taking.
that into account, whatever machin-
ery is required we are manufacturing-
here. ':‘:-"'_'j

Shri Dinen Bhattacharya: What is
the national requirement of this tex-
tile machinery in India, and how far
is it 'met from the production of ex-
isting factories?

Shri C. Subramaniam: It is expect--
ed that during the Third Plan the tar-
get of textile machinery required
will be Rs. 22 crores per annum, and
the licences issued so far would cover
about Rs. 20 crores. There is a small.
gap.
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. 'The Minister of Steel and Heavy
‘Industries (Shri C. Subramaniam):

(a)y te (h). A statement is laid on
the Table of the House.

STATEMENT

(a) to (h). A proposal for the
establishment of a factory for the
- manufacture of marine diesel engines
has been under the consideration of
' Government for the past few years.
Recently, the Cabinet has given its
approval in principle for undertak-
ing negotiations for securing colla-
“boration from a foreign firm for the
- establishment of the manufacture of
marine diesel engines.

The cost of the project is estimated
to be of the order of Rs. 4 crores.

No decision has yet been taken
~about the location of the factory.
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The subject is within the compe-
tence of the Ministry of Steel and
Headvy Industries. The implementa-
tion of the project will be handled
and processed by that Ministry. It is
intended that the unit to be establish-
ed will supply the needs of shipping
and harbour craft as indicated by the
Ministry of Transport and Communi-
cations (Department of Transport) as
also the requirements of the Minis-
try of Defence for diesel engines for
naval craft and some stationary types.
The exact manner of implementation
as well as the agency and location
will be decided after examination by
a technica]l committee,

It is also intended to use the facili-
ties available in the public and pri-
vate sector—e.g. foundry and forge
facilities for manufacturing - some
components of marine diesel engines
which need not therefore be manu-
factured in the Marine Diesel Engine
factory.

Shri Subodh Hansda: 1 find from
the statement that the location of the
factory has not yet been settled. May
I know the factors that are to be
taken into consideration by the Gov-
ernment for locating this plant?

Shri C. Subramaniam: We take in-
to account the facilities available; and
taking them into account the location
will have to be fixed.

Shri Subodh Hamnsda: From the
statement I find that an Expert Com-
mittee will be appointed by Govern-
ment to see how to implement this
project. May I know whether this
committee has been appointed or not
and whether it has begun its work?

Shri C. Subramaniam: I could not
catch the question. *

Mr. Speaker: Nor could I. The hon.
Member may speak a little more
loudly and distintely.

Shri Subodh Hansda: I am always
speaking loudly; but I may perhaps
be unfamiliar to the hon. Minister.

From the statement I find that an
Expert Committe will be appointed by
Government to see how to implement
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this project and to select the location
of the project. If so, may I know
whether that Expert Committee has
been appointed and whether it has got
into working?

Shri C. Subramaniam: No; not yet.

Shri P, C. Borooah; May I know if
any project report has been made for
is?

Shri C, Subramaniam: No; not yet

Shri Liladhar Kotoki: May I know
if the negotiations with the foreign
firm have already started; and if so,
what is the name of the firm?

Shri C. Subramaniam: It is MAN
frm from Germany.

Cost of Gold From Kolar Mines

*710. Dr. L. M. Singhvi: Will the
Minister of Finance be pleased to
state:

(a) the cost of gold mined at Kolar
Gald Mines; and

(b) the difference between the cost
of gold obtained from Kolar Gold
Mines and the prices fixed by the In-
ternational Monetary Fund?

The Deputy Minister in the Minis-
iry of Finance (Shri B. R. Bhagat):
(a) During 1960-61, the average cost
of mining gold was Rs. 10.32 per
gramme.

(b) The difference between the
average cost of acquisition of gold by
the Central Government and Inter-
national Monetary Fund rate was Rs.
6.17 per gramme during 1960-61.

Passage of Olympic Torch Through
India

*711. Shri Indrajit Gupta: Will the
Minister of Education be pleased to
state:

(a) whether the Olympic Torch for
1964 Olympic Games at Tokyo is to
be carried through India;

(b) whether the route across India
has been decided; and

(c) what other arrangements are
being made to ensure the successful

538(AI)LSD—2.
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organisation of this historic occasion?

The Minister of Education (Dr. K. L.
Shrimali): (a) Yes, Sir.

(b) The Torch is tentatively pro-
posed to be flown by air via Delhi and
Calcutta.

{c) The Indian Olympic Association,
which is responsible for the arrange-
ments, will plan out suitable pro-
grammes as soon as the route and the
dates are finally decided.

Shri Indrajit Gupta: May I know
the reason for this decision that on a
part of the way the torch will be
carried by air and not across the
road?

-
Dr. K. L. Shrimali: The hon. Mem-
ber is aware that these arrangegnents
are being made by the Olympic Com-
mittee of .Japan; and they have de-
cided about this whole matter. I do
not know what reasons weighed with
the Olympic Committee of Japan.
But they are responsible for all these
arrangements.

Shri Indrajit Gupta: May I know
whether, in this case, the Indian
Olympic Association is making any
attempt to find out the reason? I
would like to know whether on any
previous occasion of Olympic games
the torch has ever been carried by air
in any part of the world.

Dr. K. L. Shrimali: As far as we
are aware, we had agreed to give
them all the possible facilities if they
decided to take the torch By the road.
But, I do not exactly know the rea-
sons which ultimately weighed with
this Olympic Committee of Japan. As
I said, it is for them to take the deci-
sion.

Shri Indrajit Gupta: The question
has not been answered, Sir. I know.

Mr. Speaker: The hon. Member
wanted to know why this departure is
made, that normally the torch is car-
ried through land but now it is being
carried by air. The hon. Minister re=
plied that we had offered every faci-
lity but that he cannot say why they
did not agree to take it by road.
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Shri Indrajit Gupta: I wanted to
know whether our Olympic Associa-
tion proposes to contact them and
find out the reason. He said, he does
not know.

Dr. K. L. Shrimali: The hon. Mem-
ber is aware that the Indian Olympic
Association is an autonomous associa=
tion and Government do not come
into the picture over this matter. I
can only assure the hon. Member . . .

Mr. Speaker: Anyhow there Is a
suggestion and it -may be considered.
We might ask them.

Shri Vidya Charan Shukla: Has
the Government ascertained from the
Indian Airlines Corporation whether
it is safe to carry a burning torch in
the aircraft?

Mr. Speaker: Those who msre res-
wonsible will certainly do that.

Central Provinces Manganese Ore
Company

=+
13 J Shri Vidya Charan Shukla:
° | Shrimati Maimoona Sultan:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether there is a scheme un-
der consideration to take over the
British owned “Central Provinces
Manganese Ore Company” and run it
as a joint venture of the Central,
Madhya Pradesh and Maharashtra
Governments; and

(b) if so, what is the decision in
this regard?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shrd
Thimmaliah): (a) and (b). As had
been reported to the House on the
4th September, 1961 in reply to Un-
starred Question No. 3216, this Com-
pany ‘had filed writ petitions in the
High Courts concerned, and obtained
injunction on the 31st May, 1861,
apgainst the refusal of Government to
grant them further renewal of their
leases.. . Those writ petitions are still
pending. But, recently, by mutual
consent long adjournment of hearings
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has been obtained. Thc .eason is
that, at the request of the Company,
negotiations oputside Court have been
taken up to see if a solution can be
found. Those negotiations are now at
a final stage; if they are successfully
concluded, the litigation will end and
the mines will be operated by a new
Rupee Company proposed to be form-
ed in which the Central, Madhya Pra-
desh, and Maharashtra Governments
between them will hold majority
shares and the Central Provinces
Manganese Ore Company will have
the minority share.

Shri Vidya Charan Shukla: May I
know if the mining lease of that com=-
pany have been extended and if so
for how many years and under what
terms?

The Deputy Minister in the Minis—
try of Mines ang Fuel (Shri Hajar-
navis): They have not actually beem
extended; Unless there is an agree-
ment to extend there can be no
extension. The possession of the
company is continued under the stay
orders issued by the High Courts.

Shri Vidya Charan Shukla: May I
know if the Government have taken
into consideration the production of
manganese from these mines in the
States of Madhya Pradesh and Maha-
rashira and whether the quantum and
share of these Governments will be
decided on this basis or any other
basis?

Shri Hajarnavis; Every factor will
be taken into consideration and the
Government will try to see that they
secure the best possible terms.

Association of Engineers

*714, Shrimati Renu Chakravartty:
Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether the Association of
Engineers which is the oldest engine-
ering guild is not registered; and

(b) whether non-recognition has
led to very few students sitting for
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the diploma examination held by
such associations?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) The Association is regis-
tered under the Societies Registra-
tion Act.

(b) According to the report received
from the Association, no examinations
have been held so far.

Shrimati Renu Chakravartty: May
I know if it is a fact that it is one
of the oldest organisations set up even
at the time when the British were
here for Indian scientists and engine-
ers and whether the reason for no
student sitting for their examination
is on account of the fact that it was
not recognised by the Government
of India?

Shri Humayun Kabir: That may be
a reason but we go by the fact whe-
ther examinations have been held.
When we asked them, they say they
have not héld an examination,

Shrimati Renu Chakravartty: Do 1
take it that recognition is dependent
on the fact as to whether an institu-
tion carries out an examination or
not?

Shri Humayun Kabir: There is re-
cognition for two different purposes:
recognition for consultation as bodies
who have special knowledge in a
particular field for which no exami-
nations are necessary. Where an asso-
ciation wants that the examination
conducted by it shall be recognised
for the purpose of employment, we
must know what is the standard of
the examination, what is the syl-
labus, which are the examinations
held, etc. and scrutinise them.

Shrimati Renu Chakravartty: May
I know the hon. Minister has received
any application from this association
for recognitition and the reasons for
it= being turmed down?

Shri Humayun Kabir: It wrote in
1960 for the recognition of its diplo-
mas. I have given the reasons why
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that request—I do not say it has been
turned down—has not been accepted
so far,

Indian Archaelogical Mission to Egypt

*715. Shri MK, EKumaran: Will the
Minister of Sclentific Research and
Cultural Affairs be pleased te state:

(a) whether the Indian archaeo-
logical mission to Egypt under the
UNESCO-aided programme has com-
pleted its work;

(b) whether the mission has sub-
mitted any report to Government
regarding its findings; and

-

(e) if so, what are the details

thereof? .

The Deputy Minister on the Minis-
Iy of Scientific Research and Cultural
airs (Dr. M. M, Das): (a) Yes, Sir.

(b) Yes, Sir.

(c) Two sites, dating 3000 B.C. and
2000 B.C. in Nubia were excavated.
In one site near Afyeh an area of
about 1500 sq. metres was excavated
which revealed a number of Middlé
and late Stone age tools; the other
Site néar Tomas contained a cemetery
out of which 119 graves were dug out.

Shri M. K. Kumaran: The Cairo
correspondent of the Times of India
reports that the Indian mission dug
up several megalithic sites ‘of ancient
Nubians which bear an umcanny
resemblance to cemeteries of early
Dravidians which are found all over
Western Southern India. May I know
whether the report of the Mission
throws any light on the probable re-
lationship between the ancient Nu-
bfans and the Dravidians of India?

Dr. M. M. Das: Tt is too premature
to answer this question. The exca-
vated materials are being examined
and studied.

Shri Hem Barua: Is it not a fact
that there is a geophysical affinity
between central India and the Egyp-
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tian areas and may I know whather
these findings have confirmed that?
At the same time, may I know whe-
ther these ﬁndl.ngs confirm  the
arenaelogical affinity between these
fwo areas?

Shri Humayun Kabir: All these are
matters of speculation at this stage.

Shri M. K. Kumaran: According to
Mr. Lal, the Head of the Mission, the
Dravidians and the Nubians came
from a common centre of migration
possibly in south Arabia or southern
Iran. May I know whether the
Government have got any proposal
before them to conduct excavations
in south Arabia and southern Iran?
°(Intermpt£¢m)

. Speaker: Order,
Hn_n Vlshnu Kamath.

Shri Hari Vishnn Eamath: Has the
Government tried to assess the
extent to which digging up the past
helps the present, and whether the
expenditure incurred is commensurate
with the return?

order. Shri

~ Shri Humayun Kabir: These are
intangible values which cannot be

teasured in terms of pound, shilling
and pence.

Shri Hari Vishnu Kamath: Pounds,
shillings and pence?
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1 shall also read the
English.

answer in

(a) and (b). A Departmental Com-
mittee has been constituted to review
from time to time the progress of
implementation of the programme for
the progressive use of Hindi, in addi-
tion to English, for the official pur-
poses of the Union,

(c¢) to (e). A programme for the
progressive use of Hindi in addition
to English is being implemented
since March, 1961. A copy of the
instructions issued is laid on the
Table of the House. [Placed in Lib-
rary, See No. LT-II1/62].
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Shri Hanumanthiah: On a point
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his replies in English also.
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Shri Hem Barua: On a point of
order. My point of order consists of
the fact that so far no Member from
the non-Hindi-speaking areas has
been allowed to put a supplementary
question. Does it mean that only the
people coming from the Hindi-speak-
ing areas are interested in this thing
and other people are not interested?

Mr. Speaker: Probably if he had
allowed me, I might have -called
somebody, but the Question Hour is
OVEr.

SHORT NOTICE QUESTION

Accident in Cambay

+
Shri Raghunath Singh:
Shri Bal Krishna Singh:
Shri Koya:

Will the Minister of Mines and
Fuel be pleased to state:

SNQ. 8.

(a) whether any compensation has
been paid to Rumanian Oil experts
who were working at Cambay and
were involved in an accident; and

(b) if so, the amount paid?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The two
Rumanian technicians who were
involved in a fatal accident at Well
No. 3 at Cambay on 1-2-1960 were
insured under the contract between
the Oil and Natural Gas Commission
and the INDUSTRIAL EXPORT of
Rumania and their beneficiaries were
to be paid compensation by the
Rumanian Insurance Company.

(b) The amount of compensation
paid by the Rumanian Insurance
Company is not known,
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Shri P. R. Patel: Is it a fact that
«dead bodies of foreign people working
at Cambay were sent to their own
lands at Government expense, and
may 1 know what was the expense
incurred by the Government? May
I also know what happened to the
dead bodies of the Indians who died
there?

Mr. Speaker: He has combined so
many things in one question.

Shri K. D. Malaviyva: The dead
bodies of the Rumanians were flown
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to Rumania—I am speaking subject
to correction—on our account, and
werg also removed from the oilfields
to the place of ‘take off’ of aeroplanes
at our expense.

WRITTEN ANSWERS TO
QUESTIONS

0il Storage Installations

*699, Shri Basappa: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) ‘whether Government are cons-
tructing adequate oil -storage instal-
lation; N

(b) what storage capacity is n'eeded
at present; and

(c) what are the programmes for
this?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) to (c). A statement giv-
ing the required information is laid
on the Table of the House.

STATEMENT

(a) The Indian 0Oil Company is
constructing Oil storage installations
at main ports and at selected points
inland to serve as inland stocking
points for imported and indigenous
products respectively. As regards the
adequacy of the capacity ofinstalla-
tions, it may be stated that it is the
endeavour of the Company to plan
the availability of products, the-
growth of the selling organisation and
storage capacity in a . coordinated
manner. As availability of products
and selling capacity develop, the
storage capacity will require to be
increased, from time to time.

(b) and (c), The Indian Oil Com-
pany has already put into operation
gix major installations at Bombay
(Antop Hill & Wadala), Kandla,
Cochin, Vishakhapatnam, Siliguri and
Calcutta (Budge-Budge) with a total
capacity of about 110,000 tonnes. It
has also put into operation sixteen
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inland bulk depots with a total capa-
city of about 5000 tonnes. Another
twenty-five inland bulk depots and
additional tankages at all the six
major installations are under cons-
truction. The Company isalsoplan-
ning to construct by the end of
March, 1963 a total of about 325,000
tonnes of capacity. These figures
have been decided upon, with due
regard being paid to the Company’s
expectation of development of its
marketing organisation, its capacity
to import and its capacity to take
over the production of the inland
refineries for direct sale through its
own organisation.
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University Teachers in Andhra

*703. Shri Yallamanda Reddy: Will
the Minister of Education be pleased
to state:

(a) whether the Government of
Andhra Pradesh have implemented
the scales of pay for teachers of Uni-
versities and Government and non-
Government colleges as recommended
by the University Grants Commis-
sion during the Second Plan period;

(b) if so, since when; and
(c) if not, the reasons therefor?
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The Minister of Education (Dr.
K. L, Shrimali): (a) The Government
of Andhra Pradesh have implemented
the University Grants Commission’s
scales of pay for teachers of Govern-
ment Colleges. The three Univer-
sities and 31 non-government affiliat-
ed colleges in the State have intro-
duced these scales for their teachers,
out of their own resources.

(b) With effect from I1st
1961.

March,

(c¢) Does not arise.
Fertilizer Factory of Neyveli, Madras

*707. Shri Dharmalingam: Will the
Minister of Mines and Fuel be pleased
to state:

{(a) the progress made in the
establishment of a Fertilizer Factory
at Neyveli in Madras State;

(b) the reasons for delay in the
establishment; and

(c) when it is likely to start func-
tioning?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (c).
About 769 of plant and machinery
have been received from the foreign
suppliers. Erection of underground
piping is nearing completion. About
3097, of civil works have been comp-
ieted so far.

There has been a delay in the set-
ting up of the plant due to factors
beyond the control of the Corpora-
tion. These factorg relate to diffi-
culties in obtaining the requisite
quality of steel for fabricating certain
items of the plant shortage of build-
ing materials and the initial difficulty
m getting designs for the foundations
of the huge compressors to be instal-
led.

Assuming that the imported steel
is made available for indigenous fab-
rication by August, 1962, as scheduled
it is expected that the erection of the
plant can be taken up early in 1963,
trial production started by March,
1964 and full production in December,
1964,
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Sibpur Botanical Gardens

*712. Shri C. K. Bhattacharyya:
Will the Minister of Scientific Re-
search ang Cultural Affairs be pleased
to state:

(a) whether the maintenance and
management of the Sibpur Botanical
Gardens is going to be transferred
from the West Bengal Government
to the Government of India;

(b) if so, when such transfer will
take effect;

(e) what will be the conditions of
service of the present employees; and

(d) whether all of them will be
retained in service?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
tural Affairg (Dr. M. M Das): (a)
Yes, Sir.

(b) to (d). The matter is under
pleased to state:

Defence Medical Employees

( Shri Bibhuti Mishra:
*71117. { Shri Bhagwat Jha Azad:
| Shri A. V. Raghavan:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Gov-
ernment have considered the recom-
mendations of the Director of Medi-
cal Services, Armed Forces, regarding
the defence medical employees; and

(b) if so, what decisions have been
taken by Government?

The Minister of State in the Minis-
try of Defence (Shri Raghurama-
fah): (a) and (b), A statement is
laid on the Table of the House,

STATEMENT

It is presumed that the question
relates to recommendations of the
Director of Medical Services (Army)
regarding civilian medical emplo-
yees under him. The decision taken
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by Government in this regard relates:

to revision in pay scales and js as.
follows:—

The pay scale of Sanitary Assistants:
was revised on the basis of the Pay
Commission’s recommendations from
275—15/2—300 to Rs, 210—10—290—
276—15,!2——300 to Rs. 210—10—290—
15—320—E. B—15—380 and the pay
scale of Sanitary Inspectors was.
similarly revised to Rs. 150—5—175—
6—205—E. B.—7—240 in substitution.
of the following three earlier scales:

(a) Rs. 100—5—125—6—155,

(hy Rs. 100—5—125—6—155—E.B.
—B—185,

(c) Rs. 150—7—185—8 225,

2. Certain other recommendations
made by *he Director of Medical
Services (Army) are still under con-
sideration.

Corruption

( Shri D, C. Sharma:
£ Dr. L. M. Singhvi:
*718. { Shri P. C, Borooah:
| Shri Sinhasan Singh:
| Shri Bibhuti Mishra:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is proposed to ex-
tend the Prevention of Corruption
Act and the Criminal Procedure
Code with a view to deal effectively
and quickly with corruption cases;

(b) whether Centre has asked the
States for views on the proposal;

(c) if so, the nature of replies re-
ceived, if any; and

(d) the broad details of the pro-
posal?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Proposals to this effect are under con-
sideration.

(b) Yes.
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(c) the replies so far received indi-
cate that many of the State Govern-
ments are generally in favour of the
proposed amendments, Comments of
some of the State Governments are

still awaited.

(d) 1. Amendment of the Preven-
tion of Corruption Act—

(i) to extend the presumption
enunciated in Section 4(1) of
the Act to trial of offences
under Section 5(1) (a and b)
of the Act;

(ii) to delete the words “in the
discharge of his duty” from
Section 5(1) of the Act;

'(iii) to enable Inspectors of the
Special Police Establishment
to investigate offences with-
out obtaining prior permis-
sion of a competent Magis-
trate;

(iv) to make possession of assets

disproportionate to known
sources of income a substan-

tive offence;

(v) to enable attachment of assets
acquireq by corrupt practi-
ces,

5. Amendment of the relevant Sec-
tions of the Criminal Procedure Code
4o eliminate delay that occurs con-
sequent te stay of proceedings by
Courtg exercising revisional juris-
diction when revisions are filed
against inter-locutory onders and
delays that oceur due to the prohi-
bition of recording evidence in the
-absence of the accused,
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Impact of Industrialisation on Tribal
Economy
*720. Shri H. C. Soy: Will the Min-
ister of Home Affairs be pleased to
state:

(a) whether it is a fact that in the
industrial region comprising the
adjoining parts of Bihar, West Ben-
gal, Orissa and Madhya Pradesh the
tribal economy and their life and
culture are having a terrific impact
by the tremendous pace of indus-
trialisation developing in this region;

(b) whether it is also a fact that
Dhebar Commission has strongly
emphasised to carry out a compre-
hensive Socio-economic survey to
study the effects of the impact of
this industrialisation; and

(e) if so, steps being taken in the
matter?

The Minister of State in the Min-
istry of Home Affairs (Shri Datar):
(a) and (b) The Scheduled Areas
and Scheduled Tribes Commission
have drawn attention to the rapid
transformation, as a result of indus-
trial programmes, of the areas which
have been the traditional home of
the tribals and have suggested that
research studies may be conducted on
the impact of industrialisation on the
socio-economic conditions of the tri-
bal people, with a view to taking
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themselves to the new conditions.

{c) The recommendations of th
Commission are being examined in
consultation with the State Govern-
ments and ways and means of in-
vestigating the problem closely with

measures to assist them in adapting'
e

a view to taking action, are being
-considered.
Higher Secondary Schools in

Andamans

*721, Shri A S. Saigal: Will the
Minister of Education be pleased to
tefer to the reply given to Unstarred
‘Question No. 369 on the 1st May,
1962 and state:

(a) whether now that the Central
Board of Secondary Education has
re-constituted itself to conduct an
All-India (Higher |Secopdary Exami-
nation Government will take imme-
-diate steps to affiliate the Govern-
‘ment Higher Secondary Schools in
Andamang to the Centra] Board; and

(b) if not, the reasons therefor?

The Minister of Education (Dr.
‘K. L. Shrimali): (a) and (b), The
question of affiliation of the Higher
Secondary Schools in the Andaman
and Nicobar Islands with the Central
Board is under examination of the
‘Government.

Delay in Nomination of Members for
Lok Sabha

722 [ Shri Rishang Keishing:
" Shri Swel:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that there
has been undue and unusual delay
in the nomination of the members for
Lok Sabha from Nagaland, NEFA,
Dadra and Nagar Haveli and Goa,
Daman and Diu;

(b) whether members from these
areas could not be present on 16th
April, 1962 fixed for oath taking, 1Tth
April, 1962 for election of the Speaker
and 18th April, 1962 for Joint Ses-
sion of Parliament addressed by the

VAISAKHA 24, 1884 (SAKA)

Written Answers 4354

President on account of delay in their
nomination;

(¢) whether members from Dadra
and Nagar Haveli and Goa, Daman
and Diu had not been able to be
present in the House till 21st April,
1962; and

{(d) the reasons for the delay?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) to (d).
There has been a slight delay. Action
for nomination of members to the Lok
Sabha was initiated immediately after
the Third Lok Sabha was formsally
constituted on the 3rd April, 1962.
Notifications regarding the nomination
of the members from Nagaland,
NEFA and Dadra and Nagar Haveli
were issued on 16th and 17th April,
1962 ang the members were informed
accondingly. Members from Goa,
Daman and Diu have not been nomi-
nated so far,

Investment by Intermational Finance
Corporation

723, J Shri Raghunath Singh:
| Shri Oza:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
Executive Vice-President of the In-
temational Finance Corporation has
declared in Caleutta that the Corpora-
tion is willing to invest in private
sector directly without any guaran-
tee from Government; ang

(b) if so, the reaction of Govern-
ment thereto?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) and (b)., During his dis-
cussions with the Caleutta Stock Ex-
change Association Limited, the
Executive Vice-President of the IFC
brought out the fact that the Cor-
poration could invest in private enter-
prises directly without any guaran-
_uetmnthedwumnent.a.sthem-
is authorized to do so umder its Arti-
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cles of Agreement itself and since
there was nothing new in this state-
ment, the question of Government’s
teaction does not arise.
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Collieries

*725. Shri Basappa: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) whether execution of the
Deed transfering all assets and lia-
bilities of the Ex-State Collieries to
National Coal Development Corpora-
tion has taken place;

(b) if so, when it was done; and
(c) if not, why there is delay?

The Minister of Mines and Fuel
(8hri K. D. Malaviya): (2) to (¢).
The management and ownership of
the ex-State collieries were irans-
ferred to the National Coal Deve-
lopment Corporation with effect from
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1-10-1956, But the formal deed of
transfer could not yet be executed.
The delay was due to difficulty in
verification and scrutiny of very old
figures relating to the assets and
liabilities of the ex-State collieries.
It is, however, now proposed to exe-
cute the transfer deed in two parts.
The first relates to items for which
no further verification seems to be
called for. This part may be exe-
cuted shortly, if there is no difficulty
in separating the items. Scrutiny of
the remaining items wil] continue for
inclusion in the second part of the
deed for transfer. Efforts are being
made to expedite the whole thing.

Development of Coal Mines in West
Bengal

*726. Shri Indrajit Gupta: Will the
Minister of Mines gnd Fuel be pleased
to refer to the reply givem to Starred
Question No, 307 on the 2Tth Nevem-
ber, 1961 and state:

(a) whether any decision has since
been taken on the West Bengal State
Government’s proposal for develop-
ing its own coal mines; and

(b) if not, at what stage are the
discussions between the Government
of India and the State Government
in this regard?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The matter is still under discussion
between the Government of West
Bengal and the Government of India.

Raw Materia] for Steel Plant

*727. Shri Vidya Charan Shukla:
Will the Minister of Steel and Heavy
Indusiries be pleased to state:

(a) whether it is a fact that the
long term raw material needs of the
steel plants are being studied; and

(b) by what time this study Iis
likely to be completed?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). These are being studied
continuously.
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Rourkela Fertilizer Plant

[ Shri A. S. Saigal:
J Shri P, C. Borgoah:
7 Shri Bhagwat Jha
|  Aszad:
Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether it is a fact that for
Rourkela a Fertilizer Plant 75 per cent
of equipment has been procured in
the country;

(b} if so, how much total expendi-
ture wil] be incurred on it now;

*728.

(c) whether its expenditure is going
to be higher than previous estimates;
and

(d) by what time it will go into
production?

The Minister of Steel and Heavy
Industries (Shri C. Smbramaniam):
(a) No, Sir,

(b)Y Rs. 23 crores for plant and an-
cillariese including township,

(c) No, Sir.
(d) September, 1962.

Diamond Cutting

+729. Shri Subodh Hansda: Will the
‘Minister of Mines and Fuel be pleas-
ed to state:

(a) whether there is any proposal
10 train persons in Diamond cutting
and polishing Industry by the National
‘Mineral Development Corporation
Ltd;

(b) if so, whether this proposal is
finalised;

(¢) where
trained; and

these people will be

(d) how long they will be given
training?

The Deputy Minister in the Minis-
try of Mines & Fuel (Shri Hajarnavis):
(a) No, Sir.

{b) to (d). Do not arise,
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‘Actual Users’ and ‘Sma]] Scale’ Impert
Licences

Shri Balmiki:
S Shri Satyanarayana:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether it is a fact that there
are a number of cases relating to the
‘actual users’ and ‘Small Scale’ cate-
gories for the import licences for
October 1961— March 1962 pending
for disposal for more than two months;
and

(b) if so, what are the reasons for
delay?

The Minister of Steel and Heavy
Industries (Shri €. Subramaniam):
(a) No, Sir. “

(b) Does not arise.

Parachutes

*731. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that some
types of Parachutes which could be
manufactured in Ordnance Parachute
Factory, Kanpur will now be ‘manu-
factured by contractors;

(b) if so, the reasons for the same;
and

(c) whether the local management
is unable to undertake such manu-
facture?

The Minister of State in the Minis-
try of Defence (Shri Raghu Ramaiah):
(a) No, Sir.

(b) and (c). Do not arise.
Electrification of Taj Mahal
#732. Shri Maheswar Naik: Will the
Minister of Scientific Research and
Cultora] Affairs be pleased to state:
(a) whether the proposal to elec-

trify the Taj Mahal at Agra has been
finally decided upon; and
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(b) if so, when the proposal will be
given effect to?

The Deputy Minister in the Minis-
try of Scientific Research and Caul-
tural Affairs (Dr, M, M. Das): (a)
‘Ihere is no proposal to electrify the
Taj Mahal ol

(b) Does not arise.

‘Gold in ‘Kerdla s

[ Shri ‘Raghunath Singh:

| Shri Bhagwat Jha Azad:
*733. J Shrl A. K. Gopalan:

f Shri Vasudevan Nalr: 1

[ Shri Koya: ..
Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that Geolo-
gical Survey of India has undertdken
large scale mapping of the Wynad
Gold Belt area in Kerala; and

(b) if so, what is the progress of
the survey?

The Deputy Minister in the Minis-
try of Mines & Fuel (Shri Hajarnavis):
(a) Not so far.

(b) Does not arise.

Steel Plants

J Shri Maheswar Naik:
) 18]“‘1 Bibhuti Mishra:

Will the Minister of Steel and Heavy
Infdustries be pleased to state:

(a) the present stage of programme
of expansion in each steel plant in
public sector;

*134

(b) whether similar expansion pro-
gramme is also being undertaken in
the stee] factories run in the private
sector; and

(c¢) in what shape foreign collabora-
tion, is made available both in the
public and private sector plants?

The Minister of Steel and Heavy
Industries (Shri C, Subremaniam):
(a) to (c). A statement is laid on the
Table of the House.
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STATEMENT

(a) Bhilai: The detailed project re-
port for expansion of Bhilai Steel
Works submitted by the Soviet Or-
ganisation was approved by the Gov-
ernment of India in November 1961.
Contract for the supply of equipment,
ete. for expansion was signed between
the Hindustan Steel Ltd. and the
Soviet Organisation on 9th February
1962. Contracts for civil engineering
works are likely to be placed shortly.

‘Rourkela: Invitations to tenders for
the plant and equipment for the ex-
pansion have been issued except three-
items. Preliminary works at plant site
have "also started.

Durgapur: Arrangements for the
issue of tender enquiries for the plant
and equipment for expansion are-
being made. Preliminary works at
plant site have also started.

Mysore Iron & Steel Works: The
expansion programme originally en-
visaged in the Second Plan is being
executed in Third Plan. Import
licence for the plant and equipment
has been issued.

(b) No, Sir.

(¢) In the case of Bhilai and Rour-
kela imports of plant and equipment
for expansion are expected to be
covered by foreign credits from Russia
and Germany respectively. In the
case of Durgapur it is expected to be
covered by a credit offered by the
British Government.

Extension of Training Period of the
Trainees in Heavy Electricals Ltd.
Bhopal

*735. Shri 5. M. Banerjee: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether it is a fact that the
training period of nearly 2000 trainees
has been extended by another month
in the Heavy Electricals Limited,
Bhopal;

(b) if so, the reasons for this ex-
tension;
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(c) whether there was no agree-
ment to this effect at the time of end-
ing the strike; and

(d) steps taken by Government in
this regard?

The Minister of Steel and Heavy
Industries (Shri C, Subramaniam):
(a) to (d). A statement is laid on the
Table of the House.

STATEMENT

(a) Yes, Sir. The extension of the
training period in each case depends
upon the actual time lost due to irre-
gular absence,

(b) The training course has to be
completed in full to enable the trainees
to attain the requisite standards and
skills before absorption in the fac-
tory. The time lost due to absence
has to be made up.

(c) No, Sir,
(d) Question does not arise.

Applications for Licences Under
‘Actual Users'

*7136 J'Bllri Balmiki:
' ‘L Shri Satyanarayana:

Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) how many applications for im-
port licences sponsored by the State
Director of Industries from Jammu
and Kashmir and Delhi separately re-
lating to actual users in small scale
industries for the period October, 1961
to March 1962 have been received and
how many are pending disposal;

{b) what ceilings are fixed for the
current period, i.e., April, 1962, to
September 1962 for these States for
the licensable items for actual users
in small industries; and

(¢) what items are licensable by
Iron and Steel Controller for the
said period?

The Minister of Steel and Heavy

Industries (Shri C. Subramaniam):
(a) 367 sponsored applications have
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been received frem Director of Indus-
tries, Delhi for October, 1961—March
1962 Licensing Period. Of the spon-
sored applications 230 have been
licensed, 137 cases are pending with
the Licensing Authority. 22 sponsored
applications have been received from
the Director of Industries, Jammu and
Kashmir State in the same licensing
period, out of which 14 cases have
been licensed and 8 applications are
pending. These cases are pending
with the Licensing Authority await-
ing clarification from applicants/
sponsoring authorities.

(b) Ceilings for the licensing period
April-September, 1962 for the States.
have not yet been fixed.

(e} A list of items licensable by
Iron & Steel Controller is laid on ghe-
Table of the House. [See Appendix
1I, annexure No. 30].
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Grant for Development of Libraries

in Mysore

1188. Shri Siddiah: Will the Minis--
ter of Eduwcation be pleased to state:

(a) the names of the voluntary or-
ganisations that have received grants
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from the Central Government for
development of Libraries in the State
.of Mysore during 1960-61 and 1961-82;

(b) the amount sanctioned to each
«f them; and

(¢) the condition under which the
;amount was sanctioned?

The Minister of Education (Dr, K.
“L. Shrimali): (a) and (b).

Amount sanctioned
“Nams: of the organisation 1960-61 1961-62
Rs. Rs.

1. Mysore State Adult
Education Council,
Mysore . . . 40,000
2. Karnatak Prantiya
¢ Hindi Prachar Sabha,
Dharwar, . . 3420 3,420
3. Yogic & Crlture Ins-
titute, Chitradurga . 195
4. S.B.V.P. Sanskrit
Elementary School
Padubidri, S. Canara 1,800

<. Sanskrit Pathsala,
MNyamati, Shimoga
District . ' ' 500
6. Sanskrit Pathsala,
Halugur  Malavalli
Tq., Mandya Dist-
rict. N 2,000

7. Rural Institute, Hanu-

manamatti, Darwar

District . . . 3,580
8. S. S. K. B, M. High

School Shantigrama,

Hassan District. N 1,285
g. Silver Jubilee Sanskrit

Pathasala, Mysore . 1,800
10. Shree Sidhaganga

Gurukul, Tumkur . 6,000

(c) The organisations are required
to ‘meet their share of approved esti-
‘mated expenditure on the projects on
an agreed basis and to maintain and
submit to the Ministry separate audit-
«d accounts in respect of the grants.

Literature for Neo-Literates and om
Social Education,

1189. Shri Siddiah: Will the Minis-
ter of Education be pleased to state:

(a) the names of the voluntary or-
ganisations in the field of social edu-
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cation literature ang literature for
neo-literates which were given assis-
tance during 1960-61 and 1961-62 in
the State of Mysore;

(b) the nature of the
given to each of them; and

(¢) the progress achieved?

The Minister for Education (Dr, K.
L. Shrimali): (a) None.

(b) and (c) Do not arise.

assistance

Social Education Literature

1190. Shri Siddiah: Will the Minis-
ter of Education be pleased to state
what assistance is given to the pub-
lishers, printers and booksellers of
Mysore State in the field of social
education literature and literature for
neo-literates in the year 1961-62?

The Minister of Education (Dr. K.
L. Shrimali): Under the scheme of
prize competition for books/manu-
scripts for neo-literates, 1,500 copies
of the prize winning book ‘Upanishat-
tina Sanna Kathegalu’ in Kannada
were purchased and Rs. 525 was paid
to the publishers of this book.

Inter-University Cultura] Meéts

1191. Shri P, R. Chakraverti: Will
the Minister of Education be pleased
to state:

(a) whether Government have made
arrangements for inter-university cul-
tural meets;

(b) if so, a detailed statement of
such meets;

(c) whether there is any practice of
interchange of teachers amongst the
universities;

(d) if so, the conditions under which
they work; and

(e) whether there has been any
assessment of the benefits accruing
therefrom?

The Minister of Education (Dr. E.
L. Shrimali): (a) Yes, Sir. The Inter-
University Youth Festivals are held
annually by this Ministry where cul=
tural programmes are presented by
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gronps of students from different uni-
versities.

(b) Selected University students
live together in a camp for seven to
ten days and present programmes of
dance, drama, classical, vocal and
instrumental music, group songs, etc.
They also participate in discussions
and debates. An art exhibition of
works produced by students is also
put up at the camp site. About 800
students drawn from over 35 univer-
sities participated in such a meet last
year,

(c) No, Sir.

(d) and (e). Do not arise.

Production and Transport of Coal

1192. Shri P. R. Chakraverti: Will
the Minister of Mines and Fnel be
pleased to state: '

(a) whether there is a regular pro-
cedure of holding joint meetings bet-
ween the Ministry of Railways, Minis-
try of Mines and Fuel and Ministry of
Steel and Heavy Industries to discuss
the question of production and {rans-
port of cozl; and

(b) hew wriority is determined with
regard t» th» satisfaction of urgent
demands of railways and industries in
private and public sectors?

The Minister of Mines and Fuel
{Shri K. D. Malaviya): (a) Joint con-
sultations with the concerned Minis-
tries is a normal feature of Govern-
mental activities.

(b) Movement of coal to any con-
sumer is effected according to the
priority assigned to that consumer
based on the recommendations of the
Fuel Efficiency Committee and there
is no question of making a distinction
between private and public sector
industries in this regard.

Mineral Survey of Narsinghpur and
Hoshangabad (M.P.)

1193 Shri Hari Vishnm Kamath:
Will the Minister of Mines ang Fuel
be pleased to state:

(a) whether an intensive mineral
survey of the districts of Narsinghpur

538(A1)LSD—3.
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and Hoshangabad (Madhya Pradesh)
has been undertaken and completed;

(b) if so, when; and
{c) with what results?

The Deputy Minister in the Minis-
try of Mines & Fuel (Shri Hajarnavis):
(a) and (b). ' Systematic geological
mapping and investigation of mineral
deposits have been carried out in the
past and are being continued. Geolo-
gical mapping has been carried out
on a scale of 1:63,360 over an area of
9000 square Kilometres in Hoshanga-
bad and Narsinghpur districts.

(e¢) The results of mineral investiga-
tions carried out in Hoshangabad and
Narsinghpur districts by the Geologi-
cal Survey of India are as follows:

L]

Hoshangabad

Total area geologically mapped on
the scale of 1:63,360— 7,744 sq. kms.

Clays: The seam of white clays (of
Jabalpur series) at Bagra is worked
for tile manufacture. The intertrap-
pean clays in the Makrai region in
particular at Junapani and Thuyapani
are calcareous and unsuitable for cera-
mic industry. None of the deposits is
of large magnitude. It is not of eco-
nomic importance.

Coal: A band of shale with a four
feet (1 metre) thick seam of coal is
‘mentioned in the Moran River at
Lokartalai. It is not of economic im-
portance. .

Iron ores: Iron ores principally he-
matite occur in the breccia in the Bija-
war series at Kajberi, Nimkhera and
Sontalai. The deposits are of limited
extent. They are not of economic im-
portance.

Lead: The silver mine at Joga
khurd is in the Bijawar limestones.
The limestone shows scant dissemina-
tions of galena which contains silver
up to 21 ozs. to the ton of lead. The
deposit is practically exhausted. Pros-
pect operations at Jhiria for lead show
the mineralisation is in the quartz
veins which  disappear at shallow

4366
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depths. These occurrences are not of
economic importance.

Manganese ore: Manganese ore in
the form of impure lode is exposed at
Sontalai but this contains only 16.73
per cent Mn. These are low grade
ores and are not of economic impor-
tance.

Narsinghpur:
mapped on the
1,450 sq. kms.

Area
scale of

geologically
1:63,360—

Minerals Recorded:

Clays: The white clays between
Saduri and Hasnapur hill are refrac-

tory and 'may find use in fire brick"

manufacture. The bed of
Bakori is suitable for pottery.

clay at

Goal: The occurrence of coal at
Mohpani was first discovered in 1835.
Four seams of coal 1—5 metres were
recorded. The coal is of excellent
quality but the area of extension is
small. In the Gotitoria area four
seams were recorded, from 1.5—8.8
metres in thickness. About a million
tonnes of coal were produced from
1904 to 1927 from Gotitoria and about
450,000 tonnes from Mohpani. Fur-
ther work is being done now.

Copper: The stray boulders near the
ancient mine for copper at Barunkhan
Kalan show impregnations of mala-
chite and azurite but the country
rocks do not reveal any indication of
copper. Specimen of the ore assayed,
gave 27.8 per cent of copper. The
occurren¢e is not of economic impor-
tance,

Gold: Tests of the Narbada river
sands from Barunkhan Kalan did not
show any trace of gold.

Tron ores: The iron ores at Umar-
pani consist of hard, earthy hematite.
The ore was worked on a large scale
in the past. Chemical analysis of the
ore gave 61.97 per cent Fe. Hematite
ore is also recorded at M.St. 11|31 om
the Narsinghpur-Laknadan road.

Marbles: A narrow band of dolomi-
occurs at Bachai and
Sehora.
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Post-Matric Scholarships

1194. Shri Ulaka: Will the Minister
of Education.be pleased to state:

(a) the amount granted to and allot-
allotted for Orissa during the years
1961-62 and 1962-63 separately for
granting Post-Matric Scholarships to
Scheduled  Castes and Scheduled
Tribes students; and

(b) what amount was actually uti-
lised during the year 1961-62?

The Minister of Education (Dr, K.
L. Shrimali):

(a) (i) 1961-62.

Scheduled Castes
Scheduled Tribes

(ii) 1962-63.

Rs. 1,43,300
Rs. 1,26,000
No amount has so far been sanction-

(b) Scheduled Castes
Scheduled Tribes

Rs. 1,40,694
Rs. 1,27,444

Schéduled Castes and Scheduled Tribes
in Orissa

1195. Shri Ulaka: Will the Minister
of Home Affairs be pleased to state:

(a) whether any schemes have been
formulated for the welfare of the
Scheduled Castes and Schedulzd
Tribes of Orissa during the Third Five
Year Plan period under the Central
and State Sector; and

(b) if so, the amount that is likely
to be spent under each scheme;

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Yes, Sir,

(b) A statement giving the required
information is laid on the Table of
the House. [See Appendix II, annex-
ure No, 31].

Coa] for Orissa

1196. Shri Surendranath Dwivedy:
Will the Minister of Mines and Fuel
be pleased to state:

(a) the quanfity of “hard-coke”
fixed for Orissa for its industrial re-
quirements;



4369 Written Answers

(b) whether Government have re-
ceived any representation requesting
for increase of the quota as it is found
inadequate; and

(c) what steps have been taken in
the matter?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Hard coke
quota for Orissa State is 14 wagons

. per month of which 10 wagons are in
Bye-product variety and 4 wagons in
Bee-hive.

(b) and (c). Representation was
received from the State Government
for increase in the quota of Bye-pro-
duct hard coke but it was not possible
to enhance their quota due to limited
availability of this variety of coke.
‘Government is, however, taking neces-
sary measures to step up the produc-
tion of bee-hive hard coke to meet
the increased requirements of all the
States including Orissa. A large num-
ber of industries do not necessarily
need B.P. Hard Coke, and it is propos-
ed to meet their needs with the bee-
hive wvariety.

Allotment of Cement to States

1197. Shri P. R. Patel: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether quota of cement is
allotted to States on population or
Tequirement basis;

(b) the quota of cement allotted to
States since 1955, State-wise; and

(¢) how much cement was given to
States in those years?

The Minister of Steel and Heavy
Industries (Shri Subramaniam): (a)
No, Sir.

(b) Information about quota allot-
ted to States is available from 1857
onwards and is given in the state-
ment laid on the Table of the House.
{See Appendix II annexure No. 32]

(c) Quantities of cement lifted by
each State during 1960 and 1961 are
also shown in the attached statement.
Figures for the earlier years are not
available.
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Allotment of C.I, Sheets to States

1198. Shri P. R. Patel: Will the Mi-
nister of Steel and Heavy Industries
be pleased to state:

(a) whether quotas of corrugated
iron sheets are allotted to States om
population or requirement basis;

(b) the quota of corrugated iron
sheets allotted to States, year-wise,
from 1955 to 1961; and

(c) the quantity given to States,
year-wise from 1955 to 1961?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Galvanised corrugated sheets arg
allotted to the various States on the
basis of demand and availahilitz,

(b) to (d). A statement showing the
allotment and despatches of Galvanis-
ed Corrugated sheets to the various
States is laid on the Table of the
House. [See Appendix II annexure
No, 33].

0il from Gujarat Wells

1199, Shri P, R. Patel: Will the Mi-
nister of Mines and Fuel be pleased
t7 state:

(a) how much oil from Gujarat
wells was sent to refineries outside
Gujarat month-wise; and

(b) details of wells from which oil
was sent?

The Minister of Mines and Fuel
(Shri K. D, Malaviya). (aj Quantities
of o0il despatched from Gujarat wells

to the refineries outside Gujarat
month-wise are as under:

Month Tons
September, 1961 2,980
October, 1961 1,720
November, 1961 2,680
December, 1961 2,720
January, 1962 2,740
February, 1962 8,785
March, 1962 19,320
April, 1962 17,914

Total: 58,859
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(b) As the oil is being produced on
trial basis, different wells are being
used for testing their calibre of pro-
duction. However, oil was produced
from Wel] Nos. 1, 4, 5, 6, 8, 9, 10,
11, 12, 13, 14, 15, 23, 26, 33, 34, 34-A,
36, 45, 47, 56, and 59.

Export of Copra and Betelnuts from
Nicobar Islands

1200. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be pleas-
ed to state: ,

(a) the quantities of copra and be-
telnuts exported from Nicobar Is-
lands during 1960-61 and 1961-62 res-
pectively; and

(b)‘ the amount of royalty levied
and realizeg on these exports during
each year?

The Minister of State in the Minis-
try of Home Affiairs (Shri B. N.
Datar): (a) and (b). The information
is being collected and will be laid on
the Table of the House.

Sertha and Kalol Fields

1201. Shri P. R. Patel: Will the Mi-
nister of Mines and Fuel be pleased
to state:

(a) whether compensation has been
paid to owners of lands of Sertha
(Gujarat State) and other villages of
Kalol Taluk (Gujarat) acquired by
the Oil and Natural Gas Commission;
and

(b) if not, the reasons therefor?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Compensation for lands acguired by
the Oil and Natural Gas Commission
is not paid to the owners of lands
directly by the Commission. Such
compensation is paid by the revenue
authorities of the State Government.
The Commission have deposited ade-
quate advances with the local revenue
authorities who are responsible for
disbursing the amounts.
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Advisory Committee for Andaman and
Nicobar

1202. Shri A. §. Saigal: Will the Mi-
nister of Home Affairs be pleased to
state:

(a) whether Home Minister’s Adwi-
sory Committee for Andaman and
Nicobar has been re-constituted for
1962-63; and

(b) if not, the reasons for delay im
the reconstitution of the Committee?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Yes.

(b) Does not arise.

Illega] Entry by Pakistanis

( Shri Raghunath Singh:
1203 J Shri D. C. Sharma:
‘7 Shri Rameshwar Tantia:
| Shri P, C. Borooah:

Will the Minister of Home Affairs
be pleased to state how many per-
sons have illegally entered in Assam,
West Bengal, Tripura and Manipur
from East Pakistan during 1959-60,
1960-61, and 1961-627 -

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):

The information in respect of West
Bengal, Tripura and Manipur is—

1959-60 1960-61 1967-62

West Bengal 2,335 3,335 4,748

Tripura . 1,558 1,685 1,516
Manipur . 2 3 9

Information from Assam is still
awaited.
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Basic Education
1204. Shri D. N, Tiwary: Will the
Minister of Educatien be pleased to
state:

(a) whether Government have any
information about the percentage of
primary schools oriented to basic pat-
tern till March, 1962 and what per-
centage remains to be oriented in the
States and the Union Territories;

(b) whether it is a fact that Govern-
ment have sent instructions to com-
plete the orientation by 1962-63; and

{e) if so, the reaction of the State
Government thereto?

The Minister of Education (Dr.
K. L. Shrimali): (a) The information
is being colle¢ted and will be laid on
the table of the House in due course.

(b) Yes, Sir.

(c) All States/Union Territories have
generally accepted the programme.

Development of Hindi

1205. Shri D. N. Tiwary: Will the
Minister of Education be pleased te
state:

(a) whether Regional Offices at Cal-
cutta and Madras for coordination,
supervision and guidance of the acti-
vities of the voluntary Hindi organi-
sations for propagation and develop-
ment of Hindi have been opened; and

(b) it so, the special difficulties
being experienced by them in propa-
gation of Hindi?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b). The ques-
tion of appointment of staff for the
Regional Offices has already been
taken up. It is expected that these
offices will start functioning soon.
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Import of Furnace Qil

[ Shri §. C. Samanta:

| Shri Subodh Hansda:
1209. { Shri M. L. Dwivedi:

| Shri Bal Krishna Singh:

| Shri V. K. Ramaswamy: -

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that Indian
0il Company has recently imported
top quality furnace oil from abroad;

{b) if so, from which countries and
when; and

(e¢) what are the price and freight
charges?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) to (¢). In terms of an
agreement made on 11-9-61 by the
Indian Oil Company Ltd, with the
U.S.5.R. Export Organisation named
SOJUZNEFTEEXPORT, a consign-
ment of about 11,000 tonnes of Fur-
nace Qil arrived at Cochin on 16-3-62.
This Oil is of high quality, as its pour
point and viscosity are better than the
Indian Standard Specifications.

Information regarding price and
freight charges is treated as trade
secret. Payment both for the product
and ocean freight is to be made in
Indian Rupees.
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(&) 3,¥8,7%% %97 |
. Literary Workshops in Kerala

1211, J Shri Warior:
1 Shri Vasudevan Nair:

Will the Minister of Education be
pleased to state:

(a) whether any literary workshops
were arranged in Kerala during 1961-
62; and

(b) if so, details thereof?

The Minister of Education (Dr. K. L.
Shrimali): (a) and (b) A report from
the State Government is awaited.
The information asked for will be
laid on the table of the Lok Sabha
in due course.
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Coal Distribution
1213, [ Shri Basappa:
"\ Shri Morarka:

WﬂlmeMuusteromeesmand
be pleased to state:

(a) the state-wise and industry-
wise distributlon of coal in the coun-
try; and

(b) what further steps have been
taken for greater coordination between
the office of the Coal Controller and
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Railways in the matter and distribu-
tion of coal in the country?

The Ministey of Mines and Fuea
(Shri K, D. Malaviya): (a) For pur-
poses of allocation of coal, industries
have been classified intp two cate-
gories, those Centrally sponsored and
those sponsored by State Govern-
ments. Quotas of coal for Centrally
sponsored industries are not fixed
statewise. Two statements showing
(i) the revised monthly quota
of «coal in wagons for the
Centrally sponsored industries and
(ii) the revised monthly quota of
coal in wagons for the State spon-
sored industries are laid on the Table
of Lok Sabha. [See Appendix.l,
annexure No, 34.]

({b) Movement of coal by rai] is ar-
ranged by the Railways in accordance
with the monthly Programmes issued
by the Coal Controller and the pre-
sent Procedure Provides for the neces-
sary Co-ordination between the Coal
Controller and the Railways.
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Allotment of Land to Harijans by
Delhi Administration

1215. Shri Balmiki: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) the number of Harijans allot-
ted land for housing purposes by the
Delhi Administration from 1960 upto
April, 1962;

(b) whether it is a fact that the
sweeper class residing in rural areas
is being ignored; and

(c) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) 1656.

.(b) No, Sir.
(c) Does not arise,
Air Defence Radar

1216, Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that the
Indian Air Force has manufactured
an Air Defn_zhce Radar;

(b) whether the Radar developed
at Poona by Flt. Lt, B. 8. Solanki and
his associates have been tested fully;
and

(c) whether the development of
Air Defence Radar has helped the
Defence Ministry to depend on local-
ly manufactured Radars?
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Fhe Minister of Defence (Shrl
Krishna Menon): (a) Radar equip-
ment in full or in part have beem
under development.

(b) and (c) It is not in the public
interest to give any more informa-
tion. .

Beaver Riding Tiny Tractor

1217. Shri Vishram Prasad: Will
the Minister of Steel and Heavy In-
dustries be pleased to state:

(a) whether Government of India
have granted licence to a firm in Delhi
for the manufacture of ‘Beaver Riding
Tiny Tractor’ in India;

(b) when the production of the
small tractor is going to be started
by this firm; and

(c) the approximate price at which
the small tractor will be available for
the Indian farmers?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) No, Sir.

(b) and (¢) Do not arise.

Establishment of Steel and Heavy
Industries

..1218. Shri A, S. Saigal: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether it is a fact that Gov- °
ernment are encouraging the estab-
lishment of steel and heavy industries
in the private sector;

(b) if so, how many such industries
have been granted permission in 1861
and this year so far;

(¢) in which States these will be
located and for which industries; and

(d) how many such industries have
been granted permission in Madhya
Pradesh from 1961 till March, 1962?

The Minister of Steel and Heavy
Industries (Shri C., _thrama.n.lam):
(a) Yes, Sir.
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(b) to (d). A statement is laid on
the Table of the Lok Sabha. [See
Appendix II, annexure No, 35]. .

Ankleshwar 0il

1219, Shri Morarka: Will the Mini-
ster of Mines and Fuel be pleased to
state:

(a) the total quantity of oil drilled
so far at Ankleshwar;

(b) what quantity of the above is
Tefined;

(¢) what are the products obtained;
and

(d) what charges are paid to private
sector refineries for refining?

The Minister of Mines ang Fuel
(Shri K. D, Malaviya): (a) The total
quantity of crude oil despatched from
the Ankleshwar oil fields to two re-
fineries at Bombay upto end of April,
1?82, was approximately 58,859 tons.

(b) and (¢) The crude oil is being
sold to the two private sector refi-
neries at Bombay refining under their
OWn arrangements,

(d) Does not arise,
Bhojudih Coal Washery

1220. Shri Morarka: Will the Minis-
ter of Steel and Heavy Industries he
pleased to state:

(a) the amount utilised out of
Rs. 092 crores allocated to Bhojudih
Coal Washery out of £30 . million
UK. credit; and

(b) the percentage of work comple-
ted and the work which remains to
be finished?

The Minister of Steel and Heavy
Industries (Shri €. Subramaniam):
(a) An amount of £68,830 (Pounds
sixty-eight thousand eight hundred
and thirty) has so far been utilised,

(b) In the expansion programme,
work on the excavation of the foun-
dations for putting up the clean coal
banker, raw coal tippler and manual
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unloading arrangements has commen-
ced and is making progress.

Jharia Coalfield

1221. Shri Morarka: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) how much amount is actually
utilised out of an allocation of 1-44
crores of rupees in the UK. credit of
£30 million for Ropeways for Area
‘D’ of Jharia coalfield; and

(b) the percentage of work comple-
ted and that which remains to be
finished? .

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The Brder
placeg with the U.K, contractor covers
the entire allocation of Rs. 1'44 crores,
Actual payment so far is Rs. 14,37,154.
The balance amount is payable in
instalments at various stages of com-
pletion of the contract;

(b) At the installation site, cons-
truction of the contractor’s camp has
been completed. This represents 2}
per cent of the total value of the
contract. In addition, the designing
of the installation in the company's
workshops in UK. has been largely
completed.

Pay Scales

1222, Shri S, M. Banerjee: Will the
Minister of Defence be -pleased to
state:

(a) whether it is g fact that the
fixation of pay in the revised scales
of pay has not so far been completed
in respect of the employees of Mili-
tary Hospital and Rajputana Rifles
Regimental Gentre, Delhi Cantonment
and arrears not paid;

(b) if so, the reasons therefor; and

(c¢) how long it will take to com-
plete the work?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Out of 429 employees in these two
establishments, the pay of 416 em-
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ployees has already been fixed in the
revised scales of pay and arrears paid
Revision of pay is yet to be effected
only in respect of 13 employees.

(b) The pay in the few pending
cases could not be revised so far
because, either the revised scales of
pay for the posts in question are still
under consideration or the individual
cases are still under the examination
of the administrative or audit authori-
ties concerned.

(c) It is hoped that the pending
cases will be settled soon.

5.05 Army Base Workshop, Delhi Cantt

1228. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state :

(a) whether the employees of 505
Army Base Workshop, Delhi Cantt.
discharged or removed during 1960
#trike have since been paid their pro-
vident fund amount with Government
share; and

(b) if not, the reasons therefor?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Out of the three employees dis-
missed from service from 505 Army
Base Workshop, Delhi Cantt, two
have been paid their own provident
fund accumfulations without Govern-
ment share. One of these persons
has subsequently been reemployed and
the question as to how his Provi-
dent Fund account will be adjusted
will be considered when he rejoins,
in the light of any representation he
makes in the matter. The third em.
ployees whose case for re-employment
was under consideration of Govern-
ment and whose case has since been
rejected, will be paid his own accu-
mulations without Government share
shortly.

(b) In accordance with Provident
Tund Rules, Government share is not
payable in such cases,
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Jharia Coal Mines

1224, Shri P, R. Chakraverti: Will
the Minister for Mines and Fuel be
pleased to state:

(a) whether Government are fully
aware of the dangerous situation that
obtains in Jharia Coal field because
of underground fires and surface sub-
sidence affecting the means of com-
munication and water pipe lines;

(b) whether Government have exa-
mined the report submitted by the
Committee appoinied in this connec-
tion in 1959;

(c¢) whether it is a fact that the
Committee suggested the introduction
of a new legislation to deal with
evacuation and payment of compensa-
tion to persons living in the affected
areas and for control of new cons-
truction of houses in coal fields; and

(d) if so, when the legislation is
proposed to be initiated and at what
level?

The Minister of Mines and Fuel
(Shri E. D, Malaviya): (a) Govern-
ment are aware of the situation in
the Jharia Coalfield, resulting from
fires in that area, Most of these fires
are 20 to 30 years old and of the 15
fire areas known to exist in this field,
the fires have been brought under
control in 9 cases through protective
works such as construction of dams
and barriers, cutting of isolation
trenches, blanketing of fire areas with
incumbustible materials, flushing of
sand and flooding of mines. These
works were undertaken by the Coal
Board  either ‘departmentally or
through the affected collieries. As
regards the remaining 6 fire areas,
protective works are in progress to
bring the situation under control.

(b) The Government of India did
not set up any Committee to examine
and report on the situation obtaining
in the Jharia Coalfield. It is, how-
ever, understood that such a Com.
mittee was set up by the Government
of Bihar. The report of that Com-
mittee is state to be under considera-
tion of the State Government,
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(c) and (d). The Committee has
made some suggestion on these lines.
The implementation of the recom-
mendations of the Committee, how-
ever, is the concern of the State Gov-
ernment.

Coal Target

1225. Shri P. R, Chakraverti: Will
te Minister of Mines and Fuel be
pleased to state:

(a) whether it is a fact that the
target of coal production to the ex-
tent of 60 million tons of the Second
Five Year Plan has yet to be obtain-
ed after the lapes of one year of the
Third Plan;

(b) how is the shortfall in produc-
tion accounted for;

(c) how Government propose to
carry forward the backlog in produc-
tion and reach the pre-determined
target; and

(d) whether there is any idea of
pruning down the offers of the incre-
ased production of non-coking coal
due to the paucity of transport?

The Minister of Mines and Fuel
Shri K. D. Malaviya): (a) and (b)
* There has been no shortfall in the
target as such. The target was to
attain a rate of production of 60 mil-
lion tons during the last quarter of
the Plan—and this rate was actually
exceeded.? The total production was,
however, 55 million tons.

(c) The fact that the total produc-
tion in the last year of the Second
Plan was 55 million tons has been
taken into account while planning for
a production programme of 97 million
tons during the Third Plan,

(d) All offers by the private sector
for additional production of coals of
grade-IT and above have been accept-
ed for the purpose of detailed plan-
ning of production.
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Coal Production

1226, Shri P. R. Chakraverti: Will.
the Minister of Mines and Fuel be
pleased to state:

(a) whether it is a fact that the
National Coal Development Corpora-
tion failed to achieve the actual tar-
get of 13'5 million tons during the
period of Second Five Year Plan;

(b) in the light of the earlier ex-
perience, what are the assuring efforts
to justify the claim that the National
Coal Development Corporation will
produce 30'5 million tons by 1965-
66; and

(¢} how far the National Coal De-
velopment Corporation has been abile
to improve upon the productive effi-
ciency so long obtained in the Private
Sector?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The
National Coal Development Corpora-
tion was required to achieve a target
rate of production of 13-5 million tons,
during the last quarter of the last
yvear of the Plan. This rate was not
only achievd but slightly exceeded.

(b) The earlier experience is one of
success. and efforts to the same end
are now being made, Project reports
for a target of over eleven million.
tons of additional production have al-
ready been drawn up, and work in
respect of all such projects has al-
reay started according to  schedule.
Preliminary work for other projects
has also started.

(c) The output per man shift in
the coal industry as a whole was from
05 to 006 tons, In the sace of the
National Coal Development Collieries
this figure is 1‘0 ton.

Dissolution of Territorial Counells

1227 Shri Rishang Keishing: Will
the Minister of Home Affairs be
pleased tp state:

(a) whether it is a fact that there
has been delay in dissolution of the
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Territorial Council inspite of the
desire and wishes of the people; and

(b) if so, the reasons and difficul-
ties therefor?

The Minister of State in the Minis-
4ry of Home Affairs (Shri Datar): (a)
and (b) The term of the existing
members of Territorial Councils of
Himachal Pradesh and Manipur ex-
tends up to the 2nd August, 1962, and
‘of those of Tripura Territorial Coun-
cil up to the 31st July, 1962, and under
‘the law, the term cannot be curtailed.

Development of Geological Teams

1228. Shri Yallamanda Reddy:
Widl the Minister of Mines and Fuel
be pleased to state:

(a) whether there is any proposal
to deploy geological teams, sismic
parties, gravity magnetic and electro-
logging units throughout the country
-during 1962-63;

(b) if so, how many teams and
‘units are to be deployed; and -

(¢) in which States?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) 456 Geological field parties, 15
Gravity magnetic parties, 24 seismic
parties ang 23 electrologging  units
are to bt deployed by the Oil and
Natural Gas Commission, Geological
Survey of India and the Indian Bu-
reau of Mines.

(e¢) Geological field work would be
carried out in all States, Himachal
Pradesh and Andaman, Islands.

The seismic and gravity magnetic
parties will operate in the foothills
and plains of Punjab, U.P., Bihar West
Bengal, Madras, Rajasthan, Gujeras,
Assam and Himachal Pradesh, Two
gravity magnetic parties will, in ad-
dition to the above areas, also operate
in Orissa and Andhra Pradesh. Elsc-
trologging units will operate in Guje-
rat, Punjab, UP, Assam, Rajasthan,
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Bihar, Maharashtra, Madhya Pradesh
and West Bengal.

D. A, to Government Employees

( Shri Bhagwat Jha Azad:
1229. 4 Shri Bishwanath Roy:
| Shri Kolla Venkaiah:

Will the Minister of Finance be
pleased to state:

(a) what approximate cost would
be to the exchequer as a result of the
increase in dearness allowance of the
civilian employees of the Central Gov-
ernment ; and

(b) what would be the total number
of employees benefited by this in-
crease?

The Minister of Finance (Shr1
Morarji Desai): (a) About Rupees
13 crores per annum for the civilian
employees (including Railway em-
ployees and the civilians paid from
the Defence Services Estimates).

(b) About 2 millions.

Central Provinces Manganese ore
Company

1230. Shri Daji: Will the Minister
of Mines and Fuel be pleased to state:

(a) how many leases and for what
area the Central Provinces Manga-
nese Ore Company possess;

(b) what are the terms and condi-
tions of these leases; and

(¢} when the different leases ter-
minate?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) and (c) A statement which
details the required information is
laid on the Table of the Lok Sabha
[See Appendix II annexure No. 36].

(b) All the leases except that at
Balapur held by the ‘CPMO’ were
pre-1949 leagses. All of them wers
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meodified by the Controller of Mining
Leases, so that their terms and condi-
tions were brought in  acccordance
with the Mines and Minerals (Regu-
lation and Development) Act and the
Minera] Concessions Rules, framed
thereunder. , The lease for Balapur
was granted on 1-4-51, under the
provisions of the Act and the Rules,

Displaced Persons of Tripura

1231, Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether a new indiviual mor-
tgage bond is being taken from the
displaced persons of Tripura for their
old debts;

(b) the number of displaced per-
sons who signed such a bond;

(c) whether there is any reluctance
on the part of the displaced persons
to sign such a bond; and

(d) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Yes.

(b) 400 (approximately).

(e) and (d) Due to reasons known
to themselves a small number of dis-
placed: persons have been reluctant
to sign the bounds.

Rehabilitation Cenires of Tripura

1232. Shri Dasaratha Deb: will
the Minister of Home Affairs be pleas-
ed to state:

(a) the number of co-operative so-
cieties in Rehabilitation Centres of
Tripura which are running at a loss;

(b) whether displaced persons de-
manded investigation into the causes
of such loss; and

(¢) steps taken by the Tripura Ad-
ministration in the wmatter?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
42 out of 59 co-operative societies are
running at a loss.
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(b) No.

(c) A committee of officials by the
Administration has been set up to
investigate the position of each of the
co-operative societies and to suggest
ways and means of improving their
condition. It is proposed to weed out
the unworkable schemes and to re-.
vitalise the workable ones.

Accounts of Tripura Territorial Coun~
cil

1233. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased

to state:

(a) whether the accounts of the
Tripura Territorial Council have been
audited as reguired by the Territorial
Councils Act of 1956;

>
(b) whether any audit report was.
placed before the Council during last
5 years of its life; and

(c) if not, the reasons therefor?

The Minister of State in Minis-
try of Home Affairs (Shri Datar):
(a) to (c). Information is being col-
lected and wil]l be laid on the table of -
the House.

Rehabilitation of Jhumia Families in
Tripura
1234. Shri Dasaratha Deb: Will the

Minister of Home Affairs be pleased
to state: '

(a) the total number of Jhumala.

families in Raima-Sarma  (Tripura).
who are awaiting rehabilitation;

(b) how many Jhumia families of
the said area have already been pro-
vided Jhumia grants so far; and

(c) what steps are taken to expedite
the rehabilitation of the remining.
Jhumia families?

The Minister of State in the Mims-
try of Home Affairs (Shri Datar):
(a) 1276 families.

(b) 456 families.

(c) The Administration has a scheme-
of rehabilitation of the remaining 1276.
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Jhumia families in the Third
Year Plan.

Five

-Assessment of Basic Education in
Tripura

1235, Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) whether there has been any
assessment of the basic education im-
ported to the students of Tripura;
and

(b) if not, whether steps would be
taken to make an early assessment?

The Minister of Education (Dr.
‘K. L. Shrimali): (a) Yes, Sir.

(b) Does not arise.
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Survey of Border Areas

1237. Shri S. M. Banerjee: Will the
‘Minister of Scientific Research and
“Cultura] Affairs be pleased to state:

(a) the steps that have been taken
1o survey the area in the India-
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Burma, India-China and India-Pakis-
tan borders;

(b) the amount allotted for this

purpose;

(c) whether a decision has been
taken to raise a separte directorate
for this purpose; and

(d) if so, what additional staff is
likely to be recruited for the same?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
taral Affairs (Dr. M. M. Das): (a)
to (d). It will not be in the public in-
terest to disclose this information.

Bhilai Steel Plant

1238, Shri Daji: Will the Minister
of Steel and Heavy Industries be
pleased to state:

(a) how many workers working as
work-charged employees fhave been
transferred to the operation side in
the Bhilai Steel Plant from 1st Janu-
ary, 1961 to 31st March, 1962; and

(b) in how many of such cases sal-
aries have been fixed and in how
many cases the salaries for operatio-
nal jobs have not yet been fixed?

The Minister of Steel nd
Industries (Shri C.
(a) 1532.

(b) Salaries have been fixed in all
the cases.

Heavy
Subramaniam):

State Legislative Counci]

Shri Manoharan:
lm'{Shri Rajaram:

Will the Minister of Law be pleased
to state:

(a) why the elementary school tea-
chers are excluded from  exercising
their franchise in the teachers' con-
tituency in the State Legislative Coun
cil Election;

(b) whether Government have re-
ceived any proposal to this effect in-
cluding the elementary school tea-
chers from the Madras State Govern-

Election
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ment or from teachers’ organisation;
-and

(¢) if so, what is to be the attitude
of the Central Government to  this
proposal?

The Deputy Minister in the Ministry
of Law (Shri Bibudhendra Mishra):
‘(a) In view of the provision contain-
-ed in article 171(3)(c) of the Consti-
tution, the elementary school teachers
are excluded from exercising their
franchise in the teachers’ constituency
in election to the Legislative Council
of States.

{b) Government have received from
the Ramanathapuram District Tea-
chers’ Guild copy of a resolution

passed at the half-yearly conference *

-of the Guild held on the 31st March,
1962, requesting that the rules and
the Constitution may be amended,
inter alia,” to enable a]l elementary
school teachers to vote in the election
of representatives to the Legislative
-Council”.

(c) Government are of opinion that
there is hardly any justification for
giving the elementary school teachers
the right to vote in elections to the
Legislative Council.

Co-operative Housing Societies

1240. Shri Yajnik: Will the Minis-
‘ter of Home Affairs be pleased to
state:

(a) whether Govermment have de-
cided to discontinue the loans and
subsidies that were being given %0
the Co-operative Housing Societies
of Scheduled Castes and Tribes in
Gujarat;

(b) if so, when the loans and subsi-
dies will again be granted to these
Societies; and

(¢) any other measures that Gov-
ernment propose to take with a view
to help these backward classes to
build their own homes or cottages?

The Minister of State in the Minis-
try of Home Affairsg (Shri Datar): (a)
1o (¢) The information is being col-
Jected from the State Government. A
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statement will be laid on the Table of
the House as soon as the information
becomes available,

Special Multi-purpose Blocks

1241. Shri Rishang Keishing: Will
the Minister of Home Affairs be
pleased to state:

(a) the number of special multi-
purpose Blocks started in the country
so far:

(b) how many are in the tribal
areas; and

(¢} the number of Special Multi-
purpose Blocks to be started in  the”
remaining years of the Third Five
Year Plan? o

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
to (¢) The information is being col-
lecteq from the State Governments
Union Territories Administrations. A
statement will be laid on the Table
of the House when the information
becomes available.

Study of Hindi in Schools of mon-

AP Hindi speaking States

1243. Shri A, T. Sarma: Will the
Minister of Education be pleased to
state:

(a) the names of the non-Hindi
speaking States that have introduced
Hindi either as a compulsory or as an
optio:aal subject in the High School
classes; and

(b) the names of the States that
have not yet introduced Hindi either
as a compulsory or as an  optional
subject in the High Schools at all?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b) A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix II, annexure
No. 37].
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Engineering Colleges in Mysore

1245, Shri Shivananjappa: Will the
Minister of Scientific Research and
Cultura) Affairs be pleased to state:

(a) the number of engineering
colleges fully or partially aided by
the Centre in the State of Mysore;

(b) whether any engineering college
has been allotted to Mysore during
Third Five Year Plan period; and

(¢) the policy for starting new

engineering colleges?

The Minister of Scientific Research
and Cultura]l Affairs (Shri Humayun
Kabir): (a) Ten.

(b) No, Sir.

(@) By State Government:

©

In accordance with the Plan provi-
sion made for the purppse. in the
Third Five Year Plan L

By Private Agencies:

The private agency concerned
should provide 50¢7 of the non-rec-
urring expenditure, The Central
Government and the State Govern-
ment concerned wil] provide the bal-
ance in equa] parts. As regards re-
curring expenditure, the private
agency and the State Government

. shoulq bear 75¢3 for a period of five
years and the Centra] Government
25%. After the five year period, the
Centra] Government's share should be
taken over by the State Government
either by’itself or in association with
the private agency.

Ironp ore in Calicut

1246, Shri Koya: Will the Minister
of Mines and Fuel be pleased to state:_

(a) whether Government are aware
of the fact that stones with iron ore
were found out in Nanminda near
Calicut in Kerala State; and

(b) if so, what steps are taken by
Government to make use of them?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar.
navis): (a) Yes, Sir.
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(b) The low quality of the ore and
the need for beneficiation by crush-
ing and electromagnetic separation,
together with lack of coal in this
region render these deposits unecono-
mical for exploitation.
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Traffic Botileneck in Delhi

1248. Shri Maheswar Naik: Wil
the Minister of Home Affairs be plea=
sed to state:

(a) whether his Ministry are aware
of the heavy traffic  bottleneck in
some of the main thoroughfare of
Delhi, more particularly in Naya
Bazar and G. B. Road where transport
companies have turned it into a weri-
table loading and unloading yard;

(b) whether it is a fact that nu-
merous schemes to relieve the conges-
tion were formulated time and again
and were shelved before they were
given a fair trial;

(¢) if so, the reasons therefor; and

(d) whether any effective measures
are proposed to be taken to relieve
such congestion permanently?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Government are aware of the great
increase in the volume of vehicular
traffic in Delhi and of the congestion
at some places including Naya Bazar
and G. B. Road.
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(b) No. A number of measures have
been taken from time to time to re-
lieve congestion on busy roads such
as the posting of adequate traffic staff
in crowed areas. imposition of restric-
tion on the entry of some classes of
vehicular traffic and ‘U"  turns,
enforcement of one way traffic, de-
claration of some areas as ‘“No park-
ing areas”, posting of mobile courts,
widening of five mjor roads, installa-
tion of additional electric signalling
devices at certain junctions, organisa-
tion of training courses for the traffic
police, ete.

(c) Does not arise.

(d) (i) The Town Planning Organi-
sation has formulated a scheme %o
shift the transport Companies from
their present site in Naya Bazar ete.
to another site near Idgah Road. Yet
another site on Ring Road has been
selected for providing space for the
idle parking of trucks. Both the
schemes are included for execution in
the third Five Year Plan.

(ji) The Railway authorities have
agreed to provide a centilever bridge
on the existing Jamuna Bridge to
reduce congestion. The construction
of yet another link road between Old
and New Delhi near Minto Bridge
with a view to relieve congestion at
the latter point is under the considera-
tion of the C.P.W.D. authorities.

' Flourite Deposits
f Shri D. C. Sharma:

1249. \ Shri Raghunath Singh:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether some rich deposits of
Fluorite have been found at Amba
Dungar about ten miles from Chotta
Udepur in Baroda District;

(b) if so, the details of the survey
made; and

(c) the results “of the qualitative
and quantitative analysis made?
338 (Ai) LSD—4.
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The Deputy Minister in the Min®
try of Mines and Fuel (Shri Hajar-
navis): (a) Yes, Sir.

(b) Detailed large scale mapping on
a scale of 1:3000 of an area of 1:14
square kms. containing  fluorite
mineralised zones was undertaken by
the Geological Survey of India. Zones
of different intensities of mineralisa-
tion were demarcated, Arrangements
for carrying out detailed exploration
by drilling are in hand,

(c) Preliminary analytical data show
that the fluorspar rocks carry on an
average, 20 to 50 per cent fluorite.
The reserves are expected to be about
Imﬂnontonnesotﬂuorspnrmck.

Coal

1250. Shrj D. C. Sharma: Will the
Minister of Mines and Fuel be pleased
to state:

(a) the quantity of coal produced
during the first three months of 1962
In the country;

(b) whether all of it has been
moved for supply; and

(c) it not, the stock at present held
at different places?

The Minister of Mines and Fuel
(8hri K. D, Malaviya): (a) 15
million tonnes.

(b) The details of the disposal of
the total quantity of coal produced
during the first three months of 1062,
are given below:—

(in_million tonnes)

Despatches by rail and means
other than rail 1297

Comerycommnpﬂonandusedupfw
coke manufacture

Coal added to stock 0.41

Total 15-00



4399 Written An.gwers

Stock in  Million

(c) Coalfield Tonnes on 31st
March 1962.

Assam . . . 0029

Andhra . . i 0-019

‘West Bengal & Bihar 3-428

Madhya Pradesh . 0209

Maharashtra 0°004

Orissa . [ &)

Rajasthan . " ©0°003

TOTAL :— . . i 3-703

The pithead stocks on 31-12-61

amounted to 3-289 million toms.
Pension Cases
1251. Shri Manabendra Shah: Will

the Minister of Defence be pleased
to state:

(a) the number of Pension cases of
service personnel which have been
pending for finalisation;

(b) the number of cases which are
more than one year old; and .

(c¢) the reason for the delay in their
finalisation?

The Minister of Defence (Shri
Krishna Menon): (a) and (b). The
number of retiring pension cases of
service personnel pending for finali-
sation on the 31st March, 1962 was
2679. Out of these, the number of
cases which were more than one year
old was 44T7.

(c) Out of 2679 cases outstanding
on 31st March 1062, about 1200 cases
were less than 2 months old and
were either under scrutiny and com~
pletion by the Record Offices or under
submission to the penmon sanctioning
authorities, The remaining cases
which were over two months old were
outstanding either for finalisation by
the Controller of Defence Accounts
{Pensions), or for other miscellaneous
reasons—necessity of obtaining orders
of Government or other competent
authority for the counting of former
service, condonation of breaks in
service, or for verification of former
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service, completion of service docu-
ments by civil authorities in case of
reservists discharged while at home,
relaxation of rules, or for regularisa-
tion of certain special aspects of the
individual's career.

Earth Sciences and Geophysics
Centre at Hyderabad

Cultura) Affairs be pleased to state:

(a) whether it i3 a fact that Gov-
ernment of India are setting up a
Centre for conducting researches on
earth sciences and geophysics at
Hyderabad;

(b) it so, whether the committee of
experts appointed by the Central
Board of Geophysics have submitted
their report so far; and

(c) the personnel of the said com-
mittee?

The Minister of Sclentific Research
and Cultural Affairs (Shri Homayuon
Eabir): (a) Yes, Sir. An institute
for geophysical research is being set
up at Hyderabad.

(b) The committee of experts is a
standing Planning Committee to ad-
vise the Council of Scientific and
Industrial Research in the planning
and establishment of this Institute and
is not meant to submit any report.

(¢) The personnel of the Planning
Committee is as follows:—

1. Director-General Scienti- .
fic and Industrial Re-
gearch. Chairman

2.Dr. D. S Reddi, Vice-
Chancellor, Osmanig Uni-
versity, Hyderabad.

3. Drr K. R Ramanathan,
Director, Physica] Research
Laboratory, Ahmedabad. -Do.

4. Dr. S, Bhagavantam,
Directar, Indian Institute of
Science, Bangalore. ~do-

5. Director-General, Geologi-
cal Survey of Indls, .
Calcutta. ~do-

Member
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6. Dr, A, N. Tandon, Director
(Seismology), India Meteo-

rological Department,

New Delhi. Member
7. Shri L. Venkatakrishna

Iyer, Special Chief Engi-

neer, Andhra  Pradesh

Government, Hyderabad. -do-
8 Prof. Jai Krishna, Uni-

versity of Roorkee, Roor-

kee. -do-
9. Shri B. S. Negi, Director,

Geophysics, Oil and Natural

Gas Commission, Dehra

Dun. -do-
10. Director, Central Board

of Geophysics, Hyderabad. -do-
. 11, Financial Adviser to

Council of Scientific and

Industrial Research, New

Delhi. -do-

Acrodrome near Bareilly

1253, Shri Brij Raj Bingh: Will the
Minister of Defence be pleased to
state:

(a) whether Government propose
%0 build a new Aerodrome at or near
Bareilly (UP.);

(b) if so, why it is considered
necessary in the presence of an al-
ready existing Aerodrome at Bareilly;
and

-{e) whether the land required for

the new Aerodrome will be available

* without rendering hundreds of culi-
vators landless and homeless?

The Minister of Defence (Shri
Krishna Menon): (a) and (b). There
'is no current proposal as to build a
mew aerodrome at or near Bareilly.
The existing aerodrome, which was
ariginally constructed for the Indian
Alr Force will again be taken over
for the use of the LA F. after neces-
sary extensions and improvements.

(c) The minimum additional land
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Sainik Schools

1254 J Shri Indrajit Gupta:
\ Shri 5. M. Banerjee:

Will the Minister of Defence be
pleased to refer to the reply given to
Starred Question No. 119 on the 23rd
April, 1962 and state:

(a) whether the amount of Rs. 1900
chargeable as annual fees by the
Sainik Schools includes outfit charges
and security deposit;

(b) whether there is any
to reduce the total amount to suit
the standard of lower-income groups;

(c) the rank of Service Officers to
be appointed in administrative pbets
of Sainik Schools; and

(d) the break-up of salaries and
allowances as between Principal,
Headmaster and Registrar of each
School?

The Minister of Defence (Shrl
Krishna Menon): (a) No, Sir.

(b) There is no proposal to reduce
the fees. Children from lower income
groups who qualify on merit receive
scholarships from State Governments
in full or in part and in large num-
bers. In addition, there are numbers
of Defence Ministry scholarships to
which children of services or ex-
services personnel can qualify.

(¢) The Service Officers appointed
in the Sainik Schools are of the rank
of:—

Lt. Col. Principal

Major Captain (or One of these officers
equivalent ranks of is appointed as
the two other ser- Headmaster and the
vices). other as Regirtrar,

(d) The pay and allowances of
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Colleges and Higher Secondary
Sehools in Delhi

Shri Abdal Ghani Goni:
1255.4 Shri Maheswar Naik:
| Shri Bhagwat Jha Aszad:

Will the Minister of Education be
pleased to state:

(a) the number of Government
Degree Colleges and Higher Secom-
dary Schools in Delhi;

(b) the number of recognised pri-
vate Colleges and Higher Secondary
Schools in Delhi;

(c) the monthly fees charged from
students in various classes; '

(d) whether Government propose to
impart free education in Delhi; and

(e) if so, from which date? .1

The Minister of Education (Dr.
K. L. Shrimali): (a) 2 Professional
Colleges and 191 Higher Secondary

Schools including 11 run and managed
by Local Bodies.

(b) The number of Arts and
Science Degree Colleges which are
recognised by the University of Delhi
either as constituent or affiliated ecol-
leges is 21. In addition, there are
eight Professional Colleges and four
Research Institutions. There are 109
recognised private Higher Secondary
Schools.

(e) A.schedule of fees charged |is
laid on the Table of the Lok Sabha,
[See Appendix II, annexure No. 38].

(d) Education is already free in
Delhi upto VIII Class. There is no
proposal at present to extend free
education further.

(e) Does not arise.

Criminal Cases in Delhi/New Delhi

1256. Shri Abdul Ghani Goni: Will
the Minister of Home Affalrs be
pleased to state:

(a) the number of criminal cases
registered in wvarious Polce S‘ations
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60, 1960-61 and 1961-62 so far;

h FinDelhimdNewDelhiduringlm
e

.~ (b) number of challaneq cases; and

(c) number of cases where accused
were convicted?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) to (c). A statement containing
the requisite information is laid on
the Table of the House. [See Ap-
pendix II, annexure No. 39].

Land in Delhj

1257. Shri Hem Baruma: Will the
Minister of Home Affairs be pleased
to state: ’

g (a) whether the prices evaluated by
_ the Committee constituteq for purpose
- of acguiring land in Delhi are pro-
t posed to be paid to the refugee clai-
" mants whose lands are acquired and
¢ according to the existing rates; and

(b) if not, what will be the basis
of compensation?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) No Committee was constituted for
the purpose of acquiring land in
Delhi.
~ (b) Compensation to be paid to the
refugee claimants and others whose
land will be acquired wunder the
‘scheme for the acquisition, develop-
ment and dispesal of land in Delhi’,
details of which are contained in the
statement laid on the Table of House
on 23rd March, 1961 in reply to the
notice under Rule 197, from Shri
P. G. Deb, will be in accordance with
section 23 and 24 of the Land Ae-
quisition Act, 1894,

WA & waeror faorrn & e —fget &
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Tt 7g FATA Y FAT 44 F :
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€ wET ¥ fre et fg @ e frmt
wgast 3 gy §;
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Confirmation of Civilian Gazetted
Officers of Ordnance Establishments

1262. Shrl 8. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether the erstwhile Civilian
Gazetted Officers now working as
Ordnance Officers in Ordnance Estab-
lishment have not been made perma-
nent;

(b) whether some of these officers
have worked as such for more than
10 or 15 years; and

(c) it so, the reason for the same?

The Minister of State in the Minis-
try of Defence (Shrl Raghuramaiah):
(a) A large number of Ordnamce
Officers (Civ). have already
been made permanent against the
authorised permanent strength. Con-
firmations against the remaining
permanent vacancies are expected to
take place shortly after the recom-

dation of the departmental Promo-
tion Committee which is presided over
by a Member of the UPSC, is received.

(b) yes, Sir.
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(¢) The total strength or Ordnance
Officers (Civ.) is more than the
authorised permanent posts, Confir-
mations can therefore be made as
permanent vacancies pceur.

Three-Year Degree Course in Madras

1263, Shrl Umanath: Will the
Minister of Education be pleased to
state:

(a) whether the three-Year Degree
Course scheme has been implemented
in all colleges of the State of Madras;

(b) if not, which are the colleges
still left over and the reasons there-
for; and

(¢) by what time it is proposed to
implement the scheme in full in the
State of Madras?

The Minister of Education (Dr
K. L. Shrimali): (a) Yes, Sir.

(b) and (c¢). Do not arise.

Heavy Electricals Factory at Nangal
Dam

1264, Shri Daljit Singh: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether it is a fact that a pro-
posal was under consideration of
Government to set up a Heavy elec-
trical factory at Nangal Dam; and

(b) it so, the decision taken there-
on?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). Nangal in the Punjab
was one of many sites in different
States considered by a Technical Com-
mittee for the location of g Heavy
Electrical Plant,

Following the report of the Com-
mittee Government announced on-
20th September 1961, in a press com-
munique the following locations for
the new electrical plants in the public
sector:—

() Heavy Electrifat at Ranipur site in
Plant at (Stwifett] PSahnunpur Distt
(1] I
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(ii) H=avy Electri- at Ramachandrapuram
cal Plant (Czech near Hyderabad in
Credit). Andhra Pradesh.

(iii) High Pressure at Tiruchi in Madras
Boiler  (Czech. State.
Cradit).

Bank of China Employees

1265. Shri P. R. Patel: Will the
Minister of Home Affairs be pleased
to state:

(a) whether some employees of the
Bank of China were found guilty of
subversive activities; and

(b) what action was taken against
them?

The Minister of State in the Minis-
try of Home Affairgs (Shri Datar):
(a) Yes.

(b) They were dealt with under the
provisions of the Foreigners' Act, 1845,
and seven of them have already left
India.

Grants for Harljan Welfare for Ponjab

1266, Shri D. C, Sharma: Will the
Minister of Heme Affairs be pleased
to state:

(a) whether the Government of
Punjab have approached the Govern-
ment of India to increase the grants
for Harljan Welfare for Punjab; ana

. (b) if so, what action has been
taken?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) No, sir.

(b) Does not arise.

Indian Council for cultural Relations

1267. Shri Ravindra Varma: Will
the Minist2r of Scientific Research
and Cultaral Affairs be pleaséd to
state how much money has been
spent by the Indian Council for Cul-
tural Relations during the period from
1957 to 1961:

(i) for promoting cultural relations
with countries in the Arabic
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and Persian speaking regions of
the world;

(ii) for promoting cultural relations
with non-Arabic speaking
countries in Africa;

(iii) for promoting cultural re-
lations with countries in Latin
America (including Brazil);

(ivy for promoting cultural rela-
tions with North America,
Europe and Australia; and

(v) for promoting cultural rela-
tions with countries in South
East and East Asia?

The Minister of Scientific Researéh
and Cuolioral Affairs (Shri Homayun
Kabir): (i) Rs, 3,04,155.00 nP.

(ii) Rs. 3,26,197'00 nP. -

(iii) Rs. 1,75,333:00 nP.

(iv) Rs. 2,73,715-00 nP.

(v) Rs. 3,76,231-00 nP.

Institute of Public Adminis-
tration, New Delhi

1268, Shri Ravindra Varma: Wil
the Minister of Finance be pleased to
state:

(a) the amount of financial assis-
tance that the Government of India
have given to the Indian Institute of
Public Administration, New Delhi;

(b) the number of research person-
nel at present on the staff of the In-
stitute;

(c) the number of books, mono-
graphs ete. that have been published
by the Institute; and

(d) how many of these publications
were the result of researches conduc-
ted by the Research Staff of the Insti-
tute?

The Minister of Finance (Shri
Morarfl Desal): (a) Rs. 72'04 lakhs.

(b) The number of research person-
nel at present in position on the re.
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gular staff of the Institute is as
follows:—

Assistant Chief

Research Officer 1
Research Officer 1

Assistant Research
Officers. 3
Research Assistants 4
Total: ]

For specific projects Investigators
and Assistants are recruited on an Ad
hoc basis. The teaching staff of the
Bchool also are engaged in research
work,

(e¢) The books, monographs etc.,
published by the Institute are listed in
the statement. [See Appendix II,
annexure No. 40.]

(d) The two monographs, the biblio-
graphy and the book on the Organi-
sation of the Government of India
were the results of research in this
Institute. In addition considerable
material in connection with a number
of seminars and conferences, some of
which have been detailed in the list
of publications, was collected.

Exploitation of Minerals in Tirnchy

1269. Shri Umanath: Will the Minis-
ter of Mines and Fuel be pleased to
refer to the reply given to Starred
Question No. 100 on the 23rd April,
1962 and state:

(a) the names of the areas with the
names of the materials found in each
area in Tiruchy District;

(b) approximate assessed quantum
of those materials; and

(c) details of the steps taken by
Government to exploit and utilise the
materials?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajarna-
vis): (a)to (¢). A statementislaid on
the Table of the Lok Sabha. [See
Appendix II, annexure No. 41.]
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Iron Ore Deposits in Tiruchy (Madras)

1276, Shri Umanath: Will the Min~
ister of Mines and Fuel be pleased to
state :

(a) whether it is a fact that irom
ore deposits have been found in the
Pudukkotai Division of Tiruchy Dis-
trict;

(b) if so, the total estimated quan-
tity in the area;

{c) the percentage of iron content;

(d) whether Government contemp-
late measures for its exploitation and
utilisation; and

(e) if so, the details thereof?

The Deputy Minister in the Ministry
of Mines and Fuel (Shri R. M. Hajar-
navis): (a) Yes, Sir.

(b) The reserves of the deposits at
Mallampatti are estimated at 50,000
tons (50,800 tonnes) to a depth of 6
metres.

() the iron content varies from 25
to 40 per cent.

(d) No, Sir. The quality and quan-
tity of the reserves do not merit
State exploitation.

(e) Does not arise.

Housing Scheme at Cannanore Cantt.

1271, J Sbri A. V. Raghavan:
* 3 Shri Pottekkatt:

Will the Minister of
pleased to state:

Defence be:

(a) whether there is any proposal
to start a Low Income Group Housing
Scheme at Cannanore Cantonment;
and

.(b] if so, the number of quarters
sanctioned?

The Minister of Defence (Shri
Krishna Menon): (a) and (b) No such
proposal is at present under consi-
deration by Government. They have
no current information whether the
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Cantonment Board has any such plan,
but will inquire.

Primary Schools in Tripura

1272, Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) the total number of Primary
Schools in Tripura up to 1945, 1949
and 1961; and

(b) the total number of High Eng-
lish Schools in Tripura in 1945, 1949
and in 10617

The Minister of FEducation (Dr.
K. L. Shrimali); (a) and (b) The re-

quired information is furnished
below:—
No. of No. of
Primary High
Schools Schools
In the year 114 9
1945
In the year 399 23
1949
In the year 1261 34
1961

Directorate of Income-tax Investiga-
tion and Research
1273. Shri Jedhe: Will the Minister
of Finance be pleased to state:

(a) whether Government propose
to unit the separate Directorates of
Income-tax Investigation and Re-
search;

(b) If not, whether there was any

proposal with Government to do so;
and

(c) if so, the details thereof?
The Minister of Finance (Shri
Morarji Desal): (a) No.
(b) No.
(c¢) Does not arise.
Thelt of Sualzs T.s L.uis
1274. Shri D, C. Sharma: Will lae

Minister of Home Affairs be pleased
to state:

(a) whether three peons of the
effice of Chief Sales Tax Commissioner
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were arrested for stealing of Sales
Tax forms from the office;

(b) whether all the forms have been
recovered; and

(c) the action ‘taken against the
persons involved?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Among 8 persons arrested so far, 6 are
Class IV officials of the office of the
Sales Tax Commissioner.

(b) Out of 480 stolen books of dec-
larations in form ‘C’, 292 books have
since been recovered.

(c) The arrested officials have beem
placed under suspension from, the
date of their arrests,
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Compensatory Allowance to Govern-
ment Employees in Andaman Islands

1276. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to refer to the deliberations
at the first meeting of the Home
Minister’s Advisory Committee for
Andaman and Nicobar Islands held in
July 1961 and state:

(b) whether Government have since
taken any decision on the question of
grant of compensatory allowance to
Government employees in Andaman
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Islands with a view to counter-
balance the additional cost of living
there;

(b) if so, the rate of additional
allowance to be paid to those em-
Dloyees;

(c) what categories of Government
employees will benefit from this com-
_pensatory allowance; and

(d) whether it will satisfy the de-
mand of ‘non-gazetted employees for
33 1/3 per cent. additional allowan-
ce?

+ The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a)
to (@). There have been frequent re-
presentations from the emplyoees of
the Andaman and Nicobar Adminis-
‘tration for the grant of an allowance
to compensate the high cost of living
.ia the Islands.

The Government have decided to
.sanction a compensatory allowance
@ 73 per cent of basic pay to persons
locally recruited for service under
the Andaman Administration and in
receipt of basic pay below Rs. 500
p.am. subject to marginal adjustment.

This allowance will not be admi-
\ssible to persons recruited ar deputed
from the mainland for service in the
Andaman and Nicobar Islands, who
are already in receipt of Andaman
Special Pay.

Coal Mines in Khasi Jaintia Hills

1277. Shrimati Jyotsna Chanda:
Will the Minister of Mines and Fuel
be pleased to state:

(a) whether Government granted
any Licence or Licences for opera-
tion of coal mine or mines in Khasi
Jaintia Hills district (Assam) in last
five years;

(b) how many applications are

pending before Government for such
mining rights; and

(¢) when Government propose to
grant these licences?
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The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (c).
Mineral concessions for operation of
coalmines under the Mineral Conces-
sion Rules are granted by the State
Government, though the prior appro-
val of the Central Government has to
be obtained. The information avail-
able with the Central Government
shows that during the last five years,
only one new mining lease was gran-
ted for coal in Khasi Jaintia Hills
district (Assam).

Certificate Course in Assamese in
Delhi University

1278, Shri P. C. Borooah: Will the
Minister of Education be pleased to
state:

(a) whether Delhi University pro-
poses to introduce a certificate course
in Assamese language; and

(b) if so, what are the details of the
scheme?

The Minister of Edocation (Dr.
K. L. Shrimali): (a) and (b), Neo, Sir.
However, the University authorities
are in correspondence with the Assam
Government with regard to the
latter’s suggestion for the inclusion of
Assamese as a subject of study for
B.A. (Pass) Course.

Allowances to Police Officers in Delhi

1279. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to state:

(a) whether any clothing allggrance
was given in initial stages to the Ins-
pectors, Sub-Inspectors, Assistant
Sub-Inspectors and Constables in
Delhi, and if so, at what rate; and

(b) whether any House Rent Allow-
ance or conveyance Allowance was
being given to the Police Officers and
if so, at what rate?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
No clothing allowance is given. But
on their first appointment to Police
Service, they are supplied with uni-
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forms at Government cost in accord-
ance with the scales laid down from
' time to time. These uniformg are re-
placed at regular intervals free of
«cost.

(b) A statement is laid on the Table
of the House. [See Appendix IT An.
nexure No. 42.]

Coal Shortage in Gujarat

1280. Shri Yajnik: Will the Min-
ister of Mines and Fuel be pleased to
state:

(a) whether large number of small
factories have been closed down in
Gujarat State due to want of coal;

(b) whether Government have re-
ceived an representations from such
coal using factories and merchant or-
ganisations; and

(c) the action taken in the matter?

The Minister of Mines and Fuel
(Shri K. D. Malaviyva): (a) to (e).
Government have received no speci-
fic report of closure of any important
industrial unit in Gujarat due to
shortage of coal Reports of occa-
sional shortages and low stock posie
tion are, however, received from time
to time and in such cases immediate
supplies are rushed by way of spe-
<cial and preferential allotments and
diversion from other consumers who
may have adequate stocks of coal
In order to ensure more regular and
satisfactory supplies, the State Govern-
ment of Gujarat have agreed to create
coal dumps at Ahmedabad, Baroda,
Surat, Bulsar and Viramgam. The
suitability of these stations for dumps
is being examined in consultation
with the Railways.

Training Centre for the Adult Blind,
Dghra Dun

1281. Shri Indrajit Gupta: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that the
workers employed in the Sheltered
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Workshop under the Training Centre
for the Adult Blind at Dehra Dun
have been submitting their grievances
to the authorities for several years
without redress;

(b) whether there is an proposal
to increase their emoluments and
grant them any old-age benefits; and

(c) whether any surplus has accrued
to the Workshop from the sale pro-
ceeds of its produce since its incep-
tion?

The Minister of Education (Dr.
K. L. Shrimali): (a) No, Sir.

(b) A proposal to increase the
wage rates for chair canning is urrder
examination. There is, however, no
proposal to grant any old age bene-
Ats because the Sheltered Workshop
does not afford employment on a per-
manent basis, the normal duration of
a worker’s stay being three. years.

(¢) No, Sir.

Schools in Tents in Delhi

1282, Shri Jedhe: Will the Minia
ter of Edncation be pleased to state:

(a) the total number of schools m
Delhi being run in tents at present;

(b) the amount of rent paid by each
school for these temts per month;

(e) the names of schools which will
be having their pucca school building
during the coming summer wvacation
of 1962; and

(d) the reasons for not having the
pucca school buildings by other re-
maining schools?

'!"he Minister of Education (Dr.

K. L. Shrimali):
(a) (i) Government School 31
(ii) Schools run by

Local Bodies 102
(b) (i) Government Rs. 10,433 per
Schools month for all

the schools

(u) Schools run by Rs. 23,327
local bodies month for ﬁ

the schocls
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(o) (., Sovt.—3schools, oneln Jheel Kuranj
two in Model Town.

(ii) Local Bodies—42 schools mostly in
rural areas and one jn Niti Marg
New Delhi.

(d) A phased programme for cons-
truction of school buildings is in
hand In some cases, however, cons-
truction is held up for want of suit-
able land which is either not
available or squatted upon Ly un-
authorised persons.

Grants to Universities

1283, Shri Jadhe: Will the Minis-
ter of Education be pleased :o0 state
the names of the Universities in India
to whom grants were paid during
1961-62 and the amount paid to eacn
University (State-wise)?

The Minister of Education (Dr.
K. L. Shrimali): Information is being
eollected and will be laid on the
Table of the Sabha in due course,

12,08 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

REPORTED KILLING OF FIVE ARMY MEN
AND INJURIES TO SEVERAL OTHERS BY THE
NAGA HOSTILES

Mr, Speaker: I have received call-
ing attention notices from 12  hon.
Members: Shri Bishanchander Seth,
Shri Herh Barua, Shri Hari Vishnu
Kamath, Shri Nath Pai, Shri Subodh
Hansda, Shri Bagri, Shri Ram Sewak
Yadav, Shri P. C. Borooah, Shri
Nambiar, Shri Kunkhan, Shri Raghu-
nath Singh, Shrimati Jyotsna Chanda,
Shri Basumatari and Shrimati Savitri
Nigam. Now I will call upon Shri
Bishanchander Seth to read it.

Shri Tyagi (Dehra Dun): All on
one point or are there 12 points?

Mr, Speaker: Only on one.

Shri Bishanchander Seth (Etah):
‘Under Rule 197, I beg to call the
attention of the Prime Minister to
the following matter of public im-
portance and I request that he may
make a statement thereon:

-
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“Reported killing of five army
men of the 4th Assam Rifles and
causing injuries to several others
by the Naga hostiles on the Tth

May, 1962, near Kongai in Im-

phal’.’

Shri Raghunath Singh (Varenasi):
Four non-commisioned officers and one
rifleman. -

The Prime Minister ang Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharial
Nehru): On the 7th May at 9-00
hours one armed rifles column consis-
ting of one NCO and 12 riflemen left
to some column north of Unhrul,
Manipur, to link up their post at
Kongai, Approximately 20 miles
northeast of Ukhrul this column was
fired at by a gang of hostiles approxi-
mately 40 strong armeq with 2 LMGs
and 20 rifles. In the exchange of fire
that followed the column suffered the
following casualties,

442,

Assam rifles 5
Porter 1
Wounded: Asam rifles 4

Porters 2

We do not know- what the casualties
precisely were of the hostiles, Our
column Jlost also some ammunitions
and rifles.

This kind of thing sometimes hap-
pens, unfortunately. In fact, it is
likely to happen even more when the
Naga hostiles are in difficulties and
have been pushed out from their
strongholds and go about in gangs
committing these atrocities

=t arrgr: (fgame) - =T 9,
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Shri Nath Pai (Rajapur): Mr.
Speaker, the Prime Minister's reply
giveg the impression that the security
forces are succeeding in putting these
Naga rebels on the retreat and in des-
peration they are committing these
atrocities but the facts run counter to
this and, therefore, I want to ask a
question. I think it was on the 10th
December that more than a hundred
of them succeeded in crossing the bor-
der. Now we hear of this assault on
our armed forces. Is it a fact, is the
impression correct, that perhaps not
sufficient vigilance is being exercised
by the security forces, nor are they
being as alert as they should be, and
this inference, therefore, in unwarrant-
able, ag it is they who seem to have
seized the initiative?

Mr. Speaker: That is a matter of
opinion.

Shri Nath Pai: I want to know
whether it is true that the charge that
was made on the floor of the House
and also in the Consultative Committee
by somebody who should know is cor-
rect. It is a question of fact and not
opinion. It was suggested in the Con-
sultative Committee that the C.0.C. in
charge was given gpecific information
about the movement of the Nagas.
Now this comes in the footsteps of it,
and therefore T am asking whether we
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are failing in exercising that degree
of vigilance which ig expected of us.
I think the Prime Minister is giving
the reply.

Shri Jawaharlal Nehru: What I
suggested was, in the totality of cir-
cumstances I feel, and we, all of wus,
after having examined this matter,
feel that the Naga hostiles are being
hemmed in and are in g much more
difficult position than at any time pre-
viously. These incidentg usually hap-
pen near the Burma border and the
fact that they are being driven to the
Burma border and across the border
is itself evidence of the fact that they
are put to great difficulties. However
difficult this may be, occasionally a
gang may escape and commit this fir-
ing on some Assam Rifle; who are go-
ing after them. It is very difficul? to
prevent this kind of thing happening.
Now everything is quiet. But I do
think that, on the whole, the Nagas
have been hemmed in and the situation
is better than before.

As for the other matter, those peo-
ple who have escaped to Pakistan, re-
cently we had a conference on this
subject in Shillong where representa-
tives of the military and others from
here as well ag from Nagaland were
present for enquiring into all its as-
pects. And I must confess that the
result of that enquiry was that there
wag certain lack of co-ordination and
information was not given to the pro-
per quarters with the result they
managed to escape. Though steps
were taken to prevent themi, in the
heavily wooded area they managed fo
escape by various devious ways m
bits—all the 150 did not go together—
and when they arrived near the Pakis-
tan border they were, in a sense, pro-
tected by the firing from Pakistan
across the border on our police force
that was a stationed there, Though
about the number of them it is very
difficult to say, many were killed by
our firing. I have not been able to
say how many because their bodies
were taken away.

One question was asked, I think by
Shri Nath Pai, previously about this,
namely, what were the number of
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arms captured from them and where
they were manufactured, They were
all Indian manufactured arms cannot
g0 into details as to the enquiry but
the enquiry generally leads us i0 pre-
sume that. the chief cause of com-
laint was the lack of co-ordination.
Steps have been taken to rumedy
that, for instance, the lack of wireless
equipment. Some of those small
groups that were pursuing these got
to know some of ihese facts, They
could not convey that information {o
the other groups in time. That is
being remedied now.

Shri Hem Barua (Gauhati): This
N particular incidence did not take place

in Nagaland itself It took place in
Outer Manipur area. From this are
we*to understand that hostile activit-
ies have extended beyond the
limits of Nagalang into Outer Mani-
pur as well because of the reported
news of Mr, Phizo's presence in the
neighbourhood?

Shri Jawaharla] Nehru: What js the
last sentence of t he hon. Member?

Shri Hem Barua: There has been
intensification of the activitiés of the
hostiles as demonstrated by the fact
that these activities have extend=d
beyond the limits of Nagaland .into
Outer Manipur area which also is a
Naga area,

Shri Jawaharlal Nehru: What was
the last sentence?

Shri Hem Barua: Have these hostile
activities been intensified because of
the reported news of the presence of
Mr. Phizo in the neighbourhood?

Shri Jawaharlal Nehru: So far as
we know. Mr. Phizo is not in the

neighbourhood. I do not know what

might have happened yesterday, but
till two davs ago he was not there.
He was in Geneva. I think they are
due to the Naga hostiles being press-
ed hard bv our troops. They are
breaking out in gangs and doing this
kind of damaee. They have previous-
ly been to parts of Manipur also.
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Shri S. M. Banerjee (Kanpur): I
want to know whether those Airmen
who have now been released and are
here in the country have been able
to give some clue or more details
about the hostile activities.

Shri Jawaharlal Nehru: The airmen
although they are generally not in a.
fit condition but generally healthy,
nevertheless, are not quite fit. They
have been kept in a hospital for some:
days. After they have rested a little
after their very arduous experiences
they will be questioned about various
matters.

Shri Nambiar (Thiruchirapalli): In
view of the fact that the activities of
hostile Nagas by way of crossing into
Pakistan and Pakistan is aidine them
has been on the increase, may I know
whether it is not found feasible to
seal the NEFA-Pakistan border and
prevent the danger from that. source?

Shri Jawaharlal Nehru: As far as I
remember, I may be mistaken, there
is no such border.

Shri Hari Vishnuo EKamath (Hosh-
angabad): Considering the intensifica-
tion of activities by the Naga hostiles
is it possible that our Government has
issued finstructions to the Armed
Forces that they are dealing with this
problem by methods other than mili-
tary and, if so, is it a fact that the
Army is more unwilling than unable
to deal with this problem?

Shri Jawaharlal Nehrn: I have not
understood this. Hon. Member refers
to methods other than military; in
other words. political and like
methods. Well, the political approach
is there in the sense that we have
taken wvarious steps in regard to
Nagaland and it is, apart from the
Army, being controlled by an execu-
tive of the Nagas which has consider-
able influence but it cannot control all
the hostile Nagas who are against
them. Hon. Member will ser—it ix
not a fact that I am stating but an
inference—that the mere fact of their
having gone to Pakistan is a way of
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escape. They could not stay here.
They are trying to escape to other
places. . .. (Interruption).

Shrimati Remn Chakravartty (Bar-
rackpore): The Nagas said that they
had given prior information. In spite
of that they went across and the
Army did not take notice of that.

Shri Nath Pai: Is it not equally true
that we could not stop them from
escaping and that somebody can
come across the border if somebody
cannot be stopped from going across
the border?

Shri Jawaharlal Nehru: I have al-
ready pointed out....(Interruption).

Mr. Speaker: Order, order, Now a
regular discussion has started. I had
allowed each of them one question.

Shri Jawaharlal Nehru: I have al-
ready pointed out that there was mo
regular information that was given. A
porter gave some such information. It
is a wide area. He did not give the
area and the route that they would
follow. There were at least half a
dozen routes which might have been
followed.

Shri Hem Barua: One of them was
guarded by the Army.

Shri Jawaharlal Nehru: No, they
were not. The Army did not come
into contact with them. Once or
twice they nearly came in contact, but
they escaped. It is the police that are
in contact with them. It is unfortu-
nate. As I said it was due to lack
of co-ordination which we regret
greatly, My point is that the mere
fact of the hundred and fifty Nagas
going into Pakistan would leaq one to
think that they are tog hard-pressed
in Nagal and itself and they want to
escape. They can do nothing much
from Pakistan,

Shri P. C. Borooah (Sibsagar): May
I know whether there was any occa-
sion to suspect dereliction of duty on
the part of security officers?

L]
Shri Jawaharla]l Nehru: What does
the hon. Member mean by security

Papers Laid on 1426
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officers—army, intelligence people or
who?

Mr. Speaker: He evidently means
intelligence officers.

Shri Jawaharlal Nehru: There was
an unfortunate lapse in communicat-
ing the information. The previous in-
formation was too vague It is a fair-
ly large wooded area of about twenty
square miles. When actually more
information came, it could not be com-
municated in time by wireless The
wireless instruments were not there
with the troops. That was the only
way information could be commu-
nicated.

12. 22 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT OF THE Mazacon Docx
Lto, AND THE GARDEN REACH WoORK-
sHOPS Lo,

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
Sir, I beg to lay on the Table a copy
of each of the following Reports under
sub-section (1) of section 619A of the
Comp&mes Act 19586:

(i) Annual Report of the Mazagon
Dock Ltd, Bombay, for the
year 1960-61 along with the
Audited Accounts and the
comments of the Comptroller
and Auditor-General thereon.
[Placed in Library, See No.
LT-103|62],

(ii) Annual Report of the Garden
Reach Workshops Limited,
Calcutta, for the year 1960-61
along with the Audited Ac-
counts and the commentg of
the Comptroller and Auditor
General thereon. [Placed in
Library, See No. LT-104/62].
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RuLEs UNDER TemrmrToRIAL COUNCILS
Act Anp NoTIFICATION UNDER HIGH
Courr Junces (CONDITIONs OF SER-
VICE) AcT

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): I
beg to lay on the Table:—

(i) A copy each of the following
Ruleg under sub-section (3) of Sec-
tion 54 of the Territorial Councils Act,
1956:—

(a) The Territorial Councils
(Consultation with the Union
Public Service Commission)
Rules, 1960, publisheq in Noti-
fication No. G.S.R. 1252, dated
the 22nd October, 1960. [Plac-
ed in Library, See No, LT-

105/62).
4b) The  Territorial Councils
(Amendment) Rules, 1962,

published in Notification No.

G.S.R. 216, dated the 17th Fer-

Tuary, 1962. [Placed in Lib-
rary, See No. LT-106/62].

(ii) A copy of the Mysore High
Court (Vacation) Order, 1962, publish-
ed in Notification No. 5.0. 1088 dated
the 14th April, 1962, under sub-section
(2) of Section 23A of the High Court
Judges (Conditions of Service) Aect,
1964. [Placed in Library, See No. LT-
107/62).

1223 hrs,
‘RE: CALLING ATTENTION TO
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12.24 hrs.

PAPERS LAID ON THE TABLE—
. contd.

RECOMMENDATIONS OF SHANKAR Com-
MITTEE ACCEPTED BY (GOVERNMENT

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
Sir, 1 beg to lay on the Table a state-
ment showing the recommendations
of the Shankar Committee, which
have been accepted by Government.
[Placed in Library, See No. LT-108/
62].

NOTIFICATION UNDER INCOME-Tax AcCT

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): I beg to lay on the Table a
copy of Notification No. S.0. 738 dat-
ed the 17th March, 1962, under sub-
section (5) of section 287 of the In-
come-tax Act, 1961. [Placed in Lib-
rary, See No. LT-109/62].

Shri S. M. Banerjee (Kanpur): This
is a very important notification and I
request that it may be circulated to
Members.

Mr. Speaker;: The hon. Member
desires that it might be circulated. Is
there any ohjection?

Shrimati Tarkeshwarj Sinha: It has
been lald on the Table.
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Mr. Speaker: Those hon. Members Mr. Speaker: The question is:
‘who desire to have copies can have
‘them. “That in pursuance of para-
. graph 1(h) of the Ministry of
— Scientific Research and Cultural
Affairs Resolution No. F. 11-7]60-
12:25 hrs, C—1, dated the 30th March, 1961,

the members of Lok Sabha do
proceed to elect, in such manner

MESSA FRO] RAJYA SABHA
= M o as the Speaker may direct, two

Secretary: Sir, I have to report the members from among themselves
following message received from the to serve as members of the Cent-
Secretary of Rajya Sabha:— ral Adisory Board of Archaeo-

logy, subject to the other provi-
“In accardance with the provi= sions of the said Resolution.”

sions of sub-rule (8) of rule 182 .

of the Rules of Procedure and Alke madkios: sy adoptel:

Conduct of Business in the Rajya ADVISO

Sabha, I am directed to return “Gm&;n?:s me

herewith the Appropriation (Rail- *

ways) No. 2 Bill, 1962, which was The Deputy Minister in the Minis-

passed by the Lok Sabha at its try of Scientific Research and Cultural
sitting held on the 4th May, 1962, Affairs (Dr. M. M. Das): Sir, I beg to

and transmitted to the Rajya
'Sabha for its recommendations
and to state that this House has
no recommendations to make to
the Lok Sabha in regard to the
said Bill” ”

12.25) hrs.
ELECTIONS TO COMMITTEES

«CENTRAL ADVISORY BoARD OoF ARCHAED-
. LOGY

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): I beg to move the following:

“That in pursuance of paragraph
1(h) of the Ministry of Scientific
Research and Cultural Affairs
Resolution No. F. 11-7/60-C-I,
dated the 30th March, 1961, the
members of Lok Sabha do proceed
to elect, in such manner as the
‘Speaker may direct, two members
from among themselves to serve
as members of the Central Advi-
sory Board of Archaeology, sub-
ject to the other provisions of
the said Resolution™,

538 (Ai) LSD—S5.

move:

“I had in pursuance of the Mi-
nistry of Scientific Research and
Cultural Affairs Resolution No.
15-226/60-S-1I,  dated the 23rd
March, 1961, as amended by Reso-
lution No. 15-226|60-S-1I, dated
the 22nd May, 1861, the members
of Lok Sabha do proceed to elect,
in such manner as the Speaker
may direct, two members from
among themselves to serve as
members of the Advisory Board
for Nationa] Atlas and Geographi-
cal names for a term of three
years commencing from the dats
of notification in the Official
Gazette, subject to other provi-
sions of the said Resolution.”

Mr. Speaker: The question is:

“That in pursuance of the Mi-
nistry of Scientific Research and
Cultural  Affairs Resolution No.
15-226|BI]-S—I‘.[, dated the 23rd
March, 1961, as amended by Reso-
lution No. 15-226/60-S-II, dated
the 22nd May, 1961, the members
of Lok Sabha do proceed to elect,
in such manner as the Speaker
may direct, two members from
among themselves to serve as
members of the Advisory Board
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[Mr, Speaker].

for National Atlas and Geographi-
cal names for a term of three
years commencing from the date
of notification in the Official
Gazette, subject to other provi-
sions of the said Resolution.”

The motion was adopted.

1228 hrs,
DEMANDS FOR GRANTS—contd.
MINISTRY OF EXTERNAL AFFAIRS-—contd.

Mr. Speaker: The House will now
Jbroceed with the further discussion
and voting on the Demands for
Grants under the control of the Mi-
nistry of External Affairs, and also
further discussion on the Cut Motions
printed on separate lists moved on
the 12th May, 1962.

Out of seven hours, one hour and
twenty-five minutes were taken up on

Saturday, and there are five hours and .

thirty-five minutes remaining. And
that fis exactly the time that we have
till six o'clock. I will request the
hon. the Prime Minister to reply at
about 4-30 pm. Will that be all
right?

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Atomic
Energy (Shri Jawaharial Nehrm): I
hope I shall not take so much time.

Mr. Speaker: Then I can call him
at 5 or 5-15.

Shri Jawaharlal] Nehru: I would
require at least an hour,

Mr. Speaker: Then 1 will request
him to speak at five o’clpck. Shri
D. C. Sharma might now continue his
speech.

Shri D. C. Sharma (Gurdaspur):
Mr. Speaker, I was submitting wvery
respectfully on Saturday that it does
not become us to speak slightly of the
honourable men who have presided
over vur foreign missions abroad and
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of the members of our delegations to-
the U.N. Our foreign missions have
been presided over by-such eminent
persons as Dr. S. Radhakrishnan,
Shrimati Vijayalakshmj Pandit, Shri
K. P, S Menon. And even today
there are some younger men who are
doing their job splendidly, men like
Mian Azim Hussain and Shri R. K.
Nehru. In the same manner, our
delegations to the U.N, have been
manned by a great constitutional ex-
pert like Shri G, 5. Pathak and an
eminent jurist like Shri P. N. Sapru.
Therefore, I believe that so far as
these two things are concerned, we
have been fortunate in finding per-
sons of such eminence and calibre to
do these things.

'-//But I will be failing in my duty if

I do not give expression to the con-
cern which- this House has been ex-
pressing every mow and then about
our external publicity. In the report
that has been given to us there are
four long paragraphs on external pub-
licity and they make a very good
story. But when one analyses them
one finds that most of this publicity
has been along routine and stereotyp-
ed lines. I do not think that by means
of this publicity we can project India
and its policy and its plan as effective-
ly in the other countries of the world
as we should do. I therefore, think
that our external publicity must

given a new face lift. We must find
ways and means of putting a little
more dynamism, a little more drive,
a little more imagination into this
service. Ome of the most dishearten-
ing ‘things about this Publicity ser-
vice is that though it is stated in the
Report that its gradual integration
has been taken up since 1959, I find
that most bf the members of the Ex-
ternal Publicity Service are yet tem-
porary. You cannot expect tempo-
rary men to put all their heart into
their work. Moreover they, are not
given all those advantages, all those
amenities which are the privileges of
the Foreign Service men. I wish the
Minister for External Affairs will be
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king enough to overhaul external pub-
licity. I would also suggest that some

time before the External Affairs De--

mands are taken up in this House,
there should be a small sample exhi-
bition in which we should be shown
the kind of material that is distribut-
ed by our foreign missions, and also
the kind of brochures that are pub-
lished by bur foreign missions and
also the issue that they bring out on
the occasibn of the Republic Day.
We would like to look at these things
so that we can find out what our
foreign publicity is doing. I hope
something will be done speed up
this foreign publicity.

There are two problems which con-
cern ug internally. One of the prob-
lems is Kashmir and the other prob-
lem is China. On both of these prob-
lems some hon. Members have given
their opinion. Much has been made
of the violent statements which Mr.
Khurshid, the so-called President of
the so-called Azad Kashmir has been
making. In the first place, I would
submit that the very election of Mr.
Khurshid was challenged by the peo-
ple of Azad Kashmir. They thought
that his election was held in a way
which was not in conformity with
whatever principles of democracy you
find in Pakistan. At the same time,
I think this Azadg Kashmir is a mis-
nomer. There is no freedom there,
not even freedom from hunger. Our
U.N. always has some committees to
go to certain countries to find out the
conditions there. I think the U.N.O.
should send a committee to find out
the conditions of the people who are
living in Azad Kashmir. They are
suffering from all kinds of lack of
freedom, especially freedom from
hunger. At the same time, it is mus-
nomer to call it Azad Kashmir. I think
somebody should go and find out how
many of the native population of
Muzaffarabad and Poonch and all those
areas are living there. Most of these
persons have been driven out of these
areas and now most of these places
are colonied by persons who have
come from the North West Frontier
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Province or from West Pakistan or
from other States. Therefore, to take
anything that Mr, Khurshid says
seriously is to put a premium upon
something which is non-existent.

He has been threatening us with
some kind of an Algerian type of war-
fare. I think we all sometimes in-
dulge in exaggerations. We all some-
times do some kind of fantastic think-
ing. We are sometimesg given to opi=-
ate dreams. I think no sensible man
would have thought that the peo-
ple of Azad Kashmir, who are
groaning under the heel of oppression
there and do not have even the ele-
mentary amenities of life, will ever
think of fighting a war on the Alge-
rian pattern. Patriotism ig a great
thing. But, these persons who Mave
been taken there to colonise these
areas, do not feel for either Pakistan
or for Azad Kashmir. They think
that Azad Kashmir would be a kind
of a slave camp where they have been
brought together in order to subserve
the political ambitions of a clique that
is to be found in Azad Kashmir.

So far as China is concerned, I was
surprised to find that some of the
hon. Members in this House tried to
plead the case of China, the case wis-
a-vis China much more vehemently
than they should have done vis-a-vis
India. I find that our relations with
China are not happy. To say that
we should continue our negotiations
with China is to give a counsel of
despair. Such counsels of despair are
always coming from the mouths of
the members of a party, who are al-
ways trying to soft-pedal the gravity
of the situation which we have with
China. I think that the time of nego-
tiations is past. As has been said in
this report, our officers’ report has
proved the hollowness of the case of
China. So far as international usage
goes, and so far as tradition goes, so
far as all these things go, there is no
‘China case’, and anyone who tries to
think in terms of g China case in this
country, I think, is not doing justice
to his own country.

I believe that the days of negotia-
tions are gone. We waited for four-
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teen years to negotiate with Portugal
about Goa, and nothing came of it
We have been waiting all these years
tq negotiate with China, and nothing
hag come of it, and I shall not be a
dismal prophet to think that nothing
will ever come of it. Therefore, I
think, that at the present the only
policy that we should have towards
China is the policy of retaliation, and
I think that my country will not be
found wanting in this policy.

I submit very respectfully that 44
crores of free Indians will be more
than a match for 60 crores of Chinese,
who are living under a regime for
which they have absolutely no sympa-
th¥, which is bringing about mnear-
famine conditions in that country,
which has denied them even consumer
goods, and which has denied them all
kinds of freedom. I believe that the
Chinese people, the good people, the
peace-loving people the good-neigh-
bourly people are the victims of this
new warlordism preached by Mao Tse
Tung and his party men. I believe
that as the Chinese people did away
with warlordism at the State level and
liquidated the warlordism of Chiang
Kai-shek, the day is not far off when
the good people of China will elimi-
nate this warlordism of Mao Tse Tung
and others. But we npeed not wait
for that. We shall have to embark on
a policy of retaliation, so that the
Chinese~ people understand that be-
hind the sweet words of the Prime
Minister of our country and behind
the statesman like utterances of our
leaders, there is also that great desire
1w get this occupation vacated as early
us possible.

There are one br two other points
to which I want to refer béfore I re-
sume my seat. I am very proud of
the performance of our people at
Geneva, so far as the disarmament
conference is concerned and also so
far ag the nuclear test ban treaty is
concerned. I shall not be so vain as
to say that all the wisdom of the
world is to be found in the non-com-
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mitted nations, but I would be failing
in my duty if I do not say that if we
want to have disarmament, and if the
world wants to have an easy time, the
proposals given by the non-ocmmitted
nations should be made the basis of
the disarmament proposals and the
proposals for banning nuclear tests.
And what are those proposals? The
first of these is that ne country should
transfer nuclear weapons to non-
nuclear countries. Then, there should
be atom-free zones in Africa, Central
Europe and the Americas, We should
make peaceful use of buter space. We
should prohibit war propaganda of all
kinds. We should avoid the produc-
tion of fissile material for nuclear
weapon purposes. We should take
measures for prevention bf war
through acecident, miscalculation and
surprise attacks. I think if we under-
take these precautions, the world will
be a safer place for all of us to live
in, not only for the members of this
bloc or that bloe but for all the peo-
ples of the world. At the same time,
I woulq say that so far as disarma-
ment is concerned, we should try to
arrive at some kind of agreement be-
tween the two blocs as suggested by
the non-committed nations,

I would conclude by saying this
much. Though there may be criticism
of our policy here and there by one
group of persong or another, there is
no doubt about it that the three-"
pronged approach of our foreign poli-
cy, the desire for peace, the liquida-
tion of colonialism and the policy of
non-alignment, has been accepted by
the world.

I am very sorry that the Prime Mi-
nister recently took ill. During his
illness, we saw the worlg Press round-
up referring to it. Every country in
Europe, Africa and even America re-
ferred to the great services rendered
by India along these three lines under
the leadrship of our Prime Minister,
who is the architect of this policy. We
all depend upon the implementation
of that policy by giving free scope to
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the United Nations. We already find
that there is a peace corps. So.far as
Indiang are concerned, they have gone
to Gaza, Korea and the Congo; they
are in Viet-Nam ang other countries.
I believe it is peace crops like these
which will bring about the cessation
of hostilities between one bloc and
another and which will bring about
peace in the world which all of wus
want so that we can live in peace and
children also will live in a world
which will be free from all the tur-
moils, all these upheavels and all these
tests and troubles.

Mr. Speaker: I would request hon.
Members to respond to the bell. I
have to ring three or four times. That
does not look nice.

Shri D. C. Sharma: Sometimes when
one is speaking, one does not hear
your bell,

Mr. Speaker: Then in future, to
those who do not hear, I will have to
show this bell.

Shri D. C. Sharma: That is much
better.

Shri Frank. Anthony (Nominated—
Anglo-Indians): While the threat of
nuclear destruction seems to cloud the
international horizon and while I have
no doubt that India will play her tra-
ditional role in attempting to relieve

. world fears and hatreds, I have al-
ways felt very strongly that our
foreign policy must necessarily be
directed to‘ meet the dangers or
threats that are immediate to us.

I feel that recently we have been
going through a somewhat unhappy
phase. There have been so many
tangled threads in this skein of obur
relations with our immediate neigh-
bours that there is a tendency to over-
simplify our problem. There may be
a tendency to magnify one issue at
the expense of another so that our
view tends to become unbalanced,
perhapg a little distorted. Yet I feel
that I should very respectfully ven-
ture some analysis and attempt to put
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into focus what I feel are the major
issues in their order of priority.

Better late than never, our Govern-
ment, while perhaps understandably
going out of its way to conciliate bur
Chinese neighbours, appears to have
come to a somewhat grim and disillu-
sioned conclusion. In a recent com-
munication to the Chinese authorities
our Government has underlined the
fact that Chinese policies are against
the fundamental interests of Asla, and
more especially of South-east Asiz,
and that Chinese policies are directed
deliberately to creating situations of
tension and conflict particularly in
South-east Asia. I have no doubt that
we will continue to attempt to nego-
tiate not only with China, but gJso
with our other neighbours, but I have
also no doubt that today our Govern-
ment has come to a long overdue real-
isation that in China we are dealing
with a country whose rulers are not
only militant but intransigent too,
with a country whose policies have
proved unfortunately to be not over-
serupulous. v 2

At one time, we appeared to go
through a rather dangerous phase, a
phase of somewhat dangerous credu-

-lity marked by unreal and not seldom

almost hysterical proclamations of
Hindi-Chini bhai bhai.. I have no
doubt that today the Government has
come to a realisation—I think the
Prime Minister said it perhaps in
somewhat different terms—thdt China
is wedded militantly to the Leninist
theory or Leninist thesis of the inevi-
tability of war and that a world Com-
munist revolution can only be achiev-
ed by resort to war.

I have also very little doubt—I do
not know whether many people will
agree with me—that it is a basic tenet
of policy of Chinese rulers today to
over-rup Asia, and it is in that larger
context that I want to pose this parti-
cular problem. I have little doubt
that China is committed to liberating,
as they call it, for Communism Thai-
land, Burma, Malaya and the Philip-
pines. The Prime Minister will per-
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.bhaps remember that as recently as
1950 even India was marked down
for Communist liberation from the
running dogs of imperialism, So far
as Nepal, Bhutan and Sikkim are con-
cerned, the approach is a little more
intimate, almost touching. They are
marked down not only for liberation,
they appear to be marked down for
reunion with their original mother-
land, China. I have always felt this. I
said four years ago that China was
committed to over-running Asia, and
that she would over-run it if possible
by subversion, if necessary by force.
And what I said four years ago unfor-
tunately happens to be coming true.

There is no doubt today that China
is avowedly irridentist. This irriden-
tism perhaps draws its inspiration
more from China's legend than his-
tory, the legend of Chinese dominion
over Asia, That would be danger
enough, but an edge is given to that
danger. What do we see? We see
China's population today increasing at
a fantastic rate, bursting at her terri-
torial seams. This means that an un-
limited number of millions of Chinese

can be used as expendable cannon-

fodder. And added to this, as my
hon. friend has just pointed out, in
spite of their much-lauded leaps for-
ward, which appear to have emerged
into rather pathetic limps, there are
millions of half-empty mouths in
China looking hungrily to the rice
bowl of Asia. And that is the pattern
. as I see it, a multi-pronged Chinese
expansionist scheme. I do not know
whether even today we are looking at
the picture in that context. The
conquest of Tibet, which in a
weak moment, we accepted—what has
that done? It has brought to our nor-
thern borders for the first time in our
history, millions of Chinese soldiers.
No one knows what is the exact
strength of the Chinese on our bor-
ders. While Tibet is enduring the
humiliations of communist liberation,
according to some newspaper reports,
dozens of et airflelds have been com-
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pleted in China. Whether it has been
completed or not, it has been said
that a 1500 mile railway line has been
built from Peking to Lhasa. It has
also been said that they have built a
network, a vast network of roads,
dumps ang arsenals for our particular
benefit, along our borders,

As 1 said no one knows—apart from
the fact that most of our cities are
within an hour or an hour and a half-
flying distance, our cities which are
completely vulnerable—what the
strength of the Chinese forces along
our borders is. I seem to remember
having read a newspaper report to-
wards the end of last year that the
Prime Minister said that the number
of Chinese troops in Tibet alone would
exceed 50,000, That was at the end
of last year.

So far as Nepal is concerned, the
position tp me appears to be not only
dangerous but dangerously precarious.
It is a little unfortunate that our re-
lations with Nepal, recently, have not
been as cordial as, perhaps, they
might have been. There seems to
have been some resentment on the
part of certain of the Nepal authori-
ties that people who were indulging
in anti-Nepalese activities were ope-
rating from Indian soil. I think that
that particular accusation has been
repelled. But, what 1 feel is this:
that the process of communist infiltra=-.
tion is taking place in Nepal and tak-
ing place rapidly.

My own view was that delibe-
rately, to drive a wedge between
Nepal and India, arti-Indian propa-
ganda was mounted. But, mounted by
whom? By a so called front of op-
position partiegs led and inspired by
whom? By the communists.

The purpose was obvious. And, tem-
porarily at least, King Mahendrg fell
into the communist trap. And, what
has happened? Perhaps, King
Mahendra was a little resentful
because, like all good democrates, we
are inclined to shoot our mouths off,
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to give gratuitous advice to people as
to what form of government they
ought to have. And, perhaps, he re-
sented our sermonising him as to
‘whether he should have econtrolled or
guided or any other form of demo-
cracy. May I guggest, with a great deal
of respect, that King Mahendra surely
knows that India is not interested in
Nepal, its territory, that we certainly
recognise the right of Nepal, as a
sovereign country, to pursue her own
economic and foreign policy? But,
may I say, with great respect, that I
wonder if even today King Mahendra
realises that he is playing dangerously
with communist fire? It will not only
.burn his fingers; but it will destroy
him first and the people of Nepal next.
‘That is this agreement—I do not know
how far it has sone—to build a read
from Lhasa to Khatmandu. Chinese
aid is pouring in apparently, increas-
ingly, to Nepal. What is little Nepal
going to do Once, administratively
economically and psychologically the
Chinese and their agenis dig their
tentacles into Nepal, how long will it
take before Nepal is embraced fatally
to communism? That is the danger
that is there to Nepal.

Then, there have been reports—I do
not know how far they are true—of
inflltration of one sori or another into
Bhutan and Sikkim. We have heard
of aggression through maps carto-
£Lraphic aggression and so on. I re-
member to have read somewhere that
it has already taken place so far as
Bhutan and Sikkim is concerned
Chinese maps at one time appeared to
recognise Bhutan and Sikkim as
Indian protectorates. I do not know
whether I am right but I seem also to
remember having read that from 1959
Bhutan and Sikkim are now shown in
the Chinese maps as independent
States. I hope the next Chinese step
will not be toclaim Chinese suzerainty
over Bhutan and Sikkim. This, I feel,
is our immediate and grave concern. I
do not know what our Government
feels in the matter but as I say there
is this multi-pronged aggression, My
own view, very respectfully, is this.
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One of the major prongs today is
directed at and through Viet Nami.
One of my hon, friends on that side
flaunted some paper and said: look at
the massive aid American are giving
to South Viet Nam. They forget con-
veniently all the massive and sus-
tained aid that the Viet Cong are get-
ting, immediate aid from the Chinese.
This morning papers, one of our lead-
ing papers speaks of China helping
the red drive in Laos. I do not know
whether the Government feels that
we can afford to be neutralised in
Laos and more especially in Viet Nam.
My own respectful view is that this
is one of the prongs in the trident, We
may not agree with many of the
things that the president of Viet Nam

® does. I think his name is spelt Diem

but pronounced ‘jem’. If Viet Nam is
over run, will it not mean that this
noose that China ig deliberately draw-
ing around India will be tightened to
to that extent? Militarily, economi-
cally and psychologically the China
pattern is clear: expansionist, to iso-
late us and to drive us into a corner.
When we interpret or attempt to
interpret Chinese policies in that
background the whole plan becomes
obvious. Why has China sought to
negotiate with Burma, Nepal and,
very recently, with Pakistan—the
same, obvious, consistent, sinister
motive: to drive a ring around us and
as I say, to isolate us and to drive us
into a corner. I have little doubt that
at the appropriate time backoned by
a powerful fifth column in this
country, China will move to liberate
India either through massive subver-
sion or even bv frontal attack or by
a combination of both. That is clear.

Shri Tyagi (Dehra Dun): We may
also liberate China.

Shri Frank Anthony: Let us hope
so; if we recognise this pattern early
enough we may very well liberate
China and the rest, of Asia for demo-
cracy, But this clear pattern as it ap-
pears to be clear tends to become a
little blurred because of our recurring
pre-occupation with the snbr&ntthng
of Pakistan,
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While we must necessarily be pre-
pared againsy any stupid adventurist
action by Pakistan's present rulers,
my own feeling is—perhaps what I say
will not be welcome to certain sec-
tions of this House or the country—
there are certain sections in the
country that batten on tension bet-
ween India and Pakistan. They exult
in it, There are even certain parties
that are not avowedly communal, that
are avowedly non-communal, but they
also secretly exult in it because every
time there is tension between India
and Pakistan, it helps them to divert
attention from the real threat to India,
the Chinese threat.

138 hrs.

L]

I say this: sometimes, I hope sooner
than later, somehow, we will have to
seek a detente with Pakistan. To say
sn today seems extremely inappro-
priate. But, ag the Prime Minister has
remarked, these two countries are of
the same bone, the same blood and the
same flesh. And while our destinies
may not be completely bound up,
there is no doubt that when there are
violent political differences, even
strong economic rivalries, we are like
Siamese Twins trying to strangle each
other. Let us hope that the rulers of
Pakistan—you may gsay that these
hopes do not come easy vis a vis a
dictatorship—bug let us hope that the
rulers of Pakistan gsometime will
r&alisa_in their gsaner moments the
utter criminal folly of mounting up
attacks against India.

A war between any two countries is
a tragedy, but a war between India
and Pakistan would be an unspeak-
able tragedy. No one else realises this
perhaps more acutely than the Prime
Minister, The first ghastly offerings
at the altar of mass hysteria which
synonymises a npation in arms would
be the minorities—the millions of
Hindus in Pakistan and more millions
of Muslimg in this country.

Shri U. M. Trivedl
Nothing in this country,

(Mandsaur):
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Shri Frank Anthony: I am ‘not
usually over-convinced when Satan
quoteg scripture. As I have said,
Pakistan too must realise that we are
facing a common danger., We can only
face it by facing outwards, not by
facing inwards or by facing each
other. I say this too: that this detente
can only be achieved, can only happen
in the life time of the Prime Minister.
I have no doubt about it—that he
alone has the authority, the stature
and indeed the vision to be able, even
in the most unfavourable circums-
tances, to attempt to achieve a
detente. I venture to say this: if he
could achieve it—and no one else
can—it will be certainly the greatest
legacy that he can leave to this sub=--
continent.

This also applies to Nepal. As I have
said, surely the King must realise
that we have not the slightest terri-
torial or economic ambitions in Nepal
ang surely he must realise that the
survival not only of the people of
Nepal but of himself, the monarchy,
dependg on maintaining the friend-
liest of relations with India and fac-
ing outwards towards the common
danger,

It is in this context that I venture
to submit with respect that certain
aspects of our foreign policy may
require reassessment. We have been
the most ardent champion of seating
in the UNO of China, but what return
have we got for our often passionate
advocacy? We have got duplicity; we
have got aggression; we have got
increasing agression, I know that the
Prime Minister may say that it is
logical that the UNO cannot function
effectively wunless numerically the
largest nation in the world, China, is
seated there. But may I say that so
far as this particular logic js con=-
cerned, it is completely opposed to
our own security. I know that the
Prime Minister would not be able to
answer me frankly as he might like
to because he is the head of the
Government, But what would be the
effect of China being seated in the
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ON? Taiwan (Formosa)  would
certainly almost have to be restored.
The American Seventh Fleet would
have to be withdrawn. What would
happen? Millions of Chinese soldiers
pinned down there would be ready to
throw in against the whole of South-
east Asia and more especially against
our northern borders. I know that
perhaps what I have said—this parti-
cular line of argument—will not com-
mend itself to the Prime Minister.

Then again, sp far as Vietnam is
concerned. I pose the question, can we
afford to be neutralist? Will not the
over-running of Vietnam by the
Chinese agents bring the dagger
thrust—as I said, these dagger lines
are drawn clearly and deliberately—
closer to the throat of India?

I have this suggestion to make.
Since the Chinese have violated
obviously the understanding which we
had with them to respect Tibetan
autonomy, since they are practising
genocide, have been for a long time,
of the Tibetans according to the
various Chinese refinements, what
preventg us from allowing the Dalai
Lama to function freely in this
country? It would give heart not only
to the Tibetans, but I submit with
great respect it will give heart fto
Nepal, Bhutan and Sikkim, who have
the gtrongest spiritual affiliations with
the Dalai Lama and with Lhasa.

1 feel that if we look at it in this
over-all context, in that context,
friendly relations with Nepal, a
detente with Pakistan and giving some
kind of heart to the people of Tibet,
Nepal, Bhutan and Sikkim will help
to close the ranks on this sub-conti-
neng against what I have no doubt is
a common and growing danger.

Shrimati Renuka Ray (Malda): Sir,
1 should first like to mention that the
External Affairs Ministry have
brought out a report which gives
very concisely and very clearly an
account of their work and of our
relations with other countries, I would
like to thank them for doing so. Shri
Anthony hag spoken about our rela-
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tions with our two neighbouring
countries, which are so wvital to us.
First of all, regarding China, it is
deplorable that while ag a people we
had spontaneously held out the hand
of friendship to China, she should
have hit us in the back and that the
illusions which we had have been
completely wiped out and shattered.
During lasy year too, we find that
there have been further incursions
into Indian territory. But what is:
more, this modus operandi, this tech-
nique of turning and twisting and

-saying thag it ig India who is greedy

with aggrandizement i something
fairly new, but which seems to have
been quite developed recently by*
China. What hag been India through-
out centuries historically and ,geo-
graphically is now being challenged’
and if our troops are in our own land,
we are told that they have gone
beyond the frontiers of India. Such is.
the position with China today,

Turning to the other side, regarding
our Missions in China, the External:
Affairs Ministry report tells how
difficult the position is and also hew
difficult the position is for our traders
regarding trade with Tibet and China.
On the other side, we find from the
statement made by the Prime Minister
yesterday in answer to a calling atten—
tion notice that the Chinese Mission
in Kalimpong shot air guns towards
the police headquarters of India. That
has also resulted in one pnhoeman
being hurt. If that i so, to what ex-
tent have they been allowed to probe
into our country. I am glad that the
Chinese nationals who had gone in for
subversive activities in India have
recently been turned out. I am also
glad that in regard to the renewal of
the treaty with China India has been
firm, It is strange that they should
ask—I suppose it is not really
strange—that we should continue our
agreements regarding trade, but that
the border violations by China can go
on uninterrupted.

Sir, there are certain sections in this
country who plead with the Pzime
Minister to follow the path of peace
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and negotiation even_today. What else
‘has our Prime Minister done so far?
Is it not India's policy always to
follow the path of peace and negotia-
tion? But it is China which has been
slapping us in the face, which has
‘been turning down any offer of nego-
tiation. Angd today, if those whose
loyaltieg are beyond the borders of
India gtill ask the Prime Minister to
negotiate, I would ask them to szee
what we did in the matter of Goa. We
negotiated for a long time. We tried
to follow the path of peace. India
may be non-violent, but she does not
believe in losing her self-respect. So
« time may come—let us hope that it
does not come—when if China conti-
nues .th.is policy India will have to
answer in the same manner she did
in Goa. I do not believe in war. I
believe in non-violence, Mahatma
Gandhi himself told some young men
who had gone in for violence that it
was better to go in for violence than
‘to lose one's self respect, one's dignity.
Therefore, that is the attitude that we
will have to take towards China for
whom we had shown the greacsst
friendship.

Turning to Pakistan, as Shri An-
thony and our Prime Minister have
said. [Pakustan is more akin to us
than any other country. This sub-
-continent has been left behind for
<enturies in regard to development,
and if we.are to develop in a proper
manner it is only if India and Pakis-
tan are together in peace and friend-
ship that we can develop. But things
are getting worse. It is surprising
that after all these years, when the
‘bitterness and the tragedies of parti-
tion have gone, we should still be in
this position. It is extremely sad that
Pakistan should go to the United
Nations over the Kashmir issue when
they have themselves occupied Indian
territory in what they call Azad Kash-
mir. It is extremely sad and even
worse from the point of view of the
ordinary people living in this land
that things have become so bad in
some of our border areas.
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Sir, I come from Malda. I repre-
sent that area here. I would like to
say a few words about what I per-
sonally know of the affairs that took
place there. I was there myself un-
til the morning of the 5th of April.
Two events took place, very tragic
incidents between the Muslims and
tribals. They did not create any ten-
sion throughout the district. I know
it for a fact that in the town this mat-
ter had died down. Although every-
one regrets the incidents tension was
created by giving some news about it.
On the 5th evening the Pakistan De-
puty High Commissioner and his First
Secretary passed through Murshida-
bad in a car. They met many persons
some of whom said they were trying
to incite them sgainst the Hindus.
That failed. They have reported in
the Pakistan Press and also in the
New York Times of many events; of
lot of ki'lings burnings of houses etec.
in Murshidabad. But not a single
thing happened. Then they travelled
from there wia Khajuria Ghat and
Sujanpur which is the nerve centre
of Muslim activity in Malda. At
Sujanpur” they stopped and started
asking the people there about their
complaints. It was pointed out to
them by the District Magistrate that
they should continue their journey
ang visit the affected areas because
the Kalia Chowk Thana was not an
affected area. But they went on and
on the way they stopped and had
meetings in that place. Although the
majority of the muslims were not
swayed by what they said, it did have
a great reprecussion in the town. In
the town the First .Secretary went
from house to house. He ignored the
orders of the District Magistrate and
the Security Officer. As a result of
of this tension grew. Some people
said: “Is it Pakistan that has come
to Malda saying, we shall give you
redress, we shall give you protection?”
That is why things got bag there. On
the 8th they left. On the night be-
fore they left there was an incident

in Khajuria Ghat where Hindus were
the victims, where six Hindus were
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burnt alive. On the 15th evening
there were incidents of arson and loot
in the town.

Sir, I certainly decry these inci-
dents—25 houses burnt, seven shops
gutted or looted and people were in-
jured on both sides—but that was
what happened in the town of Malda.
Anyone can go and find out even to-
day. This has been magnified first
into 100 deaths and then into 12000
deaths. It does not matter if they
malign us had -there been no other
consequencies. But that maligning
has led fo further repercussions in
Rajshahi and in many other districts,

It is very sad that passions have
‘been roused. The result is that the
minority has really been affeated very
badly. It is not for us to say hew
badly they have been affected. but it
is for the people who without going
to Malda speak about what happened
in Malda sitting in Rajshahi to teil us
at least what happened in Rajshahi
and in the rest of Pakistan.

There are, Sir, certain countries
who want that Pakistan and India
should never come together, They
know that if this sub-continent was
friendly much of their grip
would go. This is something from the
past that still remains. Yet it is ne-
cessary, whatever be the incidents
that have take nplace, as Shri Anthony
sald, for Pakistan to realise that her
future will be inter-woven with that
of India, that Hindus or Muslims
who live in East Pakistan or in West
Bengal are the same people, they are
the same type of people who think in
the same way and they are much
more agkin than even people from
other parts of India or Pakistgn,
Sir, it is sad that this has happen-
ed. I have got copies of Dawn where
all kinds of things have been said.
Some persons who stayed there all
night and prevented the thing from
flaring up and becoming widespread
have been attached in Dawn. The
Secretary of the Congress there, who
is an M.L.A., has been attacked in the
Dawn as having brought about these
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incidents, while it was he who stood
up all night, organised other persons
even before the police came, and pre-
vented the happenings from going on.
This kind of inflationary statments in
the Pakistan papers have certainly
made things terribly bad.

I do not want, as I said, to make
things worse. It is necessary, ulti=
mately, for these two countries to
work together if we both are to go
ahead. Even though many things
have been said against the Prime
Minister by many people in the coun-
try, he has consistently trieq to be
friendly with Pakistan. Even pnow he
will try to do that. He also believes
fundamentally that to be friendly
with Pakistan is the only way. JBut
what is to be done if the present re-
gine that country behaves in this
manner? It js time that Pakistan
came to her senses and realiseq that
it is not help by way of loans or gifts
from other countries that will help her
to go ahead.

Before I end, Sir, I want to make a
point regarding U.S. aid to India. We
saw in the papers yesterday that the
Senate Committee had suggested that
U.S. aid to India should be cut down.
Why? Because of Goa, because of
Kashmir. Well, Sir, whether threats
come from China or from the U.S.
Senate Committee, India will not
swerve from the policy that she has
followed,

She will continue to be: a non-
aligned nation and she will try al-
ways to give her help in bringing
about an end to the nuclear tests.

One more word about nuclear war-
fare and I will finish, It is a very
sad thing that while talks are going on
in Geneva about disarmament and
ban on nuclear tests, those countries
which are powerful are paving the
way to the extinotion of the human
race by indulging in nuclear tests. I
hope it will be possible for the people
of the world, men and women, to
bring enough pressure on them to
make them put a stop to this mad
race through which human beings
will disappear for ever.

4450 »
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With these words, I support the de-
mands relating to this Ministry.

Mr, Speaker: I will request hon.
Members belonging to the Congress
side to condense their remarks within
as few minutes as possible’ because
there -are a large number of hon.
Members who want to participate in
the discussion and the time is limited.

Shri Brajeshwar Prasad (Gaya):
Mr. Speaker, I differ from those who
think that friendship with Pakistan
has got any meaning for this coun-
try. Nothing worth preserving is
common between India and Pakistan
and nothing that is worth preserving
has been jeopardised by partition. And
if there is anything that is worth pre-
serving, it will be jeopardised if India
and Pakistan become one once again.
There is nothing in common between
India and Pakistan which is of per-
manent value. India and Pakistan
share all the virtues and vices that
are common to humanity in general,
and the Afro-Asian land mass in par-
ticular. As long as Pakistan is a
separate political entity, it will re-
main on hostile terms with India. But
Pakistan’s hostility towards India
cannot injure India to any material
extent. Pakistan has got a nuisance
wvalue. If we want to get rid of this
nuisance, it can be done either by the
handling over of the defence portfolio
to the United Nations Organisation

by India, which means thie transfor- -’

mation of' the United Nations Organ-
isation into a world government, or
by the establishment of Russian hege-
mony over Pakistan. If a political
settlement is arrived at between
Russia and America, Russian hege-
meny will be established over Pakis-
tan, If a political settlement 1s
arrived at between Russia
and America, the terms of the
political settlement, will be the hand-
ing over of Western Asia to Russia
and some of the continental and pen-
insular regions of Asia bordening the
Pacific to the United States of
America.

Shri Harli Vishnu Kamaih (Hoshan-
gabad): What will happen to China?
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Shri Brajeshwar
will be partitioned.

Prasad: China

Shri Raghunath Singh (Varanasi):
Between Communist and democratic:
countries?

Mr. Speaker: Hon, Members should
have more of patience if they want to-
hear more from him.

Shri Brajeshwar Prasad: Hence I
am opposed to any politica] settlement
between Russia and America.

13.24 hrs,
[Mr, Depury-Speaker in the Chairl

The entry of'certain units of the:
Seventh Fleet in South East Asian
area is an affront to all the nations of
Asia and Africa. India may exper-
ience tomorrow what China is exper-
iencing today, if the mischief is not
nipped in the bud. The gravity of
the Sino-India border dispute has pal-
ed into insignificance before the threat
posed by the United States of
America. The perturbator of the age
is the Uniteq States of America and
not China. China is hemmed in on
all sides by Russia and America,

Mr. Ho chi Minh is not a satellite of’
comrade Mao. Viet Minh is to China
what Yugoslavia is to Russia. It would
would be a triumph for the cause »f
Laos and South Viet
Nam are integrated with North Viet
Nam under the leadership of Mr. Ho
chi Minh. The non-alligned nations
in general, and India in particular,
should render economic, political and
military aid to China if a Sino-Am-
erican war breaks out on the question
of Laos. No such war can break out
if Russia gives plain indication to the
United States of America that she
would support China whole-heart-
edly.

Shri Harj Vishnu Kamath: On the
border issue also?

Bhri Brajeshwar Prasad: The whole
of the Afro-Asian land mass will be
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«divided into two spheres of influence
—Russian and American—if China is
-defeated in a Sino-American war. The
establishment of Chinese hegemony
over South East Asia is preferable to
the establishment of white hegemony
over Asia Africa and Latin America.

Shri Hari Vishnu Kamath: Not over
India, T hope.

Shri Brajeshwar Prasad: There is
a power vacuum in South East Asia.
If I have to choose between the out-
break of a nuclear world war and
the establishment of Russo-American
hegemony, I will choose the latter
and not the former. If I have to
choose between a multi-centred
world, and white hegemony, I would
<hoose the latter and not the former.
If T have to choose between Russo-
American or Sino-Soviet hegemony, I
would choose the latter and not the
former, But if I have to choose bet-
ween a world Government and Sino-
Soviet hegemony, I would choose the
former and not the latter,

Attempts are being made by the
United States of America, England,
France and West Germany to integ-
rate the western hemisphere into one
political unit. Russia and China are
Playing the same part in their respec-
tive spheres of interest. Since her
participation in the first world war,
the role of America in the politics of
the Rimland has been a reactionary
one. America interveneq in the first
world war to prevent the political in-
tegration of Europe under the leader-
ship of Germany. It was with the
same object in view that America par-
ficipated jin the second world war.
The central theme of American
foreign policy since the cessation of
hostilities in 1945 has been to prevent
China and Russig from integrating the
Rimland into one political unit.

Little do people realise that the
status quo cannot be maintained on the
basis of panch sheel. The status quo
has outlived its utility; it has become
obsolete. The American attempt to
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maintain the status quo by force of
arms .will lead to nuclear world war.
The alternatives to war are either the
transformation of the United Nations
Organisation into a world govern-
ment, or the establishment of either
Sino-Soviet or Russo-American hege-
mony. If it is true that the status quo
cannot be maintained, one has to
choose between war, establishment
of a world government or the estab-
lishment of hegemony. Only a crank
or a criminal can be opposed to all the
three alternatives., If the time is
not ripe for the establishment of a
world government, the choice would
be between war and hegemony.

The threat of hegemony can be
averted by either war or the establish-
ment of a world government. The
United States of America can avert
the dual dangers of war and hege-
mony by handing over its defence
portfolio to the United Nations Or-
ganisation. India will be the ally of
United States of America if she does
s0.

Sir, I have done.

Shri Narasimha Reddy (Rajampet):
Mr. Deputy-Speaker, Sir, when our
country became independent we ex-
pected that our national leaders would
give the highest priority to the de-
fence of our country side by side with
economic advancement, Our leaders
are experienced men....

Shri Brij Raj Singh (Bareilly): Sir,
he is not audible.

An Hon. Member: Qur leaders

have no experience.

Shri Narasimha Reddy: It is all
right. There are pretty exceptions of
leaders. There are so many leaders
but I am mentioning only the topmost
leaders. There might be some excep-
tions to this rule. Our leaders, I will
again say, are men of experience and
of knowledge and they must have
had in their minds the background of
our history.
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Everybody knows that the woes of
our country during the last 2,000 years
have been on account of successive in-
vasions from the North-Western fron-
tier, It is not due to any want of
courage or valour that our country
was overrun by these invaders but it
is due to the fact that our country
was disunited with so many kingdoms
and principalities very often siding
with the invader. But now_after the
British left, we have a united India.
We have an efficient army with fine
tradition and discipline. With these
lessons of history we expected that our
leaders would keep India fit and
strong against foreign aggressors,
specially after the creation of Pakis-
tam; a sour and dour neighbour and
now our sworn enemy, so much so
that from the time of partition till
today we have been subjected to all
sorts of insults and annoyances.

QOur country has been blackmailed;
Pledged words have been broken;
Our borders have been violated;
There have been shootings ghd kid-
nappings of our people; Diplomatic
personnel have been injured and our
civilians have been in-ulted. Added
to all this there have been periodical
killings of a diabolical nature as have
recently occurred in Pakistan. Our
external affairs with regard to this
matter have been a sorry mess.

We have been following a policy of
appeaserhent, weakness and of vacila-
tion. If, in the initial stages, we had
made Pakistan clearly to understand
that a blow would be answered by a
blow, there would not have been these
ugly developments in latter years.
China would not have gulped enor-
mous chunks of our territory, This
attempt by our hon. Prime Minister
to change the nature of the panther
by preaching a sermon on the mount
has been a signal failure.

What is happening today? Pakistan
is poi-ed to strike at us. It has received
plenty of arms and ammunition from
America. It is in possession of the
latest and the fastest jet fighters. It
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is throbbing with an irrepressible
sense of power and is itching for a
fight with India.

The greatest danger now is that
Pakistan and China, both of them, are
trying to arrange between themselves
how to apportion the spoils of the
Indian soil. In this matter we see
for the first time a change in the at-
titude of the Government of India.
For the first time our hon. Prime
Minister has said that we shall not
tolerate any longer these threats of
Pakistan, For the first time our hon.
Defence Minister has also said that if
Pakistan enters Kashmir, the Indian
Army will be at liberty to strike any-
where it pleases. This change in the
attitude of the Government of Indio
comes as a silver lining to the cloud
that has been darkening the Indian
horizon eversince we got independence.
To some intellectuals who have having
apprehensions of our hon. Defence
Minister that he would one day
present India on a golden platter to
China this announcement comes as a
pleasant surprise,

With regard to China our hon.
Prime Minister ha: made an unequi-
vocal declaration that our frontier
check-posts wil] not move under the
threat of force and if the Chinese use
force, it will be resisted by force. We
see in this announcement of the hon.
Prime Minister a distinct change in
his tone. He has always been having
affection and admiration for the
Chinese. Whatever they might have
done in the past, whatever might have
been their aggressions on the soil of
India, he has been deing everything
from the point of view of non-violence
and ghimsa. Whenever the Chinese ad-
vanced, he showed pusillanimity,
weakness and nervousness in dealing
with the Chinese aggression. But
now there is a welcome change in his
attitude towards China.

Why did he change his tone? There
was a feeling of revulsion through-
the country at his vacillation. He re-
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ceived continuous battering from this
Parliament from all sections of the
House and so he has changed. That
speaks volumes to the glory of the
democratic system of this Govern-
ment in that our hon., Prime Minister
who was so adamant in his pacific at-
titude towards China has after all
bowed to public opinion,

Now, Sir, Pakistan and China are
conferring with each other to demar-
cate the boundary between them. That
means both of them are putting their
heads together against India and try-
ing to conspire. These two countries
which were ranged in opposite camps
have become strange bed-fellows
over-night, What is the future for this
country if this conspiracy materialises?

Sir, Pakistan i3 in the American
camp; China is in the Russian camp.
The Prime Minister has said that ag-
gression by both would be resisted.
Now if both these attempt a two-
“pronged attack, what is to happen to
our country? Can we get the help of
America in: this matter? Certainly
not, because America would say that
they cannot do anything against Pakis-
tan, their ally. Will Russia, however
sympathetic it may be towards India,
consent to supply us arms if there is
a possible aggression by China? Cer-
tainly not, because Rus:ia cannot
antagonise its communist ally which is
one of the biggest powers of the world.
This is the gruesome picture before
us and when we contemplate over it,
its gloomy forebodings come before
us. I am sure the Prime Minister
would pay due attention to these
things and do the needful,

Sir, with regard to the communal
killings in East Pakistan, I have to say
thig that these were there even when
the British were ruling over us.
These communal riots used to take
place frequently, But there is this
difference. Whereas the British were
dealing with the riots promptly and
efficiently and putting them down, the
communal rioters of Pakistan are al-
lowed to run riot and ‘after plenty of
blood-shed and massacre of men,
women and children, the State comes
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at the last hour and makes a show of
putting down the riots. Can these riots
be eradicated once for all by any
human effort, I ask? It is impossible,
The communal riots, Hindu or Muslim.
have been there for the last so many
generations and they will be there in
an intensive form for many generations
to come. This generation and even
the succeeding one will have to under-
go the experience of gruesome killings.
of a communal nature.

Sir, the other day I was reading in
the paper the statement of the Jan
Sangh leader Mr, Madhok at Calcutta
who suggested that there should be
exchange of population in this regard.
Sir, though I am again:t vast exchangé
of population, the suggestion of the
Jan Sangh leader may be considered
by the Prime Minister in a limited.
manner. It was Mr, Jinnah who first
suggested a mass exchange of popula-
tion which was not agreed to. But
now on account of these ‘frequent
rioting and killings, it i3 possible to
bestow some thought and attention on
this suggestion of the Jan Sangh
leader and amicably arrange with the-
Pakistan Government for an exchange
of population on a limited scale and
get rid of this communal virus in
that combustible portion of the country
for ever.

Sir, much has been said regarding
the running of foreign missions and
the personnel manning these missions.
It has been said—and I agree also—
that these foreign missiond are run on
a very extravagant scale, that the
personnel running them are given to
ease and luxury and are very often
inefficient. Though it may not apply
to all the members, it might be true
of some of them at least. But what
can the poor Prime Minister do in
this respect? He is a man much over-
burdened with responsibilities. If
those people under him who are in
in the higher rungs do not realise
their sense of responsibility if they
do not value the trust, if they do not
feel that the destiny, the safety and
the honour of the nation is placed
in their hands by a trusting Prime
Minister, what can the Prime Minister:



4459 Demands MAY 14, 1962 for Grants 4460
[Shri Narasimha Reddy]
do? It is impossible for the Prime

Minister eve if he has a hundred
more eyes, to eradicate these things
unless the staff working under him
feel the pricks of conscience. As
Shakespere said:

“Let us leave them to Heaven
and to those thorms

“Which in their bosom lodge to
prick and sting them”

The Prime Minister, we know, is a
‘man very much preoccupied with
-duties. He is a man having multi-
farious functions to perform and he
is discharging them .with an energy
which has no parallel in the history
of administrators. I only wish that
he is.not continually pestered by the
visitations of political explorers who
‘come to him like locusts with requests
to instal them into positions of power.
If he is not troubled in that manner,
I am sure he would be able to pay
‘greater attention to his duties and be
of greater service to the country,

Lastly, Sir, I say that so far as our
-foreign policy is concerned, our Prime
Minister has been steering the ship
of State very skillfully amidst quick-
sands, shoals and rocks, which less
‘expert hands could not have done, I
must say that our foreign policy has
‘been honest and straight-forward and
1 commend our Prime Minister for it.

Shri Ansar Harvani (Bisauli): Mr.
Deputy-Speaker, Sir, I fesl that
never before since the days of Asoka
has India enjoyed a better foreign
policy than the foreign policy that has
‘been given to this country by our
great Prime Minister. Not only India,
not only the Afro-Asian countries,
‘but almost all the countries of the
world look towards him in their efforts
for disarmament. in their efforts to
destr~y the nuclear weapons, in their
efforts to avert ano‘her war arnd to
bring peace in their life-time. 1, on
behalf of Members of this House, con-
gratulate the Prime Minister in his
efforts to bring about peace in our
life-time., And I h~pe and trust that
“his efforts will succeed and the time

will not be far off when the leaders
of the East and the West will come
to Delhi and stand before the samadhi
of the Father of the Nation in Raj-
ghat and pledge that in our life-time
there will be no war and all the set-
tlements will be made by negotia-
tions, by talks, by discussions and that
we will not revert to the barbarian
method of war and warfare,

We are often being criticised for

.our policy towards China. We know

it very well that our Prime Minister
had only three alternatives before
him. One alternative is war, the
other alternative is negotiation and
the third alternative is surrender. I
want to know here and now, is there
any man or woman in this country
who believes that as long as this
country is led by Shri Jawaharlal
Nehru, as long as this country has the
honour and bride to have him as the
Prime Minister of India. India will
ever surrender to China? We know
it very well that in those days when
we were an unarmed people and we
were suppressed by the British impe-
rialism it was this undaunted soldier
of India’s freedom who did not sur-
render to BPBritain. Does anybody
expect that he will surrender to
China? The other alternative is war.
We know wvery well that to talk of
war is very easy. Many people in
this country have not seen the devas-
tation of war. But those who have
seen it know very well what it will
mean, not only tg india and China but
to the entire world. The third alter-
native is negotiation. We know very
well that our great Prime Minister
has learnt the art of negotiation at
the feet of the Father of the Nation.
It was through negotiation that we
achieved our independence, We,
therefore, hope and trust that through
negotiation we will be able to con-
vince China of the absurdity of the
policy that the Chinese friends are
adopting towards us. We all know
that India and China are two of the
greatest countries of Asla, If we do
not unite then the future of Asia is
doomed. I, therefore, hope and trust
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that the time is not far off when Chixna
will realise the need of extending its
‘hand of friendship to India and ‘that
India and China will be able to lead
JHAsia and Africa....

Shri Ansar Harvani: And we are
now it is giving us kicks, take note of
that also.

Shri Amsar Harvani: And we are
kicking back also.

‘We know that there is a tiny little
country in our neighbourhood, Nepal.
Let us remember that as long as
Britain ruled over India, the position
of Nepal was not very much better
than that of many of the Indian States
whom they called Native States. The
Indian States were divided into
different categories: there were some
which used to have Political* Agents,
there were some which used to have
Residents. Nepal used to have a
British Ambassador.  We know it
very well that in those days Nepal
had not got any ties with any other
country except Britain; and the
Nepalese desk was not in London, it
used to be in New Delhi. Then came
the days of revolution in Nepal. It
was from Indian soil that a Nepali
patriot went to Nepal and liberated
Nepal from the Ranas, and with the
help of a democratic King, democra-
tic system was established in that
country. But unfortunately the pre-
sent King did not follow in the foot-
steps of his father. Today democracy
has been destroved there, the parlia-
mentary system has been abolished
and the monarch is acting as a dicta-
tor. At the same time we find that
instead of extending the hand of
friendship towards India and foster.
ing the traditional friendship that
India has towards them, that is being
destroyed in the streets of Kathmandu.
I hope and trust that the External
Affairs Ministry and the Prime Minis-
ter will pay more attention to Nepal
and see that the traditional friendship
that always existed between India and
Nepal is restored. I find that objec-

" tion is being taken against those
Nepal refugees who are in this coun-
iry. I know many of them personally.
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Many of them have been my personal
friends. I know it very well that they
are keen to go back to Nepal. But
they can do so only on this condition,
namely, if demoercay and parliamen-
tary system is restored there. We
have known it in the past also when
éfforts were made to overthrow the
Ranas that it was the Indian patriots
who assisted them and helped them to
get democratic system established in
Nepal. And we feel that we are per.
fectly justified in helping these people
to see that once again a democratic
system is set up there.

While talking of the External
Affairs  Ministry’s Demands my
thoughts go back to the hundreds of
those countrymen of ours in occupied
Kashmir who are groaning under the
iron heels of a military ruler. Let us
toke a pledge here and now that India
will not rest till that part of India
which 'is known as Oeccupied Kashmir
is liberated. Let us here and now
send our greetings to them from here
that our thoughts are with them, that
we are always ihinking of them and
suffering for them, and that we shall
see that the day is not far off when
that part is liberated and integrated
with the rest of our country. At the
same time, we also appeal to ihe
conscience of the world, to the big
nations, that they should see that
those people who are our brethren,
those people who are a part of India
are restored to us and that Occupied
Kashmir is liberated.

I take this opportunity to congra-
tulate the great patriots of Algeria
who through the thick and thin of the
struggle have succeeded in liberating
their country. I hope and trust that
the time is not far off when the Gov-
ernment of India will recognise the
Algerian Government and we will
have diplomatic ties with the Algerian
Government in the same manner as
we have diplomatic ties with the other
;l?ersted countries of Asia and Africa.

Before I conclude I have to say a
word about our external ppblicity.
Our External Affairs Ministry has got
an External Publicity Division. But I
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am afraid I do not have a very high
opinion about that organisation, Our
publicity in foreign countries has
failed. We have not been able to
bring that impact of our foreign
policy, that impact of our importance
in foreign countries that it deserves,
and the entire fault lies with the
poveriy of the External Publicity
Division. I h:ope and trust that our
hon, Prime Minister will probe into
the working of the External Publicity
Division and see that it becomes a
really effective instrument cf the
External Affairs Ministry in popular-
ising our foreign policy. /
L

With these words I once again con=
gratulate the hon, the Prime Minister
and support the Demands before the
House.

Shri U. M. Trivedi: Mr. Deputy-
Speaker, whenever our Prime Minis-
ter goes to foreign countries, he re-
ceives big ovations and large crowds
are there to see him. (Interruption).
Somebody whispers that the crowds
are not large, I have not seen them,
but it is reported like that. Unfor-
tunately, it is presumed by us that,
because he receives those vvations and
big crowds are there to receive him,
India has achieved some sort of
greatness. But we must realise that
those idle crowds that come to see
him are no indication of the love that
is generated for our country. We
have to cast our eyes on all our sides
and see whether we have achieved
something in the nature of greatness.

We have not to look very far. We
start from our position in Burma
which was part and parcel of our
country up to 1937. At the time when
Burma was occupied by Japan iIn
1942, the total population of Indians
in Burma was about 14 lakhs. Today
the total population of Indians in
Burma does not exceed 4 lakhs 10
lakhg had to come back. The figure
has not increased, but it has decreas-
ed. And what has happened to their
property?
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Shri Raghunath Singh: What is the
present population of Indians there?

Shri U. M. Trivedi: Four lakhs.

Shri Raghunath Singh: No, ten
lakhs.

Shri U. M. Trivedi: It might be in
your figures. I know it better.

14 hrs,

An Hon. Member: Everybody has
got his own figures,

Shri U. M. Trivedi: All the pro-
perties_held by Indians have been ex-
propriated. Even in the ca e of the
grant where tthe grants provided that
90 per cent. of Indians could live in
Kyutaga and Zeyawaddy grants; but
only 3 per cent are living there. All
the properties of all the citizens have
been expropriated and not a single
farthing has been paid. The biggest
sugar factory in theworld, situated in
Zeyawaddy, belonging to a big zamin-
dar of Bihar has been expropriated
and not one single farthing has been
paid to him, Wives and children of
unskilled labour, still employed in
part; of Burma, are not allowed to go
to Burma to meet the bread-winner.
That is the position that we have in
Burma,

We know what is our position in
Ceylon. The figures given in this
official report will indicate that year
in and year out, repatriation of India
labour is being ecarried out from Cey-
lon, These people are coming over to
our country,

We fostered 3 good deal of love for
China. We espoused its cause in the
United Nations. This China has slap-
ped us in the face. We talked of parich
Sheel with them, We invited its
great men. They have done u: in
the eye and behind our back, they
have taken away large chunks of our
territory, so much so that, today, when
we are now trying to check their pro-
gress into our territory, they come
round and say that we are trying
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to seize territory which belonged to
them, With whom, are they trying to
join hands? It is unfortunate that they
Jave tried to develop a special frienu-
ship with Pakistan. Pakistan could
not get a better ally than China.
Stolen property by both is to be
divided between them. Thieves want
io divide what they have stolen from
us. It is this sad story which faces
us when we look on all our sides.

Pakistan was built bp hatred against
u-, Pakistan has maintained that
hatred against us, Unfortunately,
we have not been on the alert.
It was this Pakistan which moved
a Resoultion on human rights in
the United Nations and got a Re-
solution passed on the. question
of genocide. It was an jrony of fate
that the devil was quoting scriptures
and saying that we must stop geno-
cide of the poor Muslims in our coun-
try. What picture do we get? In
Pakistan, regular genocide of the Hin-
dus ha; taken place They are being
wiped out slowly, but certainly. Slow
death is being meted out to them. We
have not raised our finger against this.
We have not raised our voice in the
United Nations against this, - We have
not asked for sanction: against Pakis~
tan on the question of genocide, What
are the figures of population? Our own
.report admits that—we must use mild
language—that the position of the
minority in Pakistan is unsatisfactory,
Is this word ‘unsatisfactory’ sufficient
to de-cribe the position in which the
Hindu minority finds itself in Pakis-
tan? It was suggested by an hon.
Member who preceded me that we
may still try to talk of exchange of
- population, Can we do it? Can we
attempt it? Will the other party agree
to it? It is a bilateral thing. It is not
a unilatera] thing. We cannot even
conceive of the idea of driving out
the Mohammedans who are here. We
cannot, because we have accepted the
proposition of one nation. It is on
this one nation theory that we wanted
to discard communal ideas. Unfor-
tunately, we have not been able to
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get out of it. The inheritance which
we have received from the British of
treating the various communities and
different communal bodies still goes
on with us. So much so, that I was
surprised to read that even today, the
Hindu is not trusted in his own coun-
try, The Establishment Manual of the
Western Railway says that for the
purpose of recruitment to the selec-
tion posts, one of the Members must
be a non-Hindu, Who must that
non-Hindu be, it passes my com-
prehension. Why should there be a
stigma upon the Hindu community.
The nominated Member, speaking to-
day, could talk even in euologistic
terms about Pakistan. He can con-
ceive of Hindus trying to kill Mohatn-
medans, but he cannot yield on this
point that the Mohammedan has re-
mained an aggressor and will con-
tinue to remain an aggressor. This is
the position we have to safeguard so
far as our country is concerned.

We are trying to become now more
vocal and more assertive so far as
Pakistan is concerned, 1 hope the
policy of greater assertion and bolder
assertion against Pakistan is pursued
without any falling back upon the
progress that we are making We
have yielded alway:, In giving loans,
we have yielded and in giving water.
It is a shame that water is allowed to
pass through our territory and our
fertile areas, which could be made
more fertile by the supply of water,
are left barren, just to supply water to
Pakistan. - Lakhs and lakhs of sleepers
are sabotaged. OQur trains are run-
ning late. We cannot have railway
work carried on in our couniry be-
cau:e sabotage is being carriedout in
the Sutlej. Lakhs and lakhs of slee-
pers are allowed to pass into Pakistan
and not one farthing is charged. We
sit in complacency and keep quiet.
How long can we keep our eyes shut
to this position. It is a thing owver
which we must all exercise our brains,

Coming from China and Pakistan,
let us look the other way around us:
Nepal, Our friend; our own flesh;
our own blood. It has started think-
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ing in terms as if it can achieve some-
thing more and better by being in the
company of China than by being in
our company. We have our soft cor-
ner for Nepal, be it groverned by a
Maharaja, be it governed by a Rana
or be it governed by a junta of Cong-
ress. Yet, what do we find? Somehow
or other, our relations with WNepal
seem to be a bit strained.

The same position we find if we
look at other countries with which
we had friendly relations. No doubt
our relations with the U.S.SR. have
improved. But, our relations, on the
other hand, with the United Kingdom
and the United States of America are
not so pleasant as they ought to be.
On the one hand, for a little affair,
Goa, even our great Prime Minister
was abused and abused ina very filthy
manner by the American press and
by the British press. They lost mental
control over this. We never abused
them for all the various things done
by them. Whbwm it was merely a ques-
tion of getting back our own property
which was taken away by some one
who had the conceit of saying that i
is their courtry, a part and parcel of
Portugal,—a most inconceivable posi-
tion—and when the people wanted to
come back to us and they did come
back to us without a drop of blood
being shed, yet, crocodile tears were
running down the eyes of the U.S.A.
and thé United Kingdom. What type
of friends have we developed? Even
if they do not he'p us in our ad-
versity, they should at least pat us
for the good things that we do. This
is a very clear indication that our
foreign policy has not been of very
great help to us.

What are the reasons bchind it? it
is for those who are holding the helm
of affairs to decide. But the patent
facts are as [ have laid before the
House, that, unfortunately,
not shown any progress whatsoever in
achieving healthy relations with other
nations. We have gone out of our
way in trying to placate everybody.
But I do not know what makes us
so afraid that we are even today far
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from recognising lerael. What pre-
vents us from recognising Israel?

‘What prevents us from having -diplo-
matic relations with Israel? Israe] is
a country wel] established on the map
of the world, and it has got its own
representatives, and yet, we fear and
we do not have relations with it. We
can recognise San Marino, but not
Israel. Where is that San Marino?
Who knows San Marino? We shall
have to look at the whole world map
to find out where San Marino is.

The Minister of State in the Min-
isiry of External Affairs (Shrimati
Lakshmi Menon): We have recog-
nised Israel.

Shri U, M. Trivedi: When did we
recognise , Israel? From the report, I
could not find it out. I would like to
know when we recognised Israel. The
hon. Minister can just give that infor-
mation, and I would be very much
obliged.
~ Where is that San Marino? San
Marinoe is a small place having 52
square kilometres of area and a popu-
lation of 13,500 people living some-
where in Italy, and we have got a
Consul-General placed there. Why do
we want to recognise this San Marino?
Why are we: not able to recognisz
Israel?

Shri Nath Pai: It
little place.

Shri U. M. Trivedi: This
thing indicates that we are incurring
expenditure recklessly, carelessly and
negligently, and just to aggrandise
certain people, we have to make a big
show, That cannot carry us very far
in our foreign policy.

The foreign policy of our country
must be the policy of a nation of 40
crores of people living in it, a wvirile
nation which is growing day to day,
which is now proclaiming to the
world that industrially it is growing,
politically it is growing, physically it
is growing, and in wealth also, it is
trying to grow. It is that country
whose presence must be felt by the
other nations. But, unfortunately, that
presence is not being felt,. Wa o=a

is a delightful

kind of

*
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feeling like beggars, and everyone
treats us as beggars. Nobody respects
us. In South Africa, we are kicked,
and we are not allowed to enler
hotels. We are not allowed to talk on
equal terms with the South Africans.
We are sending out Missions, we are
-allowing other Missions to come in;
we are holding treaties with Chris-
tian powers and with Christian
Popes. What for? We are not here
to recognise religions. We Thave
tabooed religion, and yet we shall
send out a mission here and there; we
shall have an Archibishop from the
Vatican in our country. Why should
we do that? How do we explain this
conduct on our part?

Shri Hari Vishou Kamath:
Vatican is an independent State.

Shri U. M. Trivedi: The Vatican s
a city-State. We have got a Sankara-
charya State also, but nobody wants
to have any Consul-General there.

Shri Nath Pai: But does Sankara-
charya want it?

Shri U. M. Trivedi: We shall have
to find out whether he wants it or not.

The

We have got, if I remember rtight,
about 90 Missions abroad; of course,
not all are of the same type; some are
with one type of name, and others are
with different types of names. About
66 of them are the so-called Embass-
ies. And who are the persons who
are sent out to these Embassies to re-
present Indian culture? Have they
any idea of Indian culture? I remeni=
ber the son of an Ambassador talking
with me once. Six or seven of us
were talking about the great Sankara-
charya whose name I mentioned just
a little while ago. And the gentleman
was there to enquire from me who
that blokc¢ was. That is the type of
diplomatic personnel that we send
abroad.

Shri Raghunath Singh: They know
everything except India.

Shri U. M. Trivedi: Yes, he will
know everything except India. 1t is
such people who are being sent abroad
10 represent our country.
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Shri K. C. Sharma (Sardhana): It
is not the son who has been sent. It is
the father who is respemsible, and not
the son.

Shri U, M, Trivedi: It is this type
of father, wife and son who are all
there to represent India, and it is such
people whom we select for such posts,
and they are selected because of their
wives and also for their sons, and they
go there just to show to what country
they belong. It is this kind of Lhing
which we have to check in our coun-
try.

If T am right, any number of female
workers—I use the word ‘female’ and
the word ‘workers’ because thesesire
the words used in the report of the
Ministry; I am sorry that this ex-
pression has been used—or, I would
say, the ladies of India are kidnapped,
taken across to the Persian Gulf ports
of Kuwait, Oman, Muscat, and Bah-
rein, and they are sold as slaves. We
have not been able to control this
trade in our womenfolk.

Shrimati Lakshmi Menon: We have
prohibited it.
Shri U. M. Trivedy: You have pro-

But have you succeeded?
That is the point I like to know.

Shri Raghunath Singh:
they going outside India"!

How are

Shri U. M. Trivedy: How are they
going outside India? The main ques-
tion is this. You have prohibited it.
But how are they going?

Shri Raghunath Singh: How are
they going outside, and how are they
being sold as slaves? It is a "wvery
strange thing.

Shri Wardor (Trichur): It is only
those traders who can tell you.

Shri U. M. Trivedi: It is a very
shameful thing that this thing is hap-
pening even today in our country.

There are many things which we
would have liked to do in order to
keep up our relations with those who

L]
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have been origina] -inhabitants of
India, but we yet failing to do
those things. There are places like
the Fiji Islands, Mauritius, the West
Indies and so on, where Indian cul-
ture has spread, not by our efforts but
on account of our having sent inden-
tured labour in the olden days. In
those places, the people are clamour-
ing for Indian culture, They want
Indian culture. They want to keep
up the inheritance of their forefathers,
but we have done nothing to send out
Indian missions of the proper type
and with the proper background of
Indian culture to those countries which
att hungry for Indian culture, We
must take steps to do this.

When I wag reading the report of
the Ministry, 1 was surprised at ome
thing. One item struck me as very
strange, namely that we are still ena-
moured of rocks salt coming from
Pakistan. Why is this businesg of
rock salt being continued? Why
should it enamour us? Rock salt is a
salt which can be easily manufactured
in our country. I remember that a
merchant set up a small factory in
Delhi, manufacturing rock salt. It is
a very simple process. Any ordinary
student of chemistry can tell you that
rock salt is not difficult to manufac-
ture, and yet we want rock salt to
come from Pakistan and allow it to be
transmitted also in our country. Why
should we not encourage the manu-
facture of rock salt in our country it-
self? A little addition of manganese
to ordinary sodium chloride will give
the proper type of rock salt, Why are
we not indulging in the man
of rock salt? 1 cannot understand it
at all.

Shri K. C. Sharma: That relates to
trade and commerce, not to foreign
policy, .

Shri U. M, Trivedi; Keep it under
trade and commerce. Do not disturh.
Then, we talk about Pakistar’s beha-
viour with us. The foremost example
that comes to my mind, whenever I
think of this that how weak we have
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grown, is this. Col, Bhattacharya was
said to have been arrested. Was he
arrested or was he kidnapped? It was
a clear case of kidnapping from our
territory. The man was dragged from
our territory, taken into the other
territory and tried. What a farce it
was! And we sit over that farce,
tolerating it and not lifting our finger
against it. Can we not kidnap thou-
sands of these Pakistanis and send
them to jail, and retaliate in the same
manner; and thereby bring them to
their senses and tell them that we are
not going to tolerate this? This sort
of thing cannot be tolerated by a big
country like India, and-should not be
tolerated. How long can we have this
complacency of allowing our men to
be kidnapped in this manner? This
has happened hundreds of times. Our
Chancery was stoned, and our High
Commissioner was insulted, and we
have tolerated these things. Our men
were shot at and were killed, our
sepoys were killed, and we have tole-
rated these things. As I have said al-
ready, gemocide has been consistently
and continuously practised by Pakis-
tan on Hindus, and we have done
nothing about it. But kidnapping of
a big officer is too much; they took
him into their territory and then made
a big show of a trial. And yet, we are
keeping quiet. The children of this
man, whosoever they may be, must be:
clamouring for his release; they must
surely be feeling the wekaness of our
country. Surely, they must be feel-
ing, ‘What a type of a country we are
in, where not even a little finger is
lifted to strike at this kind of wrong
thing?".

]

It wag suggested by Shri Frank An-
thony when he was speaking that
saner counsels would prevail in Pakls
tan and the might do something very
sane, Saner counsels have not pre-
vailed for 14 years and I do not think
we can go on hoping that they are
going to prevail now, It is impossible.
After all, you can keep a dog's .tail
buried under the earth for sometime,
but the moment it comes out of the
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earth, it will be still wagging and it
would still be curved. It will remain
curved for all time. It is not going to
become straight unless and until there
is pressure which can keep it straight.
‘Therefore, my suggestion is that we
must talk in the same language in
which Pakistan has talked with wus.
‘We cannut go on behaving in a very
decile manner w'th people who do
qot act like gentlemi.n, It is this diff-
erence which we must realise. When
we are dealing with civilised people,
we can act in a proper manner, in a
polite manner and in a courteous
manner. But we are talking with peo-
ple who do not believe in anything
except the danda. We must use the
danda, What harm js there? We must
teach them the lesson of their life
that they should not treat India with
scant courtesy.

Shri Bakar Ali Mirza {Warrangal):
Mr. Deputy-Speaker, Sir, if there is
any policy that has got the approval
of almost all sections of this House, I
maintain it is the foreign policy of the
Government of India,

Mr. Deputy-Speaker: The hon.
Member is not audiblee He might
Ccome nearer,

Shri Bakar Ali Mirza: The House is
not equipped for a small, little voicel
The Prime Minister has introduced
considerations, sometimes very touch-
ing, in dealing with other countries,
especially when they are opposed to
us. When the refugees were pouring
into India and there was a cry for ac-
tion against Pakistan—and there was
a legitimate feeling of bitterness—
the coolest head in the couniry was
that of the Prime Minister, He raised
his hand not to strike but to restrain.
And his voice, as you heard only last
Saturday when he was dealing with
fictitious reports about the massacre of
Muslims in India published in the
Pakistan Press, had nov  anger but
pain, He coulg have easily pursued the
matter in the United Nations and got
Pakistan named as an aggressor, But
he did not want to embarass a neigh-
‘bour country. He did not want to put
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to shame g country before the eyes of
the world.

Some people see in thig attitude
weakness. I am not of that opinion.
Recently there have been some re-
ports in the Pakistan press, 1 have
read some of them; they make your
blood boil. They are trying to get
arguments for putting the case of
Kashmir in the United Nations. These
are fictitious reports, ceined and ex-
aggerated,

The pretend to protect the Muslims
of India. Here in this country, we
have Members of Parliament who are
Muslims. We have got Ministers in
every State, we have M.nisters in the
Central Cabinet, we have Ang,bnm-
dors and Governors who are Muslims.
Recently we elected as Vice-President
of India a Muslim. There was an
offer to Maulana Azad for the Presi-
dentship of India. He declined be-
cause he wanted to remain in active
politics. These are the conditions
here. There, leave alone Ministers
and Governors, no minority commu-
nity is represented in any important
office. There not even the head of any
department is a member of the mino-
rity community. But they come
round and say that there is injustice
in India done to minorities. And
there are people in the world who pre-
tend to believe it to be correct. We
must make it quite clear once for all
that we have a Constitution in India
which can protect us. We have got
courts” which are impartial where we
can go for redress. If everything
fails, we have purselves the weapon of
satyagraha with us, We do not want
any foreign government or any for-
eign State to interfere in our affairs.
We are happy here. I would ask the
Pakistan Government: if they have
any concern at all for the Muslim
minority in India, let them bet-
ter look after the minorities in
their own country.

About killings and so on, apart from
Hindus, what about the killing of
Muslim pakhtoons in Pakhtoonistan?
You read the Afghan Press and some
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other Press. You will find what per-
secution is going on, how many arrests
are made, Khan Abdul Ghaffar Khan
has been imprisoned for a number of
years now. These are the conditions
there. I want to make it clear here
and now as an Indian citizen that if
there is some riot and some deaths
take place, for me, whether it is
between Santhals and Muslims or
between Muslims and Hindus or
Christians, it means that so many
Indian citizens have died. It does not
matter which community they come
,from. It is part of the functions of
the Government of India, in the Home
Miristry, to create conditions where
this Hoes not happen. We cannot keep
on caleulating in communities, num-
bers and so on. There should be an
end to this chapter. We are trying to
integrate emotionally all the commu-
nities of India. Of course, we have
inherited a history which is a bar
against this. Still we are trying. The
efforts of everyone of us should be
directed towards this end. We do not
want the emotional balance that we
have set up to be upset by some
pedantic lawyer making a speech in
the United Nations. There should be
clear and complete understanding on
this point.

I am happy that Shri Krishna
Menon has made it quite clear that the
frontiers and boundaries of India are
well-defined and they are not open to
discussion in any place, as any time
and anywhere. That is our stand.

Now, I come to Goa. For the last
16 years, there has been agitation in
this House and outside for action,
strong action. That was justifiable.
But the Prime Minister who learnt his
lessons at the feet of Mahatma Gandhi
waited. He argued and pleaded with
the Portuguese Government. He went
so far as to make an appeal to some
other countries so that they might in-
tervene and persuade the Portuguese
Government to do the right thing.
When every effort failed, when every
method was tried and found wanting,
it was then that he asked the Indian
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Army to march in. What happened
then? The Indian Army marched
with practically reversed arms, With-
out a shot being fired, Goa was in our
hands. Non-violently, we won our
freedom, and practically through non-
violence we have cleared the soil of
India of all foreign pockets. I ask
hon, Members opposite‘ specially Shri
Nath Pai, who seem to be very much
impressed by the strength and might
of China: has China removed all the
foreign pockets from its mainland, let
alone the shore islands and Formosa?
This is not strength. Show of strength
is not real strength. Real strength is
with us. Let us not be defeatists and:
say that China is strong. Whenever
she was faced with something strong-
er, China has backed out, for example
in Korea. In Formosa they tried firing
across the channel, and then when the
American fleet came they became
silent. America went so far as to say
they were not interested in the off-
shore islands; even then they kept
silent. If they just advance here and
there, we are agitated, naturally, but
once we know that the Government of
India means business and that it will
see that all that land is cleared of
foreign invaders that should suffice.
The timing and the method should be
left to the Government of India, If
in the minds of some hon. Members
opposite there is some doubt surely
T will ask them then to start the fibre
ablaze, go round the country and
make the country so uncomfortabla
that the Government of India yields
to their pressure. That, however, is
not the case,

There is one thing more I would
like to say very much. There has
been some criticism about the way in
which the message of Bertrand Russel
regarding atomic tests wag received
What can the Prime Minister do? Can
he send a shipload and risk all the
people dying, and dying in a very
painful manner? Can he advertise in
the columns of the press asking for
volunteers to go to Christmas Island?
If the hon. Member Shri Gupta had
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volunteered or somebody in the coun-
try had wvolunteered and it was re-
fused .

Shri Indrajit Gupta (Calcutta South
West): One Member did wvolunteer.

Shri Bakar Ali Mirza: 1 do not
know what happened to that.

Shri Nambiar (Tiruchirapalli):
Here, one of our Members, Shri Elias,
said he would go provided the Prime
Minister agreed to give him assistance.

Shri Bakar Ali Mirza; [ am glad that
there was one Member ai least who
was willing to go, and I think we
should exercise pressure to see that
he is allowed to go. ‘That is sort
of protest that we must make anua
people should be allowed to make.

One thing more, because I have no
time to answer various criticisms. We
find before us America and Russia,
huge masses of humanity under cen-
tralised control with concentration of
power, atomic power, and in between
there is Europe which is trying to in-
tegrate. There is the Western Euro-
pean Council, there was the Coal and
Steel community, then NATO and now
the European Economic Community.
All these are measures to bypass
nationalism and pool their sovereignty,
so that Europe becomes one economic
and political unit, and a third force.
But in Asia we have got two Koreas,
two Chinas, two Viet Nams; India
facing China, conflict between India
and Pakisian, rupture of diplomatic
relations between  Pakistan and
Afghanistan, Israe] quarrelling with
Arabas, and Arabs dividedq among
themselves. What a picture facing us,
what a number of frontiers to zuard.
What for? It is not against atomic
weapons, it is against ourselves that
all these frontiers are there. I think
there is need for another Bandung, a
serious conference, which will sreate
conditions so that we can develop in
our own countries. I am sure if noth-
ing else can be done, at least we can
freeze the frontiers for ten or twenty
years, so that these countries may
build themselves up. I am conscious
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of the difficulties in the way, I am
conscious of the stresses and strains
that are existing today, bui other
countries have negotiated under more
difficult conditions. We have a Prime
Minister whose prestige is so high
that people in Europe and Asia listen.
to his words. I would respectfully
re_quesf him to make an attempt and
give us all a period of peace, so that
we can develop.

We had been agitating to keep out
of the Commonwealth, but now it
seems that England wants to get out
of the Commonwealth, though not
formally, but in point of fact through.
joining this European Common Mar-
ket. The Finance Minister said #e
other day that delicate negotj.atfons
were going on, and so we could not
discuss it. All the capitals of Eurupe
and America, Canada and Australia
are discussing this problem, and Min-
isters are making statements, but here
we are told that we must keep quite
and watch. I do not know why. Our
exports are stagnant. Probably those
in charge are not the right type of
people. They are people from Oxford
and Cambridge, very good sort of
people. They have got a lot of social
ease which is necessary for foreign
service, but scratch them and you will
find a snob underneath. They are
allergic to business. We must inject
at least people from other spheres—
not politicians, they wil] make it
worse—people from the business
world, bankers and economists, so
that they can handle tnese problems.
Export is our main way of paying
back the money we have borrowed.
We are building on borrowed money.
The private sector is getting monev
from foreign markets. What is it?
Ultimately it is borrowed money. And
how are we going to pay it back
except through exports? The Euro-
pean Common Market might give you

some concession for a number of

years, even guarantee some increase
in our exports, but that would not do. -
We have to double and treble our
exports if we want to pay, and the
Finance Minister will not take us into-
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[Shri Bakar Ali Mirza]

.confidence, The only thing I can do
.is to sit down and pray.

Shri Tridib Kumar Chaudhuri (DBer-
_hampur): Although our minds are
rather full of anxious worries about
the horrible things that are happening
in East Pakistan even then it is a
little surprising that not many
speakers today have referred to ano-
ther danger which has been looming
large for the last few weeks not far
away from our frontiers. I refer to
the events that are happening in Laos,
“The press has it in today’s news that
the United States Government has
expressed itself ready to commit its
Morces in Laos or in that region.
Already President Kennedy has order-
.ed the seventh fleet to move in Thai
waters, and it is steaming to the South
-China Sea.. I feel, that India, as one
of the co-chairmen of the Internation-
.al Control Commission in Laos, should
.play a positive part in this crisis in
-seeing that things do not deteriprate
beyond repair, that peace is restored
immediately,

There is another matter to which I
-want to refer, and that is the resump-
tion of nuclear tests by practically all
the big nuclear Powers one by one.
Several of them have started experi-
menting in new nuclear explosions in
the South Pacific region. As the UN
Disarmament Conference is still meet-
ing in Geneva, I would suggest to the
Government that it would be worth
while to instruet our representative
there to propose that Asia or at least
East Asia be made a non-nuclear zone.
I do not know what the fate of that
proposal would be, but still it would
be worth while making such a propo-
sal, at least considering the interests
of the people of thig region.

Then, I would come to problems
‘that are agitating our minds nearer
home, particularly about the things
that are happening in East Pakistan.
After three weeks of suppression of
news of riots and communal distur-
bances against the minorities in East
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Pakistan, only yesterday the Pakistan
Central Government has admitted
that riots and violent disturbances
have been raging in 7 districts of East
Pakistan and not only in the Rajshahi
district as it has been asserting
hitherto. Whatever may be the
causes of these riots and whosoever
may have provoked them, I want to
impress one point upon this House and
upon the Government that, situated as
the minorities in East Pakistan are
today, they have become a pawn in
the game of power politics which the
present military administration of
Pakistan is engaging in.

1 find in the report of the Ministry
of External Affairs that the Prime
Ministers’ Agreement of 1950, which
is known as the Nehru-Liagat Agree-
ment, guaranteed certain basic rights
to the minority community in East
Pakistan. And, 12 years have passed
since we signed that agreement. But
this report itself says:

“The condition of the minority
community in Pakistan however
continues, as in the last year, to
be wunsatisfactory. There were
serious communal riots, in Khulna,
Jessore and Gopalganj, where the
minority community suffered
losses in both life and property.
Besides these serious communal -
riots, reports of offences against
the person and property of mem-
bers of the minority community
continued to be received through-
out the year.” -

That was in 1961. Now, we have
these reports, as admitted by the
Pakistan Government itself. I am not
referring to the reports that we have
from the Indian Press or such reports
as are available to us from our friends
and relations still living in East Pakis-
tan, but the admission made in the
Central Pakistan Government com-
munique. And, T would humbly sug-
gest to the Government whether it
will not worth while in the context
of the failure of the Prime Ministers”
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Agreement to afford any protection
‘whatsoever to the minority com-
munity, to at least consider whether
we should not re-examine the 1950
.Agreement anew and try to come to
.some fresh understanding with Pakis-
tan in the light of our experience of
the past 12 years. And, if that is not
.considered possible, whether, on
‘humanitarian grounds at least, it will
not be possible for the Government
to consider that the restrictions that
‘they have placed on the migration of
minorities from East Pakistan should
‘be lifted.

You will see from Press reports
that although the riots have been
raging in East Pakistan for the past 3
weeks, not many people have yet
crossed the border., Some have come
on foot, trekking across the border
without proper permits. But people
who live in the interior beyond Dacca,
_in Chittagong and Mpymensingh, or
Rajsahi or Rangpur they cannot come
without proper permits, and these are
not easily available to them.

I understand that already our
Mission in Dacca, our Deputy High
“Commission’s office in Dacca, is being
besieged by members of the minority
«community for the issue of migration
certificates but that, according to the
present policy of the Government,
these certificates are being very scanti-
ly issued. They are not. easily given.

This is not only the question of the
minorities. Even with regard to the
protection of the rights of our own
citizens, I mean Indian nationals who
carry on business in Pakistan, who
have investments in Pakistan, the
‘position is in a worse condition

In his reply to the debate on the
President's Address, the Prime Minis-
ter himself referred to a case and
expressed his unhappiness over it
“That was the Chittaranjan Mills case.
The Chittaranjan Mill which was one
of the most successful textile mills in
Pakistan was taken over illegally.
And, I am sure that the officials of the
‘External Affairs Ministry who dealt
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with this matter were also convinced
that this taking over was wholly ille-
gal. But what relief have been able
to give to the Indian shareholders of
the mill and to the company? There
is no doubt that the nationality of
that company was Indian. But even
then, the rights of the shareholders,
severa] hundreds of them, have been
wiped out without payment of a
single farthing of compensation, Our
Government has nothing to do, mno-
thing to offer except expressing its
own unhappiness over it. This is not
a solitary case. There have been other
cases like this. And, I have tried to
find out the clue to the policy that is *
being followed in regard to Pakistan
by our Government. I think .»that
some indication of that can be found
in the speéch that the Prime Minister
made in his reply to the debate on the
President’s Address. He said, so far
as Pakistan is concerned:—

“We have almost learnt to live
with it and the problem in the
hope that some time or other it
will solve itself because we have
not seen at any time any effort to
solve it on the part of Pakistan.”

Here you find the clue to the Gov-
ernment’s mind, that somehow or
other, in course of good time, the
problem will solve itself spontaneous-
ly. We have nothing to do. And,
this sort of attitude has created a sort
of inertia in the minds of that parti-
cular department in the Ministry of
External Affairs which deals = with
problems like this.

I do not have the time at my dis-
posal to go into individual instances.
But I have found that our owm
people—I am not referring to the
miorities living in Pakistan but to our
own people who have any kind of
transaction in Pakistan, economically
or otherwise—have their rights denied
and their rights obliterated by a single
stroke of the pen; and our Govern-
ment has nothing to offer except to
shake their heads and say that we
cannot do anything.
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[Shri Tridib Kumar Chaudhuri]

1 have myself had experience of
meeting officials in the External
Affairs Ministry, and some of them
of course, not a very senior official
but a person of the rank of Deputy
Secretary—advised me to wait til] the
new Pakistan Constitution is framed,
and indicated that, perhaps, that would
give us some relief. That is the sort
of attitude in which these things are
being dealt with by the officials con-
cerned in the External Affairs
Ministry.

Here 1 will give you another choice
specimen of the sort of attitude that
4s fuoiding their activities. In tlus
House, time and again we have raised
the question about Mangla Dam in the
occupied Kashmir and have protested
against it. I find that one of our
worthy officials in the Karachj High
Commission, First Secretary (Com-
mercial) has written an article on
India’s trade prospects in Pakistan in
the Government journal, Industry and
Trade, He has suggested to the
traders here, particularly those who
deal with engineering goods and ex-
port such goods that as the contract
for the Mangla dam had been offered
to an American firm from San Fran-
cisco and as these contractors would
appoint sub-contractors who would
like to purchase engineering articles
from India for the construction of that
dam, Indian exporters should get
busy and contact those sub-contrac=
tors. He has, in effect, asked Indian
exporters to supply the engineering
goods in order to help the construction
of Mangla dam. If this was written
by a non-official or by somebody not
connected with Government, I would
have nothing much to say. But it is
written by an official. That is why I
was trying to find out the clue to tho
Government mind in our dealings
with Pakistan, We get the clue from
the words of the Prime Minister: we

have almost learnt to live with the-

problem of Pakistan; we have nothing
to do; we cannot do anything to assert
our rights, If we cannot carry on
normal transactions if our invest-
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ments are confiscated, we have nothing
to do; we can only live in the hope
that sometime the problem will solve
by itself. We have even now some
trade relations with Pakistan; we pay
Rs. 83 crores to Pakistan in connec-
tion with canal water treaty. We have
normal export and import trade; we
supply them such essential commo-
dities as coal, sugar and other things.
We have Pakistan incorporated com-
panies operating here, All these
transactions go on, But we do not
place any restrictions on these trans-
actions, particularly on the rights of
Pakistans here. If Pakistan slaps us
we turn our other cheek so that
Pakistan can give us another slap....
Unte‘rrup!io*ns,} Shri Kamath says
that we do not believe in reciprocity
in these things. I also do not believe
in a policy of retaliation but in the
sorry world in which we live today
we have to stand up and fight for our
rights and the rights of our nationals,
If we do not do it if our own Govern-
ment will not protect us, then God
help us.

Shrimati Renuka Day:
war?

You want

Shri Tridib Kumar Chaudhuri: I do
not want war, But there are things
short of war that can be done to pro-
tect the rights of one’s own nationals.
That we have not done. Not even in
a single case except in regard to the
small affair of Goa have we done
things properly and there too we did
things belatedly, at the wrong moment
and in a wrong way.

I would include by referring to
another matter. Many other hon.
Members have referred to the unsatis-
factory state of affairs in our external
publicity division, We are dealing
extremely shabbily with the officals
of the external publicity division who
are charged with this highly respon-
sible task of putting across our case
with .regard to wvarious international
issues and national issues in foreign
countries. They have not been given
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a sguare deal. Two years ago the
Prime Minister in his reply to the
«debates on the demands of the Minis-
try of External Affails, on March 17,
stated that the Government had re-
‘solved to bring the publicity men into
‘the foreign service so that they might
not be considered a caste apart. He
‘went on to say that they  were
functioning betler than they used to
do. That was in 1960. But even in
1962, nothing much has been done in
this regard. It seems the hard core
of the Indian Foreign Service men
have prevented it, putting obstacles
in the way of integration of the exter-
nal publicity division officials in the
foreign service. Upti] now out of 69
persons of the Information Service of
India only two or three have been
taken into the Foreign Service. If this
is the specimen of integration, this is

how our officials in the External
Affairs Ministry—]I mean mot the
Ministers or policy makers but the

top officials in the Secretariat—works
out the policy enunciated in the
House by no less than a person than
the Prime Minister himself, then I
would again say: God help us.

‘/Shrimati Lakshmi Menon: There
are two or three points raised by hon.
Members of the Opposition which I
would like to deal with. One is with
regard to external publicity, Most of
the hon. Members criticised our ex-
ternal publicity and mentioned that
it had failed to give adeguate publi-
city to our policies outside and con-
sequently some of our very important
actions were misinterpreted or mis-
judged and we were abused on acco-
unt of that. In this connection, I
would like to point out that external
publicity is not just propaganda.
Many think of it as a kind of propa-
ganda, like the one that is indulged
in by Pakistan.both inside Pakistan
as well as outside and when they find
that people pay perhaps more atten-
tion to the propaganda material put
out by Pakistan they naturally draw
the conclusion that our publicity is at
fault. That is not so. As I pointed
out pur publicity is not propaganda
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publicity. Qurs is a democracy with
a free Press. [t is not necessary for
us to tell the people what is or what

" is not being done. At the same time
we feel that publicity has its own
value and we concentrate on what I
might call long term publicity, that
is, to familiarise the entire world with
our policies and programmes and
our day-to-day work, Our country is
an openbook for anybody to come and
see what is happening here. From
time to time we have answered ques-
tions in this House in which we have
stated the number of pamphlets put
out, the number of press attaches
maintained in the warious missions
and the kind of publicity thatis being
done almost daily such as the plibli-
cation of Indograms, Indian news, ete.
They bring out pamphlets on impor-
tant issues in which the world shows
some kind of interest as on Goa,
Indo-Pakistan question, Kashmir, our
disputes with China. All these hawve
been the subject matter of many pam-
phlets and books published and dis-
tributed by our Missions and bty the
external .publicity department. Besid-
es, there are broadeasts every day
which tell them what is happening
here and our Missions are kept fair-
ly well-informed about these things.
Our officers also give talks when they
are invited to do so. We have contacts
with the press. Various conferences
are held. It is guite possible that our
publicity may not be so glamorousor
so wonderful as perhaps the publicity
material or other means of publicity
put out by other more experlenced
countries like the United Kingdom,
USSR or USA. We have no idea of
competing with those countries. Our
resources are limited and when you
judge the kind of publicity that we
give, I am sure the House will take
into consideration the limited resour-
ces with which we are manning our
external publicity.

15 hrs.

\/ Much has ben said about the per-
sonnel in the Publicity Division.
Before I come to the gquestion raised
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[Shrimati Lakshmi Menon]

by one of the hon. Members of the
Opposition and also many others re-
garding the Information Services of
India, I would like to point out that
we do not have specially trained pub-
licity personnel in the regular IFS
cadre. For a long time, our publicity
was conducted by the Press Informa-
tion Bureau or just press attaches. We
found that it was not satisfactory, and
a Cabinet decision was taken. It was
decided that people who are eminent
in the journalistic world or who know
something about publicity can be
employed on a contract basis, some on
long-Téerm confracts extending up to
55 years and others for shorter
perfdds, according to their experience
and according to the contribution that
they can make in order to enrich and
enhance our publicity abroad. It is
true that they are not in the perma-
nent gadre. They are not entitled to
pension. But except that, they have
got all the privileges and all the
allowances and all the perquisites
that other officers of the same grade
get when they are posted abroad. It
is also considered that since these
people do not get pension something
should be done by way of granting
some gratuity. The matter is under
consideration.

I feel that Members of the Opposi-
tion tend“to exaggerate the faults of
the Ministry which perhaps they
indulge in in order to drive their
points home, but otherwise I do not
think the ISI is as badly placed as it
was shown to be.

Regarding the confirmation, I am
not guite sure. I have not got the
figures, but I am sure that the number
of people confirmed must be more
than two which was mentioned. As
far as the ISI is concerned, the whole
policy is to give the needed training
to the IFS persons so that we can
have an integrated information ser-
vice as far as external publicity is
concerned,
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One hon. Member made rather a
derogatory remark about our IFS
personnel. I am sure he did not
know, and 1 am sorry he did not
know the position. I might point gut
that IFS officers are not selected off-
hand or on an ad hoc basis as is done
in some other countries. They have
to go through the competitive exami-
nations like the IAS and other officers,
Those who opt for the IFS are given
special training, first in the Adminis-
trative School, and later on they are
posted to the districts for six months,.
so that they might have some ground--
ing as to the problems at the district.
level, and then they are posted abroad,

If the son of an Ambassador or a
high officer does not know who.
Shankaracharya is, that is no reason
why the whole service should be con-
demned as not knowing anything
about the cultural background of our
country, I am sure there may be
many hon. Members here in Parlia-
ment who also may not know who
Shankaracharya is, but that is no
reason why we should say Parliament
is full of ignorant people!

Shri Nambiar: An hon Member is
the choice of the people; the other is
the choice of the Government. There:
is a difference.

Shrimati Lakshmi Menon: But it
was not a Government officer or a
representative who showed ignorance
of Shankaracharya; it was his son, We
cannot allow the sins of the sons to be
visited on the father. It is never done.

Then, something was said about the
printing of the Foreign Affairs Record..
It is true it is a monthly journal, and
we are sorry that we have not beemn
able to bring the issues after Novem-
ber, 1961 according to the scheduled
publication time. The reason is this..
It is a record of things which have to
be published with the greatest care in
editing, etc. We are hampered by the
fact that we dp not have a press of
our own, We were depending on =@
private press. Negotiations were going

-
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on for shifting the press from a
private firm to a Government one.
Considerable delay has taken place
because of these reasons. I would like
to assure the House that the Decem-
ber issue is already in the press and
the January issue is also ready.

An Hon. Member: Not yet got it.

Shrimati Lakshmi Menon: He will
get it in time. We must allow for
the shift of the press. People who
have had to deal with private presses
know how difficult it is to get the
printers do anything in time,

One hon. Member accused us af not
recognising Israel. I told him that
Israel was recognised. He wanted to
know the exact date. It was in Sep-
tember, 1960. I think the hon. Mem-
ber was confusing between recogni-
tion and exchange of diplomatic rela-
tions.

The same hon, Member said he was
very ashamed that we have got
female slaves in the Persian Gulf, I
would like to clarify the position.
Recently, we received complaints
about Indian women being sold in
slavery in the Persian Gulf area. We
found out why. This system has
grown up because traders going from
Bombay marry—most of them are
Muslims—and they go there and then
sell their women. The only thing that
the Government could do is to prohi-
bit any women being taken from India
to those areas, and that is being done.
We have taken up the matter with the
UK. High Commission and the
moment it came to our pnotice we
took action. I am quite sure this sys-
tem wil be ended very soon. -

Shri Warior: That meang no family
could be taken out there? It means
wives also should not be taken to
those places.

Shrimati Lakshmi Menon: I
about traders taking women.

said

I did
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not say one should not take one's
wife, Perhaps if it is so dangerous,
we should not,

Then, I think the hon. Member who-
spoke just before me and some others
also complained about the callous-
indifference to the conditions of
Indians outside India. It is very sad
that hon. Members should think that.
the Government are not interested in
their own nationalg living elsewhere..
We have discussed this question in
this House, I think, times without
number, namely, the question about.
the position of Indians in Ceylon and:
Burma. Our task has been made most
difficult in respect of Ceylon
because of the illicit emigration o%
people from South India and in res-
pect of Burma because of the very
unconstitutional methods pursued by
Indians there, who try to violate the-
local laws in order to get some ad--
vantage like §ending mongy  home,.
etc, One hon, Member said he was:
really very unhappyv because the re-
lations could not go and visit their-
people in Burma. As it is, a person
of Indian origin or any foreigners:

living in Burma can only send
Rs. 30 home. For that, there are
s0 many restrictions. Under

these circumstances, to imagine that:
large numbers of relations should go
to Burma in order to meet their Tela--
tions is really fantastic, because I am-
sure the hon. Member did not. mean
what he said when he tried to express-
his sympathy for the relations living
in India and the poor man earning his-
living in Burma.

" With regard to the other points:
about land policy, about Burmanisation
and Ceylonisation of services, etc,
these things have hit our people very
hard. But as I pointed out to the
House the other day, the Indians in
Burma were given the option to opt
for Burmese citizenship or come away.
But they would neither opt for Bur--
mese citizenship nor register them-
selves ag Indian nationals. From-
time to time, the period of registra-
tion hag been extended, but our people
simply would not take advantage of it
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[Shrimati Lakshmi Menon]

because they think it is much belter
fo stay in Burma under whatever
bhardships are there than come io
India, Therefore, it is not correct to
say that our Government is callous.

One hon, Member mentioned about
Col, Bhattacharya. The House knows
-as much as I do in this matter, viz.,
that Government dig everything pos-
‘sible to help Col. Bhattacharya, and
because of the different legal system
under which Pakistan functions, it is
not possible to do more. We. are giv-
‘nig his salary to his wife and child-
ren and they are allowed to stay in
the Government quarters where Co),
Rhattacharya was staying, More than
that, I do not know what the hon.
Member expects the Governments 1o
-do.

Shri Tridib Kumar Ckaudhuri:
From the very same spot from which
Col. Bhattacharya was kidnapped.
enother border personnel was kid-
napped. Is that spot in dispute bai-
vreen the two countries or the border
iz not demarcated properly?

Shrimati Lakshmi Menon: That
particular spot is not in dispute. But
the particular spot from which Col,
Bhattacharya was dragged away is in
dispute, because we maintain that Col.
Bhattacharya was taken from our tet-
ritory and they maintain that he had
-crossed the border to Pakistan. That
is in dispute. As far as the demarca-
‘tion of the area is concerned, the
boundary is very clear

Shri M. K. Kumaran (Chirayinkii):
The other day the Prime Minister saiud
in reply to a question that the
lhialayalees expelled from Ceylon
‘wete moneylenders. May I know
whether the Minister of State also
chares the same view with the Prime
"Minister?

Shrimati Lakshmi Menon: It was
_just an error: The Prime Minisier
meant to say that they were people
who have gone there on business or
profession and therefore they are not
rcally in need of rehabilitation as the
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Tamils coming from Ceylon, I do not
think the Prime Minister really meant
that they were moneylenders.

These are some of the points I
wanted to mention. Other points like
disarmament, etc. will be dealt with
Ly the Prime Minister.
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TF ® FAT ¥ A9 A4 |

H 13 &7 9g® w97 4471 | /A
TR AT frrardag 3w
FT &0 g Ty i gArr A S
FT F1 TFTT o I7 & e a5 Add
g fF 917 afFearT & 76 ¥ safor

g1 I IF & TIE AT ARAFT 7 wrEe
538(Ai) LSD—T.
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M@ I FfE FU SR qqAT FT
wEd ¥ | gfF It T A awew
a1 ZAIE AR F s g @
gafar g foar mm a1 f5 el
R F T ARAT AT AEfFT )
erar I/ JT [T T9AT FI &
wgF™ wwaaw & fag @ig | e
agamTamTET g A @ g F T
T AT | e A1 59 a1 F7 4Y fow
AT TTAT FT A § gAAT g @&
at WY oz dara faded zwd w1 g
I§ 919 &7 grE< gHT =it fF ag
AT B TTH T FAAT N 9 aTE)
FTAATE T FF W A IR TG0T
2 fagromd | 7% 741 7w g€ e =ag
¥ §% T AF W T qF Tg A9
FH T I A TG ! WA T
T a@ ¥ oy @ =% o @ §,
aifeear w1a fav 9 7 39 39 a@
X gEAAT A EIFT FLAT @ATE WK
A T Y e fa g ey o ®
o) FE a7 F FaE Ay W
& It F 0

7 17 %1 39 qu7 M a1 fewwn
agarg i faw awg mifsea &=
I AT 9 AT HEwiE. qfeq
FATEL AT Ag® X g8 Tmarfaqi &
ATH T G W1 a1 W Forgd g
wer a1 fF @t 3 fgrg wifeeam ¥ w®
® EF i aY @ gw e Fareeir A%
goua &t QO faeerr &% § 1 ofem
TATEATT AEE 3T F OF W AT §
I7% §g ¥ e gu o=kt ¥ A w
qifF=™ § 79 co mfﬁm
% @ W@ & T4 %1 9g T 911 6
ag fFw axg &1 saw agi 9 e
<X @® § | ag fom wfsat # agf
w91 ol s FT R E AR TT 9T
ST AT HETER g @ § | O
wearl ¥ g W g § | At
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[ ez s |
FFLfAEY, 9 OF AT ANIAT A7 AT E
| AT AT TEY ey vy fow
A o fgg W A A aw AT
g gWE ¥ 7EY wran f fam 7 fem &1
A | BfFA gwwa ag & e O gt
figrg wTRaT 1 azi 7 wiwfana &
TR | IICAT qE g W IAT
IR T X Aaawe faad weE
TG IE AW E T TCH Y120 /@
T F wEa dfew ot fege
# wEaAAT ¥ a9 aga w7 STAeT
&) e & i wfwerr F gant g e
IET & @ WOAT ArEAq a0
& WWE

# W19 &Y g Jrgan g v o
FHg qIfeer ¥ AET 9T W1y w=
gs oY, WA ¥ w7 F A9 & fAw gst
guT Y agt ¥ fargwl ¥ W AW ®
w1 ¥ ot w9 waewEl F faars
g R g | f arfea § agiar=
1 a1 fgrgeam st a@HE 9T 9
wrar | fFTaw ¥ sy iy A
qfeem & faas A T 1 F ¥ 9=
T ¥ IR ¥ w715 w9 AT 91w
® § @ I o faar gy
et agi @at # € | g9 &N TF
w1 G A R N ¥ fears
SO FET 9 AT F7 ZW AW K1 g
AT A 29 | W g A & fgg
st N o g @} & T A FT
SHEE ATHT T Q& | AT WA
& o gardt o wAaT feft a0
WA FA A GAG TG & 1 TTAFAAT
aw o a0 § 9= @ g, e e
ATH gUaT 7T @ fog 1 g g /€
HEATHE! 9 39 & fAU UF Wieee
AT T T AT M AT T A3
a3, T|r IfET FT WA AT FH G

" QAT ? A AT gAY FIH A Y
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dar1 ware T O F ww w5 faaw
faemen wrgar § & oifeear # 7y
sia & T g T ag T oA
EEn MWWI

form wwg oiffeam am a1 AR
UF qgd I9T AATH THH F TFFEA
T ¥ e frewar & forar mar A
a7 7 Jw ¥ frar Y ¥ gt oy
g AgiM 1 A YT wmEw A iy
AT TfFETT a9 FY T F 41 Y
aifeearm faar frdt gordr s &
R W Y wFAT & A T FTFC
Iq o gy faae F ) dammg fw
a ad § ¥ I9 a99 ¥ A, I w7
Tgia I FC | T A FEr AT fF
#1E qorg 7@ 6 gATL AW § A wmar
2, g 3% nifsara &1 faet W Fen
T ¥ fad | #1% awg g e g
TH & AT AT faaelr 1 fro fom &
femiz %1 9t f wifeam a9 F a1g
qrg T AW F AEEY R ASAEIHT
ot FT ATF | I TA ¥ I HT SEg W
AT ATF 1, AT TRT FT I HTH T A/
F AR QRS FT Je2ST HY AT,
afy g OF &1 AT "W T
ST, 9% Tt A fEar T d ST
FATEIAA| & a1 § T FeA1 AE@r
g, 9 s arg g faesl & &, Bfew
fergeama ¥ <& ar> wfgwa< qaam
Y FAERT 1 3@ F 98 @ gAIL
qrw Tee g T & e @ @ ¥ €
frem Y azafeai 421 3T w1 -
zifaea frm o< & 1 e gl Fmgt
¥ qrAY GFC AT OF TAT F{EAT
e ammar g fs s@ & srorHI
safeq SATTerd &1 @@ A AE FEAT
wTgaT, fow ®Y 99 AgHE w3 £ |

gl @F W FL9 A gArd

T FIHE &, 9 WA R gF T
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Al g T & AT F1 GA FIA B
FaTe da g1 § /1T gEO WK O 0h
siw ® garQ gedww @ gf &
faa & w18 F7 7€ 2 1| AR G
R T qewT w1 fa=r #7 OF qedd
1 1 9, q1 A FIH @S 9
T |

# 2man g fF fergeam & adt aft
qrza faer gz A wmE &, e
w7 w31 9T ;A w9 Far AT E, A
g AT AT I | G2 G2 FHAANAT
¥t gert 9T A fra sar , Sfew ot
QATEF €T § 95 9T A9 2 W@ E,
I9 FI TIEH A9 L1 (AT AATR |

7% 2 9g% wa Lo 910 1 Fafregy
H ¥y, ¥¢ A4 & T Al iy

THE AT X 0 F aga AR wreh g

sy a7 feequit #F g1, e & www
T "1 g~ (o Frat A W A
II-AA FT HIAT AL FIAT ATZAT) -
frdza ffare o faas o @ @
o At qezE wue F T
T w=gr A ¥ a2 § fF ot &
9 w4 fzgei Wi gaanHi #14Fe
& HTHIT 9 TFAHE FA18 0% o7, @
I9 ¥ %aw 7§ fafaee 4 M e 3w
fafaze<i & w13 39 7 19 Iw@T 97 |
o gaar 791 fafagr s &1
‘gifasw g 7

TF WIAAT qT6 : H1A THTT o
1 &1 F4r gvad § 7

st fervde & F ag qarfor
Fen AIgaTE fr gt Ed s ad% &
FuAT T A7 T2 ¥, . (Interruptions)

YR AT AEATE AR
o FG T @ £, BT CRIT ¥ TAT
FIE wvarg TE § 1
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=t faqrasiz &5 : fasgar & ) 9%
T AAT AGIZY &1 A1 § 9« fafarex

1% € /I 7 gl s a femE®z g
(Interruptions)
I RERA : AFAAT TG

BT THAT & AT F F7 |
ot fasdr 3 agT w=a7 ) .

st it (=) : FE WO
A Hgenradgl g, e ar=m

HEET AT HOF AT W@ E

st faymdr ¥z ;97 aF wOA
afaw & fog a1 d¥iezg g2 w15 9,4
& a1t fafeg . &) et 3 gz ong
&, 5o s F At S rg i ¢
wri afgw & fag wiw feurddie &
& wreeft fer ot & 1 gu femidiey,

-Fydurfial § gwmios aw dedw &
~ar § fs ww 99 & fag s efew &

o w1 i€ wiw @ | 7 T
s AT e & af § -

st tgTa fag : 7 A% & 1 Al
fouiza s wikT afaw AqmEwg ?

st fageeiz @5 : qa‘t‘tv’*a’rm
& wifew

gt A AT F AT FT TG,
A AT T wA WY 717 AT
argar g fd smT gamt 2w &) Aifa Sis

 AETCH FTE ST, a1 A AT

qrer T WMT T AEAT FT | G
qiferaE T g FAI F1 W@
T[T AT I¥ F AT IET IHIW F,
FHT FARATEAT & M I, MT 5L
T ATAAT AT GTHT § | WA WIS e
FgT 9 F g 5T § 9% 9 =7,
a1 7 g9d g Wi < T 9 e
Www#ﬁmfnrﬂf‘ems‘l
agi A TH AT §, 9T FELATRAG
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[=f fasrerz &3)
B9 &% W ¥ 979 AUEAT 1 TH997 2
a5y 4, 3fFT AT 9F g ugr TEIEs
g $T 07 f gardy afadt w71 § )
AT 3T 9% FA/F FJear g, fav o
aegear & afcar w1 woar framr @,
afFT A aF W A9qr ofan &%
fearszadl FLaF § | g9 awemT & Gy
Y &1 w7z & 5 fargeam &1
IR A A &1 da1 7 7a/@ TG)
fFaTd | Ig AT g Fraata fwar §
5 g7 gEL AT F AT HIA R FHAT
HEHH T AT € 0

e  I7TE & g1 § wIAY 17 FHTA
F@E |
8hri Inder J. Malhotra (Jammu and
Kashmir): Mr, Deputy-Speaker, Sir,
many hon. Memberg from all sideg of
the House have expressed their
general gatisfaction and approval of
tlie basis of India’s foreign policy,
except the leader of the Jan Sangh
group. I listened to his speech very
tively and from what I could
follow from his gpeech—I am sorry
he is not here right now; I think, he
believes in the ‘hit and run’ principle.
Ag leader of the Jan Sangh group, I
believe, he was voicing the official
views of the Jan Sangh party regard-
ing India’s foreign policy. I could not
understand when he said that India’s
foreign policy should be based on
‘danda’ policy. Now, as far as my
understanding goes, I think at the
back of his mind he had the ‘danda’
policy of the R.S.S. I would like to
convey this to the leader of the Jan
Sangh group that India, more espe-
cially in her foreign policy, never
wanted, never wants and will never
base her policy on the ‘danda’ policy
of the R.5.5. He also pleaded that the
foreign policy should also be based on
kidnapping. If a person is kidnapped
by Pakistan from the Indian border,
he says that the whole of India's
foreign policy hay failed because India
has not kidnapped a citizen of Pak-
istan from their border,
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An Hon, Member: He never said
that.

Shri Inder J. Malhotra: He did; the
records are there. He also said that
principle of kidnapping should be
adopted.

Sir, he painted the whole picture so
gloomy that I also started feeling for
a minute whether there was gsome-
thing basically wrong with India's
foreign policy. I come from a part of
India which is very important, Only
due to India's policy of neutrality and
only due to India's prestige raised in
the world due to her foreign policy,
today we have Jammu and Kashmir
ag an integral part of India,

Sir, recently, on the initiative of
pakistan the question of Kashmir
came before the Security Ceuncil.
Here, Sir, I would like to pay my
tributes to the team of our permanent
representatives at the Union Nations
and, more especially, to the leader of
that team, our Defence Minister, who
led the Indian team in the Security
Council while the Kashmir question
was being debated.

As in the past, Pakistan has again
cried for the right of selfdetermina-
tion for the people of Jammu and
Kashmir, I am really pained that time
and again when this question comes
up before the Security Council, the
Big Powers, more especially United
States of America and the United
Kingdom somehow, either in low
voiceg or in loud wvoices, indirectly or
directly, try to support this cry of
Pakistan. As I come from that part
of the country, I say that the people
of India, and more especially the
people of Jammu and Kashmir, want
the Security Council and the United
Nations Organisation to restore and
give the right of self-determination to
the people of Pakistan-held Kashmir.

I would like tp mention that right
from the very beginning of 1947, in
1952, 1957 and 1962 there had been
three general elections in Jammu and
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Kashmir State. The political party
there, the All Jammu National Con-
ference, led by Bakshi Ghulam
Mohammed, had salways the main
point in the election camps in that, as
far as Jammu and Kashmir is cen-
cerned, it has alwayg been and shall
always be an integral part of Indid.
In other wards, the people of Jammu
ang Kashmir have always expressed
their opinion or view in favour of
this. I do not know what other evi-
dence is required, either for Pakistan,
or for the Uniteq States of America,
or for the United Kingdom, or even
the Security Council to know what the
people of Jammu and Kashmir desire.

As far ag Pakistan is concerned, I
only want to say that no matter how
many times Sir Zafrulla Khan may
try in the Security Council to raise a
discussion on the Kashmir issue, thé
people of India, especially the people
of Jammu and Kashmir State, are not
going to feel that any king of insecu-
rity is going to be created in that
State, Because we in India, under the
leadership of our great Prime Min-
ister, Pandit Jawaharlal Nehru, know
it definitely well that no power on
this earth can geparate even an inch
of the territory of Jammu and
Kashmir State from the rest of India.

15.33 hrs,
[Mg. SPEAKER in the Chair]

Now a very funny gituation has
developed in this region, and that is
the friendship between China and
Pakistan. I fail to understand how the
United Stafes of America can re-
concile herself to the recent friend-
ship between China and Pakistan. On
the one hand, the United States is
always opposed to the Chinese entry
Into the United Nationg because basi-
cally it is opposed to the communist
doctrines. Since India has always
refused to fall into the military all-
fances sponsored by the United States
of America and Pakistan did sur-
render to the United States, as far as
joining the military alliances were
concerned, all of a sudden the United
Stateg has developed a sort of indirect
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toleration for Communist China, when
it allowed Pakistan to flirt with China
and try ‘to blackmail India.

I only appeal to the United States
that they should realise that the
border conflict or dispute between
India and China is not a small matter,
ag far as the Indian nation is con-
cerned. So, it would be befitting "a
democratic country like the United
States to tell Pakistan in very pldin
words that it cannot have two things
at the same time—military aid from
USA and political flirtation with Red
China.

Here I woulg like to point out that
the representative of Pakistan at the
Security Council has again startegd
making attempts for a further
resumption of the debate on the Kagh~
mir question. So, I would submit for
the consideration of the hon. Prime
Minister that, as very rightly a stern
attitude has been taken by the Gow-
ernment in the case of China, on thls
question also we should take a vefy
stern attitude. If at all the debate Is
resumed and when we go before fhe
Security Council, we should plainly
tell the United Nations that India }s
no longer prepered to participate in
these academic debates and give =
chance to Pakistan to create g sort
hysteria or psychological insecurity in
the minds of the people. The Security
Council or the Uniteq Mations must
be told very frankly that unless and
until the right of self-determinitionis
given to the people of Azad Kashmlr
the people of ‘occupied Kashmir, the
area which ig illegally occupled Ty
Pakistan, India will not be prepazed
{0 participate in any further debates
in the United Nations or the Security
Council.

We have had enough of debates in
the Security Council on this guesfion
for the last 14 to 15 years. As in fhe
past, thig time also our Defence Minis=
ter raised the basic question involved
in the Kashmir issue, and the big
powers like the USA and UK, ==
they have been doing in the
again followed the policy of evastom,
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_{Shri Inder J. Malhotra]
failing to commit themselves either to
Kashmir’s accession completely with
India or to oppose it

_Here I would like to congratulate
the USSR and convey the congratula-
tions of the people of Jammu and
Kashmir in particular, and the people
of India in general, to the Soviet
Union. As in the past, this time also
the USSR has acted very wisely and
stuck to the policy declared by her
earlier that, ag far as Kashmir is con-
cerned, iy is for ever an integral part
of India,

In the end, I would like to say that
«he foreign policy adopted by the
“Government of India has raised
India’s prestige in the international
Tworid.

- = URAEE qrEE (AR
" semy qEEw, A & @A G0
_# W7 BY a1 o9 wife H FamAl #,
fog w9 frgem & @@ w@
 HATEA O BT AT AT AT, IR
o I @R ae ATE gew W
X g st oft sETgTere e
oy ¥ 1 wrffr G Te Wi 93
LFY AHEHT FY T FA FT G AT
" frar agt 9 A gt K9 A
- Y #T FWETHI B G F 9 IH-
s w1 o Fg faam

o T 79 fafay & 5 gam wA
@ ¥ eafraa 7 W oF &g frang &1
FweqTHl W7 HEHAT AR IAH
AT A CF A T E. ...

=t vgma fag . wEwEar AR
WHq 43 a4 WY FET & a1 g ATEA
fore AT FET & |

it TRgas qray ¢ A At fafer
TEE R
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wqE wRRd, e A1 .
fadar Aify wr & o frg™ g w2
aqt 1 A e+ IFERE @ &, AT
gy gu ag wgw 9w fr =g Af
TR @1 A gz ¢
Tt faer Aify s, st s
fegra fadm & 2 1 wgF @ &
Fgar g ar o, ves faw F @
frare < ST § | Free ¥ g
R FF | ITH AGFAT & F7w Formy AV
IR o7 fe ¥ 94 atg ¥ ard -
it gehy fr w F o FTOOT ¥ A9
o fadiw g & avare fear o1 @
T | WAy ¥ g wedi & A ¥
A IFH AIF T F GG oFETaT §
A4l T % &, TAaH wer 279 Ay
g & | FTOI & wEET § A AT
Ffgaar AR Ew ) wEE
o, FT ofY g7 WIEFAT # 3T 10 |

AT ETTTFIF A
¥ fegeam 21T 0w & A9 &f gd,
THIIA T AT F97 HIT I IC T&AT-
&7 &1 1 A f-dey ok wrd
AT A AT gHTL N AeT g faedr
AT arf arE F A aur e &
afg ¥ Fam siwfade g1 33 fw
/T T ATCH-TAT FT 79 A FAFT
A% 7 @Y, 9§ A ag T W | 5
FewT gaform gw 7 @0 fF we g
1 & &ma 59 F9¢ IR gu & v g
fad ag s far @ awmar 2

agr a® =qfFqETE FT oFATT 8,
ey, I, TifsRd Tofe At g
AT F FAT WAT WA ZT TFA §, SAHT
zw fagw Afs & wrag adf @1 @%q,
fry woATeE & weeia AT AT A
&, afe ST XA 7Y Y OF wAT
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wa wfe fed gu & sk ag o
& saferang &1 & ofamas &

w7 & fagra fagar & @@ s
g a1 v faafe® ¥ 7 g fragy wom
fir wrea # o 2fer ifer s 7w 1w
e g0 ot = ¥ w9 ¥ 9l wlT
THEEFT & TR 9§ IgC AT
w® | 7t fagra 78 wvm Wik &
TG M IATT AT AT g TR Q)
¥ fis i, weohfoar geafe & w51

it TyAre fag : w9y wgRy, 98
W wIRTHARIE

W wEEd - W9 w4 Afew #
& wrd § @ § v g fr ag o=
qga w=g @ 7 & A mr A
g & fF F oY ferer &0

»ff THAAEE AL : WAL A
e Wi R SR 77 5
™ § 1w o Fg faar amar @t
g wmafa wgf g o

ST mesrrear ®1 AT 4T AT FI
FIoAar, gFWrImAT ¥ W
sifir #t fF F1€ auata woft F09
1< faa=ad & &% | T A W)
ITF FIC AT F F ATHAR
T RITT I @I 97 99 $1 g2 & fad
& 71 Faw a8} Jom@r | weofar &
ST | 1 4@l a% gan 6 sw 1Y WA
IART A 2 & aF A ARE FEn
H WIS aF 9§ ATRET SR A #,
SfE g9 1 999 T8 THT F7 Aied
g7, wWifs WREEE § Ao St &
W * A grEnAR # feAre
TR g F faars aram 91 WK
g% aformeEey frgmm @@
AT | ARG FY a1 qg wifgd a1 fF
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HTC & gt W sreeans, (s 6
Tt Ffems g flag sw &
fafewa &9 ¥ 90 397 1 E & WA
At A7 9| B F g7qq & & wd
gAY Frvaerar & (@ 4 ST R 1
4 frdzy &1 v wigh o W O

"SI WA FT TG §, IH GAHH

T At 1 W ARG 1 ¢F 7AW
firat &< 39 2w Y TR FT FNGE
g1 T fegd, w2zt F w2 awarg
foF wre 2w 97 3T # o w7 7 am
N @A TG IA T e, o
aF g Fr A & | AfFT s W
vaad § 5 ol w aw® § gl
wfg Wt & A W@ W
¥ .3 firdeer € i o 3w fal S
ww ¥ fod wodt e a7 At
feq ¥ = gFar § 96 T W
AT T T F7 AF § + e ®
ar g fer & were arfa F o @@
T F1 5 A | 5 Faver w1 OG-
o 5T | gt I 0% JakE
g wie foan, A gy T fe wg
ur ghnT & woa faT Sy 99 gY
g1 Gadae A 3T @ TR IT
Aoy 7 FeRT § W IT F 37 B wrowar
ff wae § g 9Er | Afe T s
AT g FTUS WA & |

T I A AT I OF 7% Afd
¥ ot & ot e o &
IR FT A AT GHIC A AG BT
ag Aifa w1 47 7w AR qEdw
T oF T g F A 0w
e ity gfraT & W gAY WA
G gfan & 99T golaTR, ATRSEAR
S it ¥ ferere & q@ A § W
g s A g & W §
@ & WK g A 9T g e
wra & et S ITA F § AR
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[+t TwraEs ar=A]

ST arT F St § &9 § ) S
gfat Y et w1 I g F A
T g fomar A & 1 W g
%t =ifed fF aeeq W F S0 H®
TP FF ww e w1 fwin R,
M RErRaFRmTaEy
Gt 25T 1 70 g AR I | AR
AT FOF & F0 fFr o/ 1 3
T@ ¥ g2 T W A9 7§ FH H
¥ = wg Torm, S fF dwis W OE
wRe ot | S I3 # A @
fad aifem s 78 faar @&

T T ¥ W WK WO IS
it ¥ gre B qCH AL ST Al gq
G f ag W T § WK fsa &
o7 R § | AT A gHTR W g7 Wy
% 1 faT ¥ T sqitoE, giesfas
Wk Torifaw o= a1 §fF gaR
T fF g 1Y, {4 I F ag gew
s fawrear m, wea 4@ g, AR
A e W fggea & wvaww 99w
w=3 7 @ 1 & oy Joe Ak e
B il g @Y F A ¥ e
fegmam wm@ /@ W} g9 W= o &
TA FY T T A7 ) FfET S oA
IR Ay G I8 g ag W
o g fr A aEa R 955
T € | TEN IR AT, S
g &9, g9ate Wi ==t F1 4
fear 1= fgrgeam 3 o 98 ¥ wiesfaw
AR wifrs @y g, g & o9 S
Tifes grarg 4, § 9 el 9T
gt fa < ¥ fam

M g ¥ affam = .7
a5 § | S W) S w1 e g,
7g Qi wfeamear § 91 fr gt feafr
1 AT wrE famed £ | @ O
sy et 33 WrEwwaT ¢ !
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7 ¥ gl A e A
wre A fa=y @ & e
1 qfw agE § 7 7 A Nfea
T | T g AWAT AET g6
Tt wEiey ¥ fF 9w @i 9g e
Foar ¢ fF wifex g7 w1 %%, |
wert gz § o wfe gard wier agi
i G & ? e SRt @@t W@
& ! gy gfew gt i At g 7 oW
AR TAT T A & a1 F T waw
Fg1 W 5 A@ F A oA g
TEATT 3T =1fgd | FW =T ¥ FoF wEY
wrerg 7 fgz g a1 W qET @AW
qa1 § 9™, g S a9 " ©
T OF A3 A g w=]
waar w= AW WK e v o,
YT W I FT AQHET FW @, T T
¥ f &gt o 7 figz 9d 7 F guwr
g e oo gl 9 WK Aoy fy
AW 93T NI WK §H 9 2T FT @
AGT B TR |

fafer ok o &1 g o
qEr & foms "y g fasi et
& fer 7z g frg? gu € i
gfeior & 1 9% gfaare A s Tl
£ | 9} "™ I wiiew feafa wr
g & AT W IR gEE 9H AR
Jarer ¥ faenedt § 9 gfeesior & o,
TR W agw fafwa § 5 emd
et &7 H gt 3w F I F} AR
¥ g7 /AT | W /AL FTCEF AR
w7 ) S § fw wre fafew w1
e § us sfafafy e 7@ @, =@
Tl & g § ard afe @ | e
HeAT ¥ g AT gl 4T W WA FG
fir et wifrr s wifgd fF agi
sfafify @R a7 W) Er WK
fafer ot ST |9 430 9T 99T
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g% arf a9 e 9 F 9 g8
ATRAVT T & AN AHEAT FT EE
gy A e &1 9% |

st Wo Ao AR (fHdwmaTT) !
HATSr 7 AT FT GW + GHUA fRAT Y
AT T AWEEAT #i Sy avaw
famre fog

st THAES are  framefor
FT T A G941 & GG & | TF a6
formeT &< & wraT Serd o g fF
gl =T 3= g, 97 &1 fwin
T frgr i St &9 & =W oAk
qAEET I |l & i # g
¥ gu & 1 fegmw Y aw oW
arzdt & f 97 & fafor @ @ 9
FfT § WIS W19 & IO I JA S
TR s TR E m Fwm
F1¢ gaa aww fAa fow & 97 gfe-
a7 frior &% | 3 ot ag fafa
T § e gfome & AR R @,
Ao AT aE Y
I ATl FT e IR AT &
W SIAT I9 FT W TGAT AG g
o 4% gAn | g fod i e
¥ faorg s g @ wwdt 1 fem
& Y FwAT § W T TG T
thmymamm dmm anT g fe
W FTE ATHIETF 94T g1 T a1 g
I FT THT &Y 9 ALY A7 AW AR Y
T & FTN T AAAFT =1 fof 9 97
AT &Y | Wb g wifey fadw
™ & gra & & & ¥oE aAqr =
E{ﬁﬁuﬁﬁmﬁﬁﬁ
@ Al 9 faee awt § fag
faqT ST WX 9% WY g @0 i
fefrram ¥ g & AR Em AR ¥
i gfmr & 7@ W [ &
T F W I FL | W T W
$ifir Y a AR FTEC T |
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# A dF F ar § F 39 w20
AT | AT A § A 57 7 fwar ww
U Fgr ¥ AR B AW AE &0
A &1 WL F|i F qIRF w1 g
AT A3 AT W A AT ¥ 96w
s Wt faqr | 9g W6 § fF ag W
a7 At afeg § @ Y 39 W gAR
TEr & @ & ar g St At faedeTe
A A FAEr wifx w T Frwwfor gur @
Y a7 47 T E | T g AR
TragfF i uEi ARy
TARHET T FAH & I | Fa
FIE TR T AT AL & W @A B
0 A gy aTaT T @ 1 Y g ey
BT T NTT § 9 g7 99 g #7 A
W W &Y W | F a9 i S
T F fAU R S & Hg g
¥ forg o fgmmerg Aifa s sifeg
A1 % | 9 gt fag § g
IO N Wfew A TR

o fasT A AR FET S § o
AFT W, S wifeaw, aw, Tifesd,
T & gar 3w ¥ o § A g A
F WROTT T FT AT For qodm g |
foeT 3t 7 W 4T W F w= fRa
#t oo #1 g€ § AR W AN S Ay
fe 1z wae & wedl g wifew &
fadw wATew & welg @1 W)
w1t gusT gforw g g wr & v o
W & & g w1 wd amfe @@
gt ¥ W =mgaT § ot 9u faEw
qxfe AT 9FAT & | S wWwT AA4r
qedY & o= ag o7 G & | W A
ST Y T & WX AT FT AT a9
Tt & | T T e AT ATt
w1 M v F fog axfre ST E ar
Ja F qar w5 A ffgEr
T W o9 4T & 97 I A% ¥ T
&1 9T | 9 AT TN G fgy
Wt & TTE 9 faRw A ¥ v



4511 Demands

[ TwdaF 172a)
§ ST #1 g FANY F A=A AT

arfgw |

TWr & Fra+9 7 oF fAaeT F&a )
e #Y 7 g€ | T 7 | g,
W HSH FI AR AR AW FIgE 1
T4 g TEA g1 AT AR A7 | AT
FHT TR % fagT s Ae grmar
Afpr 30 feefaxy Ao fdr &
1 &Y g FY Al BT B AT
TET 9T W WO H=TAT AT AL LY A
% 91 g9 3 @ 97 gra feemee
qT | WX ZH F QI F1owfE T
FRTAT A A A qg A AT
B/ FAT § AR TUTO AR faamr
9 ® qg AFHFE T T TH |

THE WAET AT FT T3 0F 797
g frar mar v o= sRF W s A
9 T "/ tar /7 5 I@wT W@
AR ¥ ISAT E 1 AT AR FAT
Fawt € qu § AT 75 UF O A
¥ fowr mr fawsr s@E g9 H
IEWT AT FHAT 47 | W IAC T7% F
AT ¥ J@i @ A A Fo Hw
T 7 W@ € IHHT I F BT
5T 4T O

At SERTC FIET  qTOE 9T AT
FERT WAL G0 9T |

=t RS q=A : A A ARG
¥ frafew @x 3 o

oY qEEE, wAOW F @9 F
TR F ot uF fadw s8m 1 dAeg
& |i fea wfafer @@ @ & =Wk
W A R oA -k #
IY=¥E FOT FT 47 q7 a7 fF a9
LEER-EY # wy-¥¢ F0% g oW |
& fF gat waresy ¥ § d9v &
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T AT ¥ a7 W wiwra £
I Y gAY E@T% & 996 § IAF qaqi
FolT glagmiiagy ast w5 8 )
gfawifa@l & da9 9 #§ 1-tg U
|/ gl § 97 fF @t w97
P—58 FOg @7 gar &1 IFT wiFE
g oTd S IET T 2 9w fF €
Tt d&r syrar § /i AfgwtEt w®)
qEqr 7 & | gg A1 A97 g &7 W
dar fs ¥ga & sgy §—w9 F
wIIT AR Fau ) & fAdm Fow
g fF T WA S frde A o
# gafey I7FT AT i save fasa
2 O ®Ew T wfaw Ad 7
& | OF FFZ A9 IAF  AATAT
# & |rc A sarar wfvwtd I § )
a1 \4 W faasmgar &1 = g
afzw o

g i gz fAizq sem f&
qEAI(LAT F FATT FUG Wl £, g
TR W AT & fawi @
HAF W A ITHT AAT § T E AW
AT AAT AW AT HeANTAT HY
AT 7 3 THH SUTET AHER, qATS-
g AR AEa & faq @
FAF AT A FwAr g ard fadea
Fem fF wedfan &1 wvenfs-
SIS FTIAT WIFGAT F2TT $Y A0Q |

Shri Tekur Subramanyam
(Bellary): Mr, Speaker, the basic
principles of our external affairs
policy which has been practised, or
which has been gought {0 be practised,
in the last fourteen years have been
mainly the same principles that
underline the United Nations charter:
that is, to maintain international
peace, to develop friendly relations
based on respect for the principle of
equal rights of peoples, to achieve
international co-operation in promot-
ing and encouraging respect for
human rights and for fundamental
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freedoms for all without distinction
of caste, race, sex language or religion.
These are virtually the principles
which have been followed by us for
the last fourteen years. 1 remember
quite well a decade back when our
representatives and delegations at
the UN, sought to interpret these
principles, they were roundly con-
demned, abused and misunderstood by
both pgroups, by the easlern and
western bloes. Each side thought that
we were the stooges of the other
group. That is how our policy was
misunderstood in those days. Now
there is a wholesome respect and
understanding of our policy of
non-alignment and they have
begun to respect us, and at the time
of every crisis arising there they turn
to India and ask, “What does the
Prime Minister of India gay?”

Now the most important problem
which every country ig facing in inter-
national affairs is the problem of
survival or destruction of the human
race on this planet, and hence total
disarmament becomes a necessity. In
this context we are seeing now the
atomic test explosions which have
been carried out by America. And,
mnaturally, the representatives of
Russia and the other bloc say, “These

. are hypocrites, they are aggressors,
these atomic blasts are taking us to
the brink of atomic warfare” On the
other gide the reply given is that last
year in September when there was a
moratorium of three years to avoid
atomic blasts, Russia came forward
and carried out the most powerful
atomic explosion. And between these
two we are caught.

So far as we are concerned, it
matters little whether it is Rusgia that
carries out these tests or it is the
United States of America. The whole
atmosphere of this planet is fouled
and the future generations also are
put to serious danger of being dis-
figured. Ang now everybody comes
and says that India must do some-
thing. Bertrand Russell said the same
thing the other day. Some friends on
the opposite side have also said so.
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They have now respect for the policy
of the present Government of India.
They say, “India has established a
good reputation for being friendly and
useful and therefore India must inter-
fere in this matter.” In this context,
I must say that every step that was
taken by the present Government
contributed to the reputation and
strengfhi of this Government.

16 hrs.

In regard to Goa, an hon. Member
said that Goa could have been occu-
pied some time ago. It was the phe-
nomenal patience shown by the pre-
sent Government that was a signi-
ficant factor in creating an impression,
in the worlg that we are a peaceful
people,. We wanted to be friendly
with all people. We hesrtated® we
hestitated for a long time to take Goa.
It would have been a day’s march or
a week's march. Militarily it wag not
a difficult achievement. But, for the
sake of our principles, ;o be consistent
with our own principles, to have con-
sideration for our own reputation, we
did not take it at a particularly early
stage.

. Now, as I said, the most immediate
problem is the problem of disarma-
ment. Ii is a difficult problem. I
saw, the other day, a cartoon in which
both the atomic powerg were com-
pared to two scorpions which were
bottled up in one bottle, each raising
its tail and about (o sting, both gazing
at each other, both afraid to strike,
because they knew it was mutual des-
truction. It was a caricature. We
should not take it geriously. It was
there. Both the atomic powers are
trying to destroy each other. There-
fore, in this context, we can only
appeal. The Prime Minister has been
appealing. We hope the conscience of
the community in both these countries,
whether Russia or the U.S.A., will be
roused and the people will come into
their own and assert themselves and
prevent further tests and also bring
about a movement of general and total
disarmament.

Now, I wish to say a word about the
regional military pacts, these defende
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pacts. I will refer to the Central
Treaty Organisation. America be-
lieves that there can be containment
of communism by having a sort of an
encirclement, having some basis in
the countries immediately surround-
ing the U.S.S.R. or China. In that
context, Pakistan is near by. Pakis-
tan is alsp one of the countries attach-
ed to the Central Treaty Organisation.
America goes on supplying them the
latest types of military weapons,
supersonic jet fighters, all these things.
On the one side, they believe in the
basic principles of human dignity,
dignity of the individual, freedom, de-
mocracy and all those things which
are basic principles of their own exis-
tente and of their Independence
movement, the American War of In-
dependence and declaration of Inde-
pendence and declarations of Thomas
Jefferson and others. Here, we in
India, are straining every nerve to
see that democracy is successful. It
is not a pretension or a pose. We are
doing our best. Only yesterday, we
saw the ex-President going away,
giving his place to the new President,
who took the oath of office. That was
symptomatic, a symbal, of the demco-
cracy that we are trying to bring in
It is in strange contrast to the ex-
periences of other countries where
Presidents come and go: not in this
climate of friendliness, peace, demo-
cracy and fredom, but in a claimate
of terrorism or fear of being liquidat-
ed or military dictatorship or totali-
tarianism. It is a strange contrast
worthy of note. What is U.S.A. do-
ing? We are compelled to go in for
military weapons to Soviet Russia. I
read in the papers. We have not been
informed officially whether our Gov-
ernment have taken a decision with re-
gard to getting these M.LG. superso-
nic jet fighters from Russia. I re-
quest the Government in this con-
nection. that Parliament may be taken
into confidence not with regard to all
the details in such matters, but still,
when we hear that Pakistap is sup-
plied with the latest weapons of war-
fare and these supersonic jets, we
should also like to be informed that
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our Government is also taking steps
to secure these weapons, these jet
fighters, from whom ang all that. Not
the details: but still to give a sort of
assurance. it is necessary that we
should be informed of all these things.

1t is obvious that this policy of con-
tainment followed by the U.S.A. is
bound to fail. In the context of In-
ter-continental ballistic missiles and
space satellites which can be used as
platforms to send rockets with atomic
warheads. these military bases and
this policy of containment is an ob-
vious failure. Therefore, both from
the point of view of principle, that is,
democracy, freedom, human dignity,
and from the point of view of military
strategy, this policy of containment is
bound to fail. It adds to our difficul-
ties. We are straining every nerve
to mobilise all our human and mate-
rial resources to implement our plans
and to brine about the prosperity and
happiness of 44 crores of people in
our countrv. We have to devote every
ounce of our energy and every mate-
rial to make the people prosper. We
are compelled to divert a part of this
for our defence, for military equip-
ment. America, strangely enough, is
following an inconsistent attitude.
They should not try to criticise us or
condemn us if we go to Russia to have
these M.I.G. supersonic jets.

o

One word about China. We took
the greatest initiative to bring China
into world politics. At Bandung we
tried to do it. We wanted to create a
climate of friendliness for China to
come in and function in international
politics, We did the same in the
UN.O. also. On every conceivable
occasion. we wanted to bring in China
and make it a member of the UN.O.
What does China do? Stabs us in the
back; betrays all our friendliness. It
is heartening on this occasion. I
should say, that the Prime Minister
said the other day that we are not
going to withdraw our forces from the
border, our forces will be there, we
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will resist by force any attempt by -
China to oust our officers and men
there. This is heartening. I am sure
this will be followed all along the
borders.

Finally, we wish well for Pakistan;
we wish well for the people of Pakis-
tan. We want America to give them
more economic aid, But, the military
equipment which America supplies to
Pakistan is something self-defeating
and obnoxious,

Shri Koya (Kozhikode): Mr.
Speaker, 1 thank jou for giving me
this oppurtunity to make my maiden
speech in this House. While sup-
porting the foreign policy of the Gov-
srnment especially in the matter of
Kashmir, T would like to bring to the
notice of the Prime Minister a few
matters concerning the External Af-
fairs Demands.

First of all, I will refer to the pro-
blem of Indians in Ceylon. A large
number of Indians in Ceylon are sent
out and they are jobless. The other
day, the Prime Minister in this House,
in answer to a question ,stated that
the people of Kerala who are sent
out from Ceylon are well off, and they
are often moneylenders.I wonder how
such an impression was created in the
mind of the Prime Minister. As a
matter of fact, they are poor people,
toddy tappers, poor plantation labour-
ers and hotel workers. More are com-
ing out from Ceylon to Kerala and
their families are suffering. I hope
that our friend]ly relations with
Ceylon, about which it has been stated
in the report sent to us, will be made
use of and the Prime Minister will
use his personal influence to see that
the Indians are not sent out of Cey-
lon in large numbers. At the same
time, for those who have already been
sent out, something should be done
for their repatriation.

There is the gquestion of Indians in
Burma As one hon. Member pointed
out, they are being sent out of that
country, Every day many people are
coming from Burma to the State of
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Kerala. About those who are there
in Burma, the are put to many diffi-
culties due to restriction of remit-
tances, and their families are starving.
A sum of Rs. 30 or Rs. 35 aloneisal-
lowed and that too is denied some-
times. Those who are paying income-
tax in Burma are allowed to send somg
money here. For that they must pro-
duce a certificate from the revenue
authorities in India. Somehow, the
authorities here are not liberal in
issuing those certificates. So, many
families are really suffering.

As regards those who are coming tc
India, they are allowed to bring some
money. But here also, the people of
the South are suffering, because they
have to trave] all the way from Cal-
cutta as no steamer service is allow-
ed from Madras.

Another problem that I wanted to
talk about was in regard to the de-
jure transfer of the Pondicherry State,
We have got a tiny pimple on the face
of Kerala, known as Mahe, and I
hope that the Prime Minister and
the Government will take early steps
in regard to the de jure transfer of
the French possessions and the inte-
gration of Mahe with Kerala. At pre-
sent, there is a toll system there. Even
though Mahe is a very small place
inside the State of Kerala, if any-
body wants to travel from the Malabar
side to Mahe, by a vehicle, he will
have to pay a toll. I think.that if the
de jure transfer may take some time,
Government should move the Govern-
ment of Pondicherry to see that this
toll system is abolished.

In the report that has been sup-
plied to us, mention has been made
about the pecessary arrangements to
facilitate the Haj pilgrimage to
Syaudi Arabia by Indian Muslims.
The report says that;

“Next to Yemen and Egypt, the
largest number of pilgrims—
21,357—went for the Haj from
India in 1961."
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The Government of India are doing

everything possible to help the pil-
grims there. The report further says:

“A special contingent of 4 doc-
tors (including a lady doctor).
and four compounders, equipped
with the necessary supply of me-
dicines was also sent tp Saudi
Arabia.”

It is being sent every year. This is
in addition to the arrangements that
are already there in Mecca and at
Jeddah, at our Embassy. As far as
. the Haj pilgrimage is concerned,
from personal experience I can say
that the pilgrims there have got var-
ious “other difficulties which can be re-
dressed, if our Government take up
the matter with the Government of
Saudi Arabia. The pilgrims are in
charge of the Muallims or Mutaw-
wifs there. A large section of the
pilgrims are from Kerala, but they
can choose between only two Mual-
lims. These Muallims are creating a
lot of trouble, and they are extract-
ing a lot of money from the people.
For North India, the number of Mual-
lims comes to about 20 to 30. But so far
as the people from Kerala are concern-
ed, they have to choose between one
or the other of the Muallims allotted
for the Kerala State. If they were
given the option to select from a lar-
ger circle of Muallims, this sort of
exploitation bv the Muallims will be

stopped.

On the question of the Indo-Pakis-
tan relations, I would like to say
that Pakistan is doing a disservice
to the Muslims of India by unneces-
sarily interfering in our affairs. We
can very wel] stand on our legs. The
incident in Malda, whether it was bet-
ween the Hindus and the Muslims or
whether it was between the Santhals
and the Muslims, was really an un-
fortunate thing, but when such things
happen and when such grievances are
there we ourselves take up the mat-
ter with the Government of India in
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a democratic way, and, therefore;
Pakistan need not interfere jn these
matters. The interference of Pakis-
tan has not at all helped us but it is
having the contrary effects. Seo, I re-
quest the Government of Pakistan to
leave us glone in this matter.

With these few words, I support
the Demands of the Externa] Affairs
Ministry.

Shri Ravindra Varma (Thiru-
vella): Mr. Speaker, Sir, I rise to
support the Demands for Grants of
the External Aairs Ministry. This
Ministry is none off those Ministries of
our Government which has succeed-
ed in securing practically unanimous
support from this House. Even the
Members of the Opposition who spoke
criticising certain aspects of what was
done or what was not done, were more
eloquent in their parantheses and
their punctuations rather than in the
argumentation that they useq against
the Government's policies, There
was only one discordant voice that
the House had listened to , as far as
the fundamentals of the policv are
concerned or as far as the effective-
ness with which this policy is being
implemented, is concerned.

The days that we are going to face
now are very difficult and delicate
days, and the External Affairs Minis-
try will need the wholehearteq sup-
port of this House and this country,
espfcially in facing the forces of dis—
ruption and aggressian that threaten-
ed us from outside.

Mention has been made here about

our support to the demangd for disar-

mament. It is a strange irony of fate
that today when the world is pro-
gressing, when science has progressed,
when humanity is reaching out its
hands to other planets and other
worlds the forces that divide us are
being strengthened in the world. This
House has always supported our Gov-
ernment in their policy of seeking dis-
armament, total and genera] disarma-
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ment, on the basis of rational and rea-
sonable opportunities for inspection.
As far as the question of nuclear test
is concerned, we have been ocon-
sistent in our opposition to the
resumption of these tests. We have
bemoaned the resumption of these
tests whoever has been respon-
sible for the resumption of these
tests; Two wrongs do not make
one rightt When Russia resumed
these tests we were aware that the
future of humanity was being put in
jeopardy by that couniry. When
America followed suit, we were
equally distresserd that America too
had followed in the wake of Russia,
and created conditions in which
‘humanity had to fear for its survival
The latest series of tests are of great
concern to our country, especially
because the belt of the radio-active
fall-out touches countries in the
tropics, including our own country. I
am sure that this House will back
our Government to the hilt, in what-
ever steps the Government want to
take, to see that such nuclear tests
are prevented, that their resumption
is given up and that humanity is
ensured peace and continuity for post-
erity.

On the liberation of Goa, from all
sides of the House, you have been
told how thrilled and gratified this
nation is that the last vestige of colo-
nialism has been erased from the
face of our country,

The action that our Government
has taken on the question of the
Congo, the policy that our Govern-
ment have adopted as far as Angola
is concerned and the immediate need
for liquidation of colonialism on the
continent of Africa is concerned, the
attitude that our delegation has taken
on the question of the proposals for
franchise and political reform in
Rhodesia and in other parts of the
Federation of Central Africa—all these
have met with the approval and
appreciation of this House, and I join
the hon. Members who have spoken
in support of these policies.
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Sir, it was said hy one hon, Mem-
ber, one of the leader of the Com-
munist Group, that if at all any fault
could be found with our policy, as.
far as disarmament was concerned,.
it was that we had not had the
courage to say who was delaying the

_process of disarmament, who was.

delaying agreement in the conference
on disarmament, He seems to think
that the finger of accusation can be
the magic wand of conciliation.

As far as China is concerned, and
the -strange alliance that, we witness
today between China and Pakistan:
is concerned, many hon, Members
have voiced their concern. It has
been said that adversity makes:
strange bed-fellows; even s0, aggres-
sion makes strange comrades inarmm:
As far as China is concerned, the policy
that China is adopting, today, has.
affected us not only on this continent,
but on every continent of the world.
We were hoodwinked by China, we
were duped by China, China mistook
our patience to mean cowardice, China
thought that we would believe in
their pious professions, that our good
faith was tentamount to gullibilitv.
Our Government has today shown«
that what we offered China was good
faith and friendship and not gullihi-
lity and cowardice. QOur Government
has stated again and again that as
long as a single inch of our territory
is occupied by China, we reserve to
ourselves the right to use every means
that sovereign nations can use to see
that such aggression is liquidated.

But, Sir, today one of the hon.
Members of this House, Shri Frank
Anthony, painted a picture which
almost seemed sombre, In the ordinary
course of things, this House hears
rather realistic speeches from him.
But I am afraid there was an element
of alarmism in what he told us this
morning. It is true that China is on
the diplomatic war path against India
not only on this Continent but on
other Continents as well, in Africa
and Latin America, China is attack-
ing us today not only on our frontiers
but in the whole underldeveloped'
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world, the so-called uncommitted tact that we need have with these

world, Even as immediately after
independence, Pakistan launched a
terrific attack against India on the
diplomatic front everywhere, We see
today the spectacle of China concen-
trating on the under-developed world,

the wuncommitted world, attacking

the policies of India surreptitiously,
aundermining our reputation, chal-
lenging the postulates on which our
foreign policy is based and attempt-
ing to create an impression that we
.are the ‘running dogs of imperialism".

Sir, to come back to the measures
+we should take, it is essential that
we concentrate on putting our Tase
strongly especially to the so-called
&nder-developed countries of the
-world. Our Embassies and Legations
should protect the rights of Indians;
they should protect and expand our
trade interests. They should explain
our views, our stand, our achieve-
‘ments and our aspirations to the
‘peoples of these countries, and should,
above all, keep us informed of the
ideas that are simmering in these
continents, the new forces that are
-emerging and the new personages
who are guiding the peoples of these
~countries in their march towards the
‘realisation of their aspirations.

If you look at it from this point of
~view, you will see the need for many
‘more new embassies, One hon, em-
‘ber who spoke before me said that
the Ministry was taking too much of
the money of the exchequer. If it
were at all possible Sir, I would
‘have liked to move that the Demands
for grants of the External Affairs
Ministry be increased because of the
‘tremendous responsibility they have
to face today in the world (Interrup-
tions). In Africa, many countries have
‘become independent. What is the
representation we have in Africa, or
in Latin America and in other parts
.of the under-developed world, with
‘the sole exception of Asia? Is it
possible for us to say today that the
.only contact, the only forum of con~

countries should be through and at
the United Nations? It is true that
governments are represented at the
TIN. But do embassies have contacts
only with governments? Is it not
necessary for us to keep in touch with
other forces, vital forces in society
like trade unions, youth organisaiions,
student organisations and political
organisations so that we may be
understood by all sections of the
peoples of these countries?

If this is necessary,—especially
when pgovernments change, coups
take place, other forces are at work
for changes in the composition and
attitudes of governments, it is wvery
necessary for us to have embassies and
legations in these newly-independent
countries. If you take for example,
the case of Africa, sometimes there
is a feeling—a mistaken feeling—that
politics in Africa is the politics of
freedom versus colonialism. No, Sir.
Colonialism will be liquidated on the
continent of Africa., We are working
for the liquidation of colonialism on
the continent of Africa' But in
Africa too there other conflicts and
competitions, there are differences in
the attitudes to federation, in the
ideas that people have of confedera-
tion. There is conflict of interests,
national interests, and conflict of
ambitions. It is necessary that our
country understands, and is under-
stood by these different forces on the
continent.

If you take the diplomatic repre-
sentation that we have on the con-
tinent of Africa, I am tempted to say
that it is very meagre. In Mauritania,
Dahomey, Chad, the Central African
Republic, (onbangichari) Gabon,
Togo, Nigeria and the Republic of
the Congo (Brazzaville Congo), we
have no representation at all. It is
very easy to say that representation
costs money. 1 agree when you say that
a poor country like ours cannot have
50 many new embassies and lega-
tions opened so soon. Take, again,
Central and South America. There are
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many countries in this region. It is

, no good to writé off these countries,

. to say that some of these

* have

countries
are inclined to vote with one bloc or
another in the United Nations. We
three embassies in South

. America and none at all in Central

America—one in Rio De Janeiro, one

- in Buenos Aires and one in Santiago

(Chile).

Then there is this practice of con-
current accreditation. It is very
difficult to understand whether it is
gengraphical proximity or conti-
guity that determines concurrent
accreditation or whether it is political
affinity or diplomatic compatibility.
From Santiag (Chile) our Ambas-
sador is accredited to Colombia, which
is near Panama. You know Chile is
near the South Pole. Then you have
at Rio De Janeiro, our Ambassador
accredited to Venezuela. Even the air
lines advertise this distance as the
longest non-stop flying distance on
an over land route, the distance from
Rio De Janeiro in Brazil to Caracas
in Venezuela. In the entire Centr
American region, there is no Indian
representation,

I can go on in this way. But I do
not want to take up more time of
the House. Thinking about this some
times one wonders whether there is
some similarity between this state of
affairs and the way an old Pope is
stated to have resolved the conflict
between Spain and Portugal, by tak-
ing up the map of South America and
drawing an artifical line besciting
the continent and saying ‘From this
side Spain will have authority in
South America and on the other side
of the line Portugal will have autho-
rity’. Some kind of a division of that
nature seems to exist.

The opportunities and arrangements
for external publicity are very verv
meagre indeed. Going through the
Report that has been given to us, we
find that of the External Publicity
Information Units abroad, 14 units are
situated in East Asia, Austrialia and
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the Pacific, 2 in Pakistan, 5 in West
Asia, 12 in Europe, 5 in North
America, 9 in Africa (including 6 in
the Commonwealth countries, only 3
outside the Commonwealth countries,
a meagre 2 in Central and South
America, ong in West Indies thus
making a total of 50.

As far as publicity is concerned,
the Report says that the Government
is making efforts to put out special
pamphlets, designed to meet the
special requirements of different areas,
I wonder what has been done for
French-speaking Africa. I wonder
what has been done for the Spanish-
speaking countries of the world. Ths
amount that is set apart for this
seemns to be incredibly inadeguate, to
put it very charitably.

To conclude, I would also like to
refer to another aspect. As far as the
new responsibilities of the External
Affairs Ministry and the expectations
of the world from this Ministry are
concerned, it is very necessary to
realise that we are today in quest of
a new kind of diplomacy. The old
world diplomacy of war no longer
holds good. Today when we struggle
for disarmament, for the Tealisation of
the UN Declaration of Human Rights,
we also work for a new United
Nations, and look a new kind of
diplomacy that does not have as its
ultimate guarantee war or violence
but non-violence, If any country can
give a lead ip this regard, it is India
and if any individual can do so, it is
our Prime Minister, Shri Jawaharlal
Nehru.

It is very necessary, therefore, to
remember this aspect, especially when
the question of the revision of the
UN Charter comes up,—the need for
greater representation to certain
areas of the world, greater authority
for the United Nations and greater
effectiveness in its working.

With these words, Sir, I support
the Demands for Grants of the Minis-
try.
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St W TR (TEETE) oW
R, § g9g ¥ a8 4"+ 9% I
& gry fainefy Toi §F wrAetw aeeEt
F WO FY gAGT W@ 1 gEIR
FHTTATar I A =T qF AW e A
T owmewr faan, fgg wEr mae ®
ot fagaez &3 i T wmw  fam
A AT FFGT I & AT 5Y Fo Ho
fradr ot 7 o famr o &R
I AT ¥ FraeE o F ag A
waw aran fF o feafa & & garo
AW T T TIC G § WE Ay g
- faoem A@dsht awmem ¥ faer 4
I gET F FH WY A ;T F
Ty &, oY gATe Rfew dAew 7
™ A9 ¥ g%ear T &7 1 AR
q T g g g v d fawe
¥ |TY IEHT AT FT G | g v
o F wwrw # fow fraw ¥ q@e
om | W Fam o ft = A
AW fmsiomw swg fF
ga & e fama w@m qg S A
& wrea ¥ S Afwwr www w6 g, eww
e o il a% g W R AqTHY ®T
AT g 3w M Rfgw Afa w1 oA
ST ST

St B T S w3
w@ fod Faw oo @ ¥ 3w
I F g oo fee =

FT F A9AT qFGeq @A wL AT |

W F g=w § @gt 9 g
FTETT &t Afa #¥ A 7€ e
grimisdiagd o
fex S arqar s arg A
Ieded F WE ; A & agy A
qfw o afer fFr omET @ @
WX g ag A qanfai g
amA § | ofeT & wow fadefr e &

MAY 14, 1962

for Grants 4528

frt =7 g fawamw famrn SmgaT g
X I g /AT FAT FEA §
fr g g9 fag ok iy & s
&4 ¥ 1 W F grew # o g
=T A AR 3w H oF auet dr o
T oft | FfFT JF TR A 3N
FIETE Ftar AR AW A I @ =
fFargm I &A@ w waa &
gauen d famm s 5 oard
@ift 78 7@ wERT o F T
T #Y a<g 9T ¥ | FRT § AR AR
& 9 fara ot 1 g FEFT TGS
fear aY qmE @ oawme W &
frasfrgmmé wfrmaaaad
frow T oger @1 FwRT Agrae
faege wew g fetd @
o g d\ #Y g oawar &
g oaw & max Famn gv  fammw
T ifed | AR affeafaat
Zft o= Y FEEE T2 AT I 7
qaE IIEA |

T, (8% # I A AT
HEFR § 1T FT IF SHIEIL FHT AT 99
F grEed A UF §AT 9¥, |}EL AU,
At R T a0 1 39 §F Fig QA
F@ETA & 419 ¥ FTH! 0F qagI< §o
g A HWAE g9 q4 A 7 a
AWT 9T T5 941 #1 wfafafea’ s 957
&F g2« 9% W7 Al g, AT W w9
fAmgfrgrarm g fE s ot &
femr #1797 =uEE™ gwT g1, W
& we HAT F1A & SO0 I§ GHAT
Hafeai gt & 1 3w fAd T A uw
51 AT TX TA AL T THIIT F
fear s arfe g w9 ¥ & WU
o qE 7

e AT 59 VT ¥ § ag W
i a1 reyy &, 9 av g5 foeaw &
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=R AR Y afrat & art § &
HATERT gAT 41 9 3 A F1 gATT g
@& | T g gaT g A A
wq weAr fear 8, 99 7 g gear
¥ QY wwE F00 91Ed @i 98
sfam Faw & 1 AT 77 gy T 3
wfeaal #t Wt § @A W@ § o
TG TAT TEH AT TF T ¥ IO A
g w7A Sft F qeemar °r fEogE
St =T fosma aT TR SR AW
Fré fafra aome A8 2 awa f wmn
Fagh W ar T o | agr A afde
SellF AT FY /R &, W W qGw
F AH g | A@T ATET WE gAIL
sfaEt F o8 98 § | W gw 9l
TE W, W PR AETY a8l g
AT A I A qgAT Hfew & w faw
frelt g &7 T 3 oW 9§
@ feT 99 & Tmom W ¥ graew #
oot &Y wdr ¢ ) g R im @
T ¥ T I @ A f5 ok
M aelt damm AMEET GE 9
T1fed 1 foT A ga T AT A 9%
q9 #¢ a8l 17 | e frd arfi A
st § dga w=a< § | ST
wrEl vIgT FT ATHE ¥ FT AR 8,
Fgr =TT, FUST 74T FT AAE TR F
& 981 | e 3w awe A
¥ 918, ¥ 97 ¥ A1 @ I P G
aiforsy ga, a1 3T Qv o W @
T awm % T wr fF G ofdoafa
¥ fem T & wrw smmtat 1911
o ST FY qgi WA wifgd | & 99w
FA o & AT wE R A
T 9gT AT 91, 99 & fAd v
IR 1T AMed (6 F agr I ar T
I 1w E T WAt F AGERE T
#r 7@ 7 foeaw & wm fadw 3
arag A AR wfaaw wmd 1A A A
A oA iaw
qeaey # fafaaa we frerd nfed |
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g A7 fosdy wonfadi ¥
TEH F gFT § w9 wegr s fRar
&, ¥fem, st fe P & wem i
2, it 7% F0T 4,0 0 0 Feremlt srorrdt
T & 1 fr gifre 77 792 gu i
Wt 47 # d & m
fafeaaat #1 w1 & faegia ofd =<
AT Tifeat ¥ gart wra #§ w9 fear
a1 | § WA oo fasafaat F w7
T AT N IIGAIATIEH G
FT AT A=GT ALY &, I F Ao Y
sqaeaT =g wEl & 99 & ol T
T FEqT ALY & | 9T T & 1WA
a & 3 ot 5§ T § aga AW 8
W & Tg WA N N g 6
ST q AT IR AGT & ey FY (HAET
AT Sg =t &9 ¥ 9T 9w

S HAY ST FT T # At
&7t & fawmm & fadt frgd g9 adf & o
FT g1 @I & 39 T W F W ag 7
AT aga wadE €, Jfew 7 s
F @™ fadeq s 9@ § & 96
o Frdww ¥ gH fommy smad f
Fqd W g ¥ 1w ¥ fad wi
35 ot qgst TaIr FATeg & e AAY
st Tear Y 7 oF s ¥ I H
Taamar a1 f5 af=y & o o /2%
a9 T § 98 UF /IS WA A9 FE AL
T & Ffae 1 A9 | TG TF F FHAA
g fom == & s 2 @ @, 97 A
qISAE 4 & | @t & qwadr g
fF fo a@ & 39T & o § A
weE & g o fafaed geiifod
¥ ZIU TW FOAT @7 § I A F
WX fgw T Kt sTA AR A
TEg & &7 § o At qar AT ¥
&7 ¥ a1 g suTel awedn (A wwd
2

fafera w1z, & AR 90
oT & g &, 99 & v ¥ oY g



4531 Demands MAY 14, 1962 for Grants 4532
[ W ]
ST T A w4 | qE a9 gaw YT AFTT 7T 1T | 8T 56 HY sqT€4qT
2 e ot e i qzw & wam s W o =feq

audw &1 F AR fafser & werow
FTA 7 Y A T oAvAw A oqH
oz & o a7 o oY faerer &7 e
FRIGTH N E T IA @, I9 A
T I FAN AT S arw a6t
fort o Ferorer i STd 7Y € 97 3 wfw
awear faaqr

AT 3 Ay F F fadia w7 ¥
a3z ww T g 1 gw Ad g AR
=g Fr oA § fF A gl s
T 7T &, ZAIL G FY qAT 1T 2,
gt wepfa UF Ta g o AT At
gt #1 e wfa fam ammm 3
gT o, g el # gw de &

s geR i g & | T g e #
TG THiET & §F A T g

mit SO T3 e ¥ o
faag fawmr & 9 agw @ @ fr
fa=rg Y oft & ©F wew #1 g
Fd §C T a7 fw ew 7t ¥ fawwm
FIOAT & AT ¥ TF FHRIAT AT G,
FAT LT FI AR AR fage @
F g Fgm qr, AFE w9 g
SAfR o # o TEaT F W &
fag m av 97 firzwarT #< foagr mam
W ARG & ALTAAACA qgl WA § A

AT XA FAY A T I Y AT e w7y

o 1 % 7 ag v 39 fod fad fp gare

gy A A @
W g & 7 9 9 g gr gue
AT ARAT

3 & ¢ fF ogw AaE § Ty
FH T T G & | A g F aiw
HAATEET 9T FSAE H gEaTwL g &
FTH FTH &1 @ 8, AfFT T 3T 7=

O A & ag fRdaw F@r qwgar
g fF gurt ot s @@ o @ €
a1 91 fapeY Yt g o &, 9T & A
¥ g fafte sam AT wifgd 1 AR
AR TF W A AT & Frer & P
T+t ag arq g fF gt st
F W UF AgFegaT 41 g, UF gIic
st Frere a7 § o g i S &
WHFE, g gesr FAWRIET
RIWHF IR E | Y ag
AT Y @ I9 ®Y 39 & ALy g, I9
F TN T F 3W A g, A
g 3 & wee e s & fR ag A
Tt F0 T s & AT | #)
oo fad & fada w<m wgm g s @i
Y FAI TF AT, a1 FET A AT I
I WGl a@ ¥ giz FT AAT I |
F famrar & amg A1 areafas AR
gepfa 71 a737 F FI T4, HL I
A= faae $v &Y, aif § a8t &
AT ¥ gFT AT T |

aF 19 foa § & 7 wwar 5 o=
Fr o g AT gg AT agaw R
fF 7 wmd & f5 g7 37 F sl
qTRAT ¥ AIr@Ed HN AmET € |
F Srr a2 E fr awt # aowre
afgafaa & €, a5 o fesdefag &
wé, wfew agh A1, owar & wfawrd &
ar & gw ¥ $g 741 Far | Wi 7
Y fewdetfo == & < &, fafew
" wer A1 fF gart s<fea uen €,
fom & g gy fadie afFaar &, s+
F aTX &, ST w7 wiawC A F ATe A,
& A FE AT Ag IS, Av AqT
g dgr i A Iw F AR H
waTfEaa F1 {5 987 I 7T # WEd
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T I @87 W 9war § R oew
WO WA F1 IH LA $ AEL IO
=g TOAT FT @ & AT g7 T a
anaar foer @ 8, e 59 3w N
st &9 & o Jare A @, s awi o
waFa affeafaar aff & @
IR FHAIET 1, gk Al &,
M &6 & A A, A AT
SEFIT HYAT TATHE S 31, I 1
I§ A} § 9E Fodar ¥ w9 afgd
af & wrg _AT A § w18 T
qeT A 81 |

o ¥ & OF T AR FgAT TOE
£ | T AR AT & T AT AR g,
wﬁ?;vaﬁfﬂﬁrgatwﬁm*,
AT F1 ATH PN FF g oF aemfaa
e At we= fre &9 g
gt ¥ fr @ AR ww Fr Nz v g
waAT 4g fF 78 AT g9, S fF aag
FT 5T &, A A ¥ frwen g
T 8, 98 faegw fda @, S
W AT & AR qg 9% qAEE &
Ao ot A § & T WA o ¥
SO FTAT I1gaT § 6 J9rer w7 =
1 91 AT §, 99 ¥ R ot g7 79 A
T FF, AT gAT A 9T A AT
drr ¢, 99 & faww # A7 g w=mw
T nfegd | form g & faeaar & et
41 F art § W @R Agnr
¥ IO R_T F T&FR AT /R TR
gt & faFm & o i & s =
&, gilE I U aa el g g,
B g qoa-way 9 39 & fod g
W T &, 94T T & Furwr 7 FY HAv
wmafre g &, sw & fawm A
gyorn g el o

s 37 Wl & a1 § W A
qF TR AW E |

Shri H. N. Mukerjee (Calcutta
Central): Mr. Speaker, Sir, we are at
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the end of the day's debate and I am
sure the House is waiting eagerly
for the Prime Minister's reply, But
[ wish to stress in the beginning that
our debate is important not only
because grave events have-cast their
shadow on the world horizon but also
because the role of India, already
well-established in the world affairs,
can, if creatively and dynamically
exercised, produce the kind of result
which mankind is eagerly waiting
for. I think the first matter which
occupies our minds is the question of
disarmament and the question of
putting an end after all ,to the fear
that is gripping humanity today, fear
of nuclear annihilation. In this matter
I am afraid that the conference at
Geneva and the attitude of nucleag
power like the United States in parti-
cular is something which bodes very
ill for the future of humanity. The
United States in particular has been
displaying a sort of an intransigence
which it is the job of the world’s
peoples to bring to bay. Non aligned
countries with India in the lead and
with a country like Sweden in the
lumber have offered suggestions and
solutions to this nuclear problem.
They have tried to bring about a via
media so that inlernational contrel
on nuclear explosions can take place
and at the same time inspection of a
sort which suggests something like
espionage in certain national terri-
tories can be avoided. But inspite of
this suggestion which has been wel-
comed by a country like the Soviet
Union, we do not find things are pro-
gressing and that is because we know
that the question of disarmament,
nuclear and non nuclear, is linked
in the minds of the people who ache
for this disarmament with such other
things which would bring about an
amplification of freedom as the eli-
mination of foreign military bases in
different parts of the world. That is
not to the liking of certain people and
that is why mankind is living under
the shadow of fear and agony.

“That reminds me of a suggestion
which was made by Bertrand Russell
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which has been mentioned several
times in this House and I do wish to
ask the Prime Minister why exactly
it was not possible to make at least
some gesture of acceptance of the
method which he had suggested. He
is not a person who is given to senti-
mental exercises. He is not only a
philosopher but a scientist; precision
has been his passion. And he gave
his mind to this suggestion which
was offered to him by journalists in
London and then after a great deal
of cogitatian put it forward especially
to a country like India hoping that
India with her tradition of satyagraha
and her tradition of suffering in order
~to bring about a cleansing of the
spirit in ourselves and in others could
perhaps welcome this. It was not a
mere sentimental gesture by any
means; it was an attempt in howso-
ever modest manner might be pos-
sible to do, it was an attempt to add
something like a physical sanction to
a moral sanction which already exists
today against the nuclear explosions
which are taking place and which
threaten to multiply in the near
future. I know the Prime Minister
has said in answer to a communica-
tion from a Member on this side of
the House that he does not mind
non-official agencies trying to go to
somewhere near the Christmas
Island. If that is so why was it not
possible officially to make a pro-
nouncement that perhaps on account
of certain technical factors it was not
possible to send an expedition of that
sort which would have represented
the moral challenge of man to the
kind of wildness which is being
practised by the nuclear powers but
that this country was in favour of
making whatever gesture it can in
order to bring about a cessation of
the fear and the agony which grips
the mind of man today. I wish the
Prime Minister tells us a little more
about the reasons why he considered
that he could not make any kind of
positive response to the suggestions
made by Bertrand Russell.
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This morning and yesterday we
read in the papers how in South east
Asia, the waters are being muddied
by the intervention which is reported
to be attempted by the United States.
Press has ordered the Seventh Fleet
to South east Asia so that the people
of Laos might have peace and free-
dom, The pepole of Laos will decide
for themselves and we know what
has been going on. India knows a
great deal more than the other
countries. We know how Souvanna
Phouma has been bogged all the time.
We know how under the aegis of the
United States and its satellites a
situation has been created there on
account of which the people of Laos
are not in a position to satisfy their
aspirations. They are resending the
Seventh Fleet. But the Jeddarts of
international reaction is trying to
make sure that capitalism is safe in
that part of the world for as long as
they care to foresee into the future.
This is linked to my mind at any rate
with meetings of the NATO council
which was held lately in Athens and
with meetings of so-called CENTO in
London. ‘These confabulations take
place and the peoples of the world are
subject to agony and torture and of
their hopes for freedom and fulfil-
ment. :

It is quite in keeping with this
kind of talk that again we say in the
papers reports about a committee of
the United States Senate recommend-
ing that the US aid to India should
be cut to the extent of 25 per cent.
This cut was, according to the Press
report, on account of the punish-
ment which we have deserved on the
score of Goa and Kashmir., There
are reports of course that some other
friends of India in the United States
are trying to see that the cut is
restored and generous magnanimity

will perhaps be displayed after a
few days. But surely it is not by

this kind of threat that they are go-
ing to deflect India from the policy



4537 Demands

of non alignment which is upheld
by all sections of our people. This
kind of threat will not do, The per-
suasiveness of my friend Shri Anthony
in order to wean the Indian Govern-
ment away from the policy of non-
alignment is destined to defeat as he
knows very well. This kind of thing
which goes on, this horse trading on
the scale of international affairs will
have to stop. India as a country has its
own honour and self-respect: it is not
going to be told in so far _ as its
international policies are concerned.

In regard to our neighbour Pakis-
tan about which we are so concerned,
very rightly so, things are happening
in Pakistan about which we have got
io be extremely anxious. Pakistan
surely, as some Congress Members
have pointed out, is a pawn in the
hands of the Uffited States which
cannet lift a little finger without the
sanci'cn of the United States: there
is no doubt about it, And perhaps
there is some coincidence in the fact
that a worthy journalist who has
enjoyed the hospitality of our country
and perhaps will enjoy it again
because we have a free Press and a
free atmosphere and all that kind of
thing, has written from somewhere
i Pakistan a report of the Malda
incidents in West Bengal which tne
Prime Minister had to describe as
deeply shocking and absolutely men-
dacious inventions, whose only inten-
tion was to see that in Pakistan there
was trouble and all over the world
there was a feeling against India.
This kind of thing goes on. We know
the club which has been formed
against India; we know how India is
refused support and sympathy because
of this kind of thing going on on the
international scene.

We know of course the United
States Government sends us farm
surpluses from time to time and as a
result of that we get certain amount
of money and they have a say in our
projects. Our Embassy in the United
States gets cold feet even on a ques-
tion like Goa. I shall refer to this
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matter in some detail, particularly to
a special article which was written
in the 13th Annual Number of the
Economic Weekly of Bombay, a very
reputable journal, one of the best
journals that we have in this country.
There is a special letter from America,
a long letter with the heading—Indian
Embassy against cold feet. Here a
reputable correspondent of a very
reputable paper says how after Goa
our Embassy almost liquidated itself
and shut up its shop for a while and
did not know what to say, and how
some of our subordinate officials
went about talking in the most ir-
responsible fashion about Shri
Krishna Menon's repartees and how,
soon after, everything will be lovely

in the garden. .

/ .

A great deal has been said about
the IFS. I have heard my hon. friend
the Minister of State, Shrimati
Lakshmi Mer.n cetending the exter-
nal publicily. She did it and it is
her duty to do so. We do not con-
demn everybody in the Foreign Ser-
vice They are our kith and kin, but
surely there are glaring abuses which
have got to be tackled and here are
special, specific accusations made
against the conduct of these people,
The Prime Minister has today a
sizeable family of aides in the House
as well ag outside, and I wish they
make a very special study of this
article where instances are given of
how in cocktail parties certain talks
are indulged in by Indian officials
which go against the grain. That is
why we say—not that we dislike the
people who are in the Foreign Ser-
vice; many of them are very good
friends; it is not because of that—we
want our Foreign Service to be not
only Indianised but also nationalised.
They should know how to be in tune
with the real basis of the foreign
policy of our country. They go to
the English language medium schools
and perhaps to some fashionable
places somewhere and then, after
learning one or two foreign langu-
ages—I wonder if they do it wvery
well—they are shunted into the
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Foreign Service, and they do not
know how to present the culture of
our country, the feelings of our
country. Here is something about
which the Ministry has got to take
very serious note. They have to be
given very special tuition.

My hon, friend Shri Nath Pai and
also my hon. friend Shri Indrajit Gupta
have raised this question gullier—how
we have to look after these people
very carefully and how otherwise they
go wrong. We say this not out of any
animous, W& know how the Indian
Civil Service personnel had let down
India over the questicn of Kashmir be-
fore the Security Council, and Shri
Krishna Menon had to come later on
<0 rehabilitate the position. to repair
the damage, the damage caused by
years of negligence as far as the pre-
sentation of the Indian case was con-
cerned. All that happened only he-
cause we do not have any real under-
standing of the realities of Indian life,
of Indian aspirations, of India’s desire
to live in tune with the modern age
as well as in conformity with the
ideals of our civilisation. This sort of
thing goes on all the time and we
cannot do very much about it. v

In regard to Pakistan, as I said, the
hidden—not very invisible—hand be-
hind it has to be noted. I need not
amplify it because so many hon, Mem-
bers have referred to it. But since
the Prime Minister's agreement of
1950 has become almost a dead letter,
and since unlike the leader of the Jan
Sangh party, Shri U, M. Trivedi, who
spoke sometime ago, we cannot speak
in the language of the ruling person-
nel in Pakistan—it goes against the
grain; we cannot do just that;—and my
hon. friend Shri Inder J. Malhotra said
the same thing, and T was very happy
to hear him, but we cannot do that—
what are we going to do? Things are
happening in Pakistan today, and jt is
not enough for our Government mere-
ly to say, “We are very sorry; it is
very unfortunate; there is nothing that
we can do about it.” There has to be
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a Government-to-Government ap-
proach, There has to be at least an
offort, to begin with, at a Govern-
ment-to-Government approach. There
has to be an isolation, morally speak-
ing, of the Pakistan Government be-
f:re the bar of the world. And for
that purpose, our case, the facts about
the Indian situation, the position of
the minority community in this coun=-
try and all that have to be presented
before the world.

In regard to Kashmir also,—I think
Shri Inder J. Malhotra suggested it—
I should recommend that procedure.
Over and over again, this Kashmir
question is made to dangle over our
heads, It is repeatedly discussed in
the Security Council We have been
threatened all the time that we shall
be pilloried and weashall be asked to
go there and explain our conduct.
Perhaps it is time that we let the
Securitv Council know that we are not
going to answer this kind of accusa-
tions any further,

1 feel that in view of certain things
like the United Kingdom's allergy to-
wards Indian interests and the United
States' particular proclivities in the
international sphere, it is necessary for
India t5 try and amplify her links not
with African countries but with coun-
tries of South-East Asia, and for that
purpose, in so many Wways, we can
develop our economic relations with
countries like Burma or Indonesia or
Thailand or Ceylon,

The Prime Minister has taken a
lead in starting what was called the
Bandung programme of talks where
politically he has been the principal
spokesman, the vrincipal upholder, I
think, of Asian consciousness and
unity. Now that Europe is going to
combine under American pressure and
American direction, it is very neces-
sary that we should do something in
that direction.

In regard to the United Kingdom,
our very old friend, it is perfectly
clear by this time, even though my
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azn, friend, the Finance Minister, is
very, very unwilling to divulge what
is happening in Brussels where we are
very able represented—in spite of
that—that the British Government has
made up its mind to sell the common-
wealth economic interests down the
drain, if in return it can have a finger
in the Wes: European pie, And this
has happened in the context of so
many things. The Immigration Act
hag been passéd in Britain. The
British Government has specialised in
mollycoddling a man like Phizo, They
try to queer the pitch for a settlement
between India and Pakistan and for a
settlement of the Nagaland question.
The mollycoddling of Phizo has gone
on, and is deliberately done by the
British Government.

An instance was brought up here in
Parliament very recently about the
pestering of an Indian national from
Goa, wh> got Indian travel documents
but whg was sent about, back again
from London to Paris and from Pans
to London, so that he should bring
his Portuguese papers! This kind of
thing has gone on asfar as the British
Government is concerned. I feel it is
certainly time that the non-white mem-
bers of the commonwealth like India
who can do independent thinking
should begin seriously to give thought
to the problem of alternative arrange-
ments both among themselves and
with others with whom they have a
community of interests. The common-
wealth can no longer be regarded as
a unit which is moving towards a
non-racial outlook. Its membership
is not only devoid of any economic ad-
vantage but it is 3 hindrance to nor-
mal and business like relations with
the rest of the world, Our member-
ship of the sterling area, for instance,
is a distinet disadvantage in develop-
ing trade relations with other coun-
tries, whether in the capitalist or the
socialist world. Our political asso-
ciation with a complex so Theavily
committed to the cold war may not
remain cold for any length of time and
it gravely handicaps our initiative in
promoting international peace,
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Our experience of the past years
has repeatedly shown that the central
axis of the policies of Great Britain
and most other white members of the
commonwealth is orientated in a direc-
tion which is against our national in-
terests. And therefore the divergen-
cies between ourselves could become
even more patent in the near future.
That is all the more reason why we
should consider this matter, It mught
be said that we have been connected
with this association for so long and
that we cannot sever it just like that.
I dp not say, “Make an. immediate
decision.” 1 only ask for a serious
thinking in regard to this problem. I
say this association has not done us
as much good as it is something talked
about, and there is no reason to sup-
pose that if we go outside the vem-
monwealth, the British or the Austra-
lians or the Canadians would not dis-
cuss matters of commonwealth interest
with us., Therefore, we must start an
effort in disinvolvement in regard to
our relationship with the common-
wealth if we really are honest and
serious in pursuing a policy of non-
alignment, since the dominant interest
in the commonwealth was fully ~om-
mitted to policies which are opposed to
the whole notion, of non-alignment.
This is a matter to which I do feel the
Prime Minister ought to give his
attention as early as it is possible.

On account of certain lacunae in
the prosecution of our policy, we have
not succeeded in successfully imple-
menting the policies well begun in re-
gard to integration of Goa, for in-
stance, Its impact on the third Plan
has not been properly worked c.:ut.
and Goais being kept in quarantine
for a little longer than was perhaps
necessary.

In regard to Algeria, the Algerian
representative in India has said that he
wants a more concrete demonstration
of India’s support for Algeria and we
d> hope that the Prime Minister does
something sbout it.

In regard to Pondicherry, I have got
here the paper called Repubhican
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Francaise, printed in two languages—
French and Tamil—in Pondicherry,
and it says Vive L'nde Francuise—
Long Live French India. All sorts of
things are said, which are absolulely
intolerable under Indian conditions.
Because Pondicherry is no: a legal
part of our country, this sort of thing
is permitted to take place. I have
raised this matter over and over again,
I hate to have to say that it is difficult
for us to go on waiting for the good
pleasure of France, if that giod plea-
sure dawns in some future, when
France would condescend to leagally
part with the possession of Pondi-
cherry in qur favour,

17 firs.

These are some cf the matters which
I wanted to mention before the grants
are taken up. As everybody knows,
the basic position of our foreign policy,
¢f non-alignment has the complete
confidence of the country. It is only in
regard to implementation that we do
have certain serious objections and it
is only in regard to certain perspec-
tives, certain angles of view, that
we do want to put forward our ideas,
which we feel are more in conformity
with the interests of our country, than
the Government is prepared to con-
cede, With these words, I wish the
Prime Minister gives us some satizfac-
tion in regard to the variety of criti-
cisms which have been made in the
course of the debate.

Shri Jawaharlal Nehru: Mr.
Speaker, Sir, T am grateful fo the
House for what the hon. Members have
said, including their criticisms of the
working of the External Affairs
Ministry. Just before me, Shri H. N.
Mukerjee said that so far as the
poliey was concerned, they are greatly
in agreement and it iy only in the
implementation of it that criticisms
arise. In the course of the debate to-
day, some hon, Members new to the
House have challenged what I thought
not only the basic policies we indulge
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in, but the basic approaches even.
All 1 can say ig that they are new
to this House and do pot know how
we function and possibly do not know
much about the subject they were
talking about.

But 4 was gurprised to hear the
speech of Shri Anthony. He challeng-
ed the very basig of what we are do-
ing and I think the argument he rais-
ed was quite so extraordinary that I
wag simply taken aback that anything
so ridiculous could come from an hon.
Member of this House. The one thing
in regard to our policy today is that
it is recognised by those who were
critics of it for a very long time as
the only policy that India could pur-
sue. It is recognised and appreciated
and to imagine that by pursuing any
other policy, we would have done bet-
ter is, I submit, to be ignorant of
whag is happening in the world,

He made a long string of things of
what is happening in Laos, Vietnam
and other places. I wonder if he
knows anything about what is happen-
ing in Laos and Vietnam, because in
Laos and Vietnam much is happening
which is not very creditable. The
whole of Laos and Vietnam depends,
it is recognised now more than be-
fore, on the policy of what is called—
I do not like the word—‘neutrality”.
Every person, even members of the
rival blocs agree that Laos and Viet-
nam must be netural and must not
attach themselves to thig or that mili-
tary bloc. The whole policy depends
upon what wag laid down in Geneva
six or seven years ago—the Geneva
Agreements . It is in so far as these
agreementg have not been acted upon
that trouble has arisen. I would
commend to Shri Anthony the fact
thay how force of circumstances have
led people in other countries to come
to the conclusion that the only possi-
ble policy, for Laos and Vietnam is
that of what is called “neutrality” or
non-alignment. They are right in the
middle of an area which is dangerous
and if it is so there, how exactly does
he come to the conclusion that in
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India, we should leave our policy of
non-alignment? I am sorry to gay that
my mind does not function in that
peculiar way. I do not see the logic
of it. I had used a strong word; I
called it rather absurd or ridiculous.
I do pot wish to hurt Shri Anthony by
strong language. But what he said
hurt me ag being quite beyond the
thinking of reasonable human beings.

Shri Hem Barua (Gauhati): It is a
little too much.

An Hon. Member: Too unkind,

Shri  Jawaharlal Nehru: The
whole concept is wrong. It is not what
he said, but the whole concept that
leads to this is wrong. The whole con-
cept ig that India should seek refuge
and shelter itself under the wings of
some great power bloc.

What is happening in the world to-
day is that those who take shelter get
into trouble. That is what is happen-
ing whatever bloc they may belong to,
because they invite trouble from the
other bloc. I am talking of the prac-
tical way; I am not talking about the
much more important reason, which 4s
that we have an individuality in India.

Apart from our bigness, there is
something which I value in India. I
would not be so proud of India if
India had no particular individuality
except bigness and followed that coun-
try’s or this country’s decisiong in re-
gard to foreign affairs or internal
affairs. I think it would be a horri-
ble position for India to occupy. India
has not only a wery strong indivi-
duality; it has a long history and is a
cultural entity. We have gone wrong
in many places, which ig different.
Much there that is wrong, I think, in
India today is superstitution and all
that. Nevertheless, it is a tremen-
dous cultural unit. It hag a certain
mission, I do believe, for the rest of
the world in politics as in other things,
I am not saying this in any spirit of
vain glory or thinking that w= are
better than the rest,
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Every country hag a mission, but it
so happens that I think in the pre-
sent day world of war and violence,
what India has stood for has some
greater importance than perhaps other
things, Another very big thing in
which the wvarious western countries
are leaders is what might be called
science and technology. It is a tre-
mendous mission to change the world
through science and technology. That
is happening. Therefore, we bow
down to them in regard to science and
technology. But bowing down to
them in regard to science and tech-
nology does not mean our bowing
down to them in regard to morality
and ethics. I do not see, I fail to un-
derstand, how a country which be-
comeg a great power necessarily be-
comes greater in wisdom. I do "not
see that at all.

I do not say that the bigness of
India makes India great. It is not the
bigness of India; it is something else
which I ecannot perhaps easily des-
cribe, but which I feel which has
made India great through 5000 years
—a certain continuity and tradition.
Much evil has come India's way and
we have guffered because of it and
become weak and all that. But
nevertheless, there is good in India
which is an essential basic thing We
attach ourselves to these power blocs
~why? To protect us from somebody?
We are damned then; we are doomed;
whether we are protected or not is im-
material, but by the mere act of do-
ing so, we give up our individuality,
what we stand for and what we stood
for through the ages: Am I going to
give all this up for a mess of pottage?
I am afraid I react rather strongly to
any such suggestion. I cannot con-
ceive it; I shall fight any such idea
of leaving this principle of non-align-
ment so far as we are voncerned. And
leaving it when? When the world re-
cognises itg importance, when the
world thinks more and more of it as
a solution of its ills, when in fact on
the purely practical and limited ground
it is considered more useful—leave
out morals ang ethics apart.
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Why is it, I should like hon. Mem-
bers to consider, that after these 14
years or so of our independence when
many people, our critics prophesied
doom for ug and going to pieces—and
we did have plenty of trouble, India
is thought of rather highly in the coun-
cils of the world, and why ig it that
India is searched for when somebody
is required to hold the balance? When
people cannot agree about others they
go to India. There is something in
that.

Yesterday, we had the ceremony, a
rather moving ceremony I thought,
of the presidential change-ovér to
which all of us were invited and, pre-
sumably, were present. It seemed to
symbolise, the simiplicity of it with
its "yuiet dignity, what India stands
for. Here was a man, our retiring
President, who is a high inlellectual,
very able, whose life had becn one
of service, but a man of the people—
that is the essence—who rose to this
very high position in India because
of his services and sacrifices, and be-
loved of the people. Quietly, without
fuss, he handed over the presidentship
at the will of the people to the new
choice of the people who sat next to
him. They shook hands and exchang-
ed chairs. That act of exchanging
chairs quietly and peacefully in acord-
ance with the will of the people seem-
ed to be very significant; how quiet:
we had done this thing which almost
in every part of Asia has given rise
to trouble. and upheaval and all that
kind of thing. There was a certain
nobility about it. It can only be done
by a nation with a background, with
a long history, a nation which has
learnt how to behave. There was
nothing very showy about it, but
there was hundreds of generationg of
breeding about it. Take the two per-
song most concerned, the retiring Pre-
sident and the one who came in—both
great men, somewhat different from
each other though both noble men,
ang each distinguished above others
in many ways.

1 mentioned this because it moved
me, as it must have moved athers *-=-
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But I mention this as typical of India
in the present age, because that re-
presented to me not only a certain
vontinuity, a certain way of doing
th ings, but also an outlook which is
not wedde to the past; it accepts the
past, it honours the past, it wants to
remember the past, but it looks to the
future. .So it brings about a certain
synthesis between 'the past and the
future. That is how it struck me.
May be, I attach more importance to
this than was perhaps necessary, but
I do mention this because.

India's past, present and future re-
volts against this idea of our becoming
a camp followers by a military group.

‘What does that mean? What does
non-alignment mean? What does
alignment mean? Alignment means
joining up with other military powers
for military purposes, where, what-
ever people may say, decisions are
made, military decisions are made by
those who have big military forces.
May be, one can affect them -s¥ghtly
here and there by bringing pressure,
but essentially those decisions are
made by the big military forces. It
means adopting a military outlook,
adopting the method of deciding
things by military methods, and then
follows the armg race and all that
We also keep an arm. We increase
th army and air force when when the
need arises. We are pacifists, as 1
have said many times. But I hope we
have not got the military mind which
interprets events only through mili-
tary ways, of joining a group. Be-
cause, when we talk of non-alignment,
we do not gay that we will not be
aligned with countrieg for friendly
purposes. In hundreq and one things
we get aligned with other countries.
But we are not going to- be aligned
for military purposes. That is the
main thing. Now, military purpose
means our giving up our whole soul,
all that we have stoo for, all that we
think of, and handing over our future
to others because they have promised
to defend us ang because they have
got “bigger armies and, may be, atom
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bombs etc. The whole idea is horri-
ble to me. It is intolerable to think
of. 1 would rather India sink and die
than it should continue in that fashion
as a camp follower of some other
nation. India is too great a country
to become that.

But we are not inimical or hostile
to any country. We want to be
friendly to all of them, and we have
succeeded remarkably in that. We are
often criticised. Because we do not
fall into line people think that other
countries are hostile to us. They are
very wrong. Except, unfortunately.
for two of our negihbouring countries.
namely, Pakistan and China which, for
the moment, are hostile to us—I hope,
not for ever, not for very long; for
the moment they are hostile to us—we
are friendly with all the other coun-
trieg,

‘Then we are criticised for our publi-
city, It is asked why our publicity
organisation does not present our case

adequately, OF c . they are not
ﬂ%sﬂw_nm&-_ﬂﬁmd
submit to this House that it is not so

much the fault of our publicity appa-
ratus or our issuing facts and other
things which leads to criticism of
India. There are many factors, one
of the factors being that people have

developed—we also, I suppose—clos.
ed minds in regard to certain sub; 3
certain subj WHIC X

if T may say so with all respect—I
do not know with waht hostility or
objectivity Pakistan views things—
I am prepared to say that our minds
are closed, to some extent, about Pak-
istan, because we are angered with
Pakistan. So, those countries have got
closed minds, because of their military
alliances and the like. They do not
like any person not following in their
wake and, therefore, they criticise it;
their newspapers criticise it But I
can say with some confidence that in
spite of the criticism sometimes, not
always, of the political leaders, it is
remarkable how in all these countries
the common man expresses apprecia-
tion for India and affection for India.
It is quite remarkable. Go to any
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bloc; whether you ge to the United
States of America and meet anybody
in the street, a taximan or anybody
else or you go to the Soviet Union or
ask anybody who has been there, it is
quite extraordinary the idea of India
they have got; may be wrong, possi-
bly. I myself get frightened at this
idea of India's standing for peace and
goodwill which they have got, because
they are fed up with talks of war all
the time and they think India stands
for peace. So, India is not in a bad
way, so far as public opinion in other
countries is concerned, and even where
the opinion of Governmet is concerned.

Hon. Members have criticised some-
what the Foreign Service, specially
what they did in regard to Goa. I
have not seen the number of the
Economic Weekly to which the hon.
Member has referred, but I do know
what wag done in America and I
think that quite a creditable amount
of work was done in regard to Goa
itself. So, the best statements in re-
gard to Goa and our policy in taking
action in Goa were made in the
United States by our Ambassador in
the United States very clear, very
definite and very forceful. Imme-
diately the Goan actipn took place
something was not said. That is per-
fectly true. The reason for it was
that they did not quite know. The
reason for their not knowing was
that we did not want to allow people
to know before the action itself, even
our own people, because the whole
thing depended on swift action. If
that was known by others that ele-
ment of swiftness is gone. Because
we were swift we managed to save
a great part of Goa which the Portu-
guese had decided to blow. up.
Actually even when they had dyna-
mite and everything they could not
use it. I feared if they had got to
know that we were coming, even a
day or two's difference would have
made them possibly blow up things
and do other things to impede our pro-
gress. As the House knows, we got
there in a day. Naturally, we could
not even take the risk of telling our
own men even in India. I did not
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tell the House except that vaguely
and generally I talked about it. Al-
though we had fixed the date many
days before and we knew the exact
date, I did not dare say it. As I said,
I talked in vague language because we
did not want to take that risk. So,
nene of our missions abroad knew
ahout it and they were taken aback-
they did not know—

When a fierce onslaught came, They
asked us, “What are we to say? Tell
us the facts” They waited till we
sent the facts and they started saying
that. So there was a slight gap right
at the beginning.

T should like to say this about our
Foreign Service generally—I forget
now how many hundreds of people
we lrave got in our Foreign Service—
I do not say all of them are paragons
of virtue or of anything else, but by
and large, I think, our Foreign Ser-
vice compares advantageously with
any Foreign Service in the world.
That is not my opinion. I was read-
ing a book the other day—I forget
the name of it—by a retired wvery
eminent diplomat of England. He
=ald that one of the remarkable
features of the age, since the last
war, has been the growth of Indian
diplomacy which he has prmaised in
very high terms. He praises another
country {00 in this connection. I am
not mentioning that country here.
There is nothing secret about it. It
is a European country and not an
Asian country. He said that the dip-
lomacy of these two countries has
surprised people by its ability and so
on and so forth, That js a general
opinion. In every big world centre
of diplomacy the Indian diplomates
are thought of highly. They are
consulted, of course, partly because
they represent a great big country
which—I do not like the word—in
effect, not in terms of momey and
power, is a great power and is be-
coming a great power daily more and
more It is recognised a great power

MAY 14, 1962

for Grants 4552

since the influence that it exercises is
not military or monetary. The in-
fluence is something else. That is
something deeper which Shri Anthony
would have me lose, give up and be-
come like many others, camp-follo-
wers of other powers. So I would
say—because 1 know most of our peo-
ple in our Foreign Service—naturally,
they are of all grades; some are bri-
lliant, some are less brilliant, some
are able, some are less able. That is
s0, of course. I cannot speak for
every one, but, by and large—and I
know large numbers of other
diplomats too, of other countries—I
think our diplomats compare very
favourably with the diplomats of
every other country \//

Someone criticised a _classification,
in our report, of our Missions into
‘A’, ‘B, ‘C", 'D''—I am sorry, there
is no ‘D’ there are only ‘A’, ‘B’, and
‘c,

Shri Hari Vishnu EKamath: It is
coming perhaps, in the near future.

Shri Jawaharlal Nehru: The classi-
fication, rightly or wrogly, was made,
about climate factors, about the cost
of living there and other factors, For
instance, I think Moscow is put in
‘B'. That does not mean that those
in ‘A™—Beirut is in ‘A’—are superior
or more important than those in B’

Shri Hari Vishnu Eamath: Moscow
is in ‘A’, 1 belive.

Shri Jawaharlal Nehru: It is
due to other reasons, the difficulty of
living there. Originally Moscow was
in ‘C’; it has been promoted to ‘B’
But every one should know that our
ablest diplomat, the most experienced
one, i our Ambassador in Moscow,
Mr. Dutt. There it is You don’t
judge by ‘A’, B, ‘C’, as to where we
send our men,

It is true to some extent, though
not wholly, that in Africa, where we
are spreading out now, sometimes
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young people, young diplomats have
been sent. Even there, senior diplo-
mats have been sent, because we
attach great importance to Africa.
Unfortunately, we have, nearly all of
us, been trained in the English lan-
guage. The new persons in the
Foreign Service have to learn other
languages. But we are not so con-
versant with the French language as
we are with English. And Africa,
most of it, requires the French lan.
guage. These are local difficulties
which we get over by training them.
But I wish to assure the House that
we attach the greatest importance to
Africa, and it is completely wrong to
say that we attach greater importance
to places in Europe than to Asia and
Africa.

It is true that some places in
Europe are of high importance. Our
four most important posts, as we
consider them, were washington, Lon-
don, Moscow and Peking. At Peking
we have no Ambassador now; we
have a Mission of course, we have a
Counsellor; but no Ambassador has
been sent there yet since the last one
was withdrawn. But these are four
most important ones from the point
of view of world affairs, from the
point of view of our own interests.

It is perfectly true that Peking in
the old days was a very important
post, but the persons there had not
much to do not only in the sense of
normal life, but even in business, in
his own work, Sometimes things come
with a rush. For instance, all our
Embassies have to do a great deal of
work in regard to business matters,
trade, etc. There was none there.
There is no educational matter there,
very small ones here and there, Life
itself was at a low ebb, in regard to
diplomatic life, I mean—otherwise it
may be at a high ebb. So these are
differences which count, and the cli-
mate of Peking did not suit many

people unless they were terribly-

healthy. So it was put in a dow
grade: because, normially speaking,
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people could not remain there for
long without their health suffering.
Take, for instance, Addis Ababa.
Three of our Ambassadors there just
could not stand the height, the aliti-
tude of Addis Ababa. It is over nine
thousand feet. These are the consi-
deration thiat led to this division in
this way. It has nothing to do with
importance.

Shri H. N. Mukerjee talked about
the European Common Market and
this business that is going on and
said that the dominant interests in the
Commonwealth are doing this. I do
not know what he considers dominamnt
interests except, of course,
United Kingdom, because all the
other members—Canada, Austrglia,
etc.—are very much against the
European Common Market, against
the United Kingdom coming into it.
The fact to be remembered is that
the European common market may
be good for those who are in it, any
may be good—I do not know; it is
not for me to judge—for United
Kingdom. It is not good for us. It
will do us some harm. More im-
portant than that, this is a first step
in a particular direction, the direction
being a certain measure of growing
political solidarity between those
countries. 1 do not know what this
will lead to. But, I fear it will not
lead to anything good. I am talking
about political solidarity. That, of
course, is for England to decide. It
will have certain consequences on the
Commonwealth. I do not mean to
say that the Commonwealth will
break up. I do not like things break-
ing up. Anything which might do
some good should continue. But, its
influence will become less ultimately.

I did not quite understand when
somebody said that we should have
Government to Government approach
to Pakistan. What does that mean
unless he means Prime Minister—
President approach? Government to
Government approach we are always
having. One Government deals with
the other Government daily.
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Shri Frank Anthony, in the course
of his eloquent address, also referred
to the grave mistake we made about
Tibet. We thought wbout Tibet and
discussed it many a time. I entirely
fail to understand what else by an
iota we could have done than what
we did. I do not just understand
that: as if Tibet was something in
our pocket which we handed over to
China. [ cannot understand it. There
was nothing else that we could do.
Practically or otherwise, even if we
had fore-knowledge of events and
knew what China did subsequently
in our border areas, what else could
we have done?

Shri Nath Pai: Was it not pointed
out during the deblate when it took
place that it was according to you
or a publication published by your
Ministry that there was a cipher mis-
take between the words sovereignty
and suzerainty whereas your instruc-
tions to your Ambassador Shri Pani-
kkar were thHat he concede suzerainty
and because of cipher mistage, sover-
eignty was conceded? It has been
said. I produced this document in
the House on the Tth of December.
You did not say anything.

Shri Jawaharlal Nehru: Maybe
There was no mistake unless it was
a deliberate mistake of the Chinese
Government. We crtainly used the
word *“suzerainty”. I do not know
if it is possible to translate suzerainty
and sovereignty in the Chinese lan-
guage separately: T do mnot know.
They do not use the English lan-
guage; they do not understand it.
Anyhow, if we used i:it, how could
we force that down them? They pro-
ceeded by sending armies to Tibet.
Either conquest or fear of military
action led the then Government of
Tibet yielding to them and signing
a treaty. Where do was come in?
We went on saying, let us say
cuzerainty and they did not accept it

Shri Nath Pai: Must we support
what we connot stop? Is that what
you have always taught us? Must
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we support in the world what we can-
not stop? Why did we keep quiet
when the armies were coming. You
just now said that you acceded to
the Chinese only the right of suzer-
ainty which does not incorporate the
conception of posting their armies.
Not a word was raised by us against
this misinterpretation,

Shri Jawaharlal Nehru: It is not
a question of our conceding this or
that. We, in our correspondence with
them, talked about our acknowledg-
ing the fact that they had suzerainty
over Tibet historically in the various
periods. They did not accept that.
Leave out what they said—in fact,
they did not accept—what de we do
about it? We go about in the world:
carrying on agitation that they say
sovereignty and we say suzerainty?

Shri Hari Vishnu EKamath: Mav I
submit, when China refuses to recog-
nise India's sovereignty over Kash-
mir, why should we recognise China’s
sovereignty over Tibet?

Shri Jawaharlal Nehru: Here is a
novel point which the hon. Member
has raised. I should have thought it
has nothing to do with it.

Shri Frank Anthony: I think the
Prime Minister referred to what 1
said. T merely said, owing to weak-
ness we had accepted or recognised
the conquest of Tibet. What I did
ask was, what is preventing the Gov-
ernment now from allowing the Dalai
Lama to function freely in this coun-
try.

Shri Jawaharlal Nehru: The Dalai
Lama is perfectly free here, except
that we have said that we will not
permit any kind “of so-called emigre
Government to function here. Other-
wise, he is perfectly free. He does
what he likes; he says what he likes.
It is not a question of Tibet; we do
not want any kind of a emigre Gov-
ernment to function here. About
Pondicherry, the latest information is
thgt the French Government have in-
troduced a measure in their—I do
not know about their complicated



4557 Demands

Constitution—Foreign Affairs Com-
mittee or some such committee about
the de jure transfer of sovereignty.
A kind of Bill has been introduced,
but I cannot say, having long experi-
ence of these matters in regard to
Pondicherry, how long it will take to
pass.

Shri Hem Barua: Pending the adop-
tion of the Bill there, can we not ex-
tend our Constitution to Pondicherry,
We can.

Shri Jawaharlal Nehrn: We should
extend our Constitution?

Shri Hem Barua: I say that the
Bill is pending there on the legis-
lative anvil in France, with regard to
the de jure transfer of Pondicherry.
And this matter has been hanging fire
for a long time. So, we can take
steps to extend our Constitution, since
the Bill has been introduced in the
French Parliament already.

Shri Jawaharlal Nehru: What steps
can we take? It is completely in our
possession. It is functioning under
us. The only steps we can take are
to bring forward a Bill here or in
Parliament to make it a part of the
Union of India and allow them repre-
sentation here. That is the only thing
that they do not have; otherwise, they
are completely with us.

Shri Hem Barua: Certain laws of
ours also can be extended and the
Constitutional provisions can be ex-
tended.

Shrimati Reno Chakravarity (Bar-
rackpore): Such as in regard to the
Supreme Court etc.

Shri Indrajit Gupta: The appeal has
to go to the court in France in certain
cases,

Shri Jawaharlal Nehru: So far as
the right of appeal is concerned, I
think we have done thaf, or we are in
the process of doing that. The only
thing remaining almost is this re-
presentatidn in Parliament. And we
woulg prefer to do it naturally with
the good-will of France. If we can-
not do it that way, it is a different
matter, but we prefer to do that.

538(Ai) LSD—9.
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France, as hon. Members will lmﬁ
has passed through a wvery extra-
ordinary period during the last seven
or eight or ten years, with Govern-
ments changing so often. Now, the
present regime of President De Gauile
is a firmer Government, presumably,
but it has had a great deal of trouble.
And whenever we have approached
them, as we have approached them
often enough, they have said, ‘Yes, of
course, we agree with you, but please
wait g little; we have got our own
troubles.’ Take, Algeria, for inst-
ance. The question is we have to
decide whether it is worth-while
ignoring them altogether ang taking
some steps. It was not worth-while.
When we have Pondicherry, and we
can do what we like, except for some
constitutional measures, it is noP®
worth-while to irritate a great coun-
try like France for that purpose,
especially when a short while ago
we were told that they are going
to, . .

Shri H. N, Mukerjee: May I ask a
question? Some time ago, the French
Government had given us very spe-
cific indications which were reported
to Parliament that in the wery near
future—at that particular point of
time—they were going to bring iIn
legislation for the legal transfer of
the territory to India. Have the
French Government forgotten that
promise or gone back on it? Is there
any information on that in the Prime
Minister's possession.

Shri Jawaharlal Nehru: ‘Some
time ago’ refers, I think, to probably
September or October last. It is in
furtherance of that promise that they
have put in this Bill now. That is
what they say. This is a little later.

Algeria has been referred to, and
Algeria has been a very difficult pro-
blem from the French peint of view,
and it was difficult for us to press
very hard that ignoring all other
difficulties they must go ahead, but
we have been pressing it forward, and
1 hope that this will now be done.
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‘Now about Algeria, itwas a possi-

bility sometime ago before the recent
agreement between France and the
Provisional Government of Algeria,
tha; there was some value in re-
cognising the Provisiona] Government
of Algeria. It was purely a gesture,
it meant nothing else. It was a ges-
ture, bringing some pressure on the
French Goverament to recognise that
Government, 1o deal with that Gov-
ernment and to come to an agree-
ment. That was the whole point. Now
to say that we must do it has no
value at all; it has a great deal of the
reverseg of value.

Now certain processes have started.
Faere is no question of bringing pres-
sure on France. The present problem
is to put an end to the violence, to
the terrorism of the OAS. That is
common ground between the French
Government and the Algerian Nation-
alists Government. The only thing
that can come in the way of the ful-
filment of the processes that have
started is this extreme violence. For
instance, there has glready been a
referendum in France That is over.
A referendum is to take place in
Algeria early in July—in two or three
months, But it is a possibility that
the violence grows so much that if
is difficult to hold a referendum. That
will come in the way.

Today it is to the interest of both
France and Algeria to put an end to
this violence; otherwise, not only
. will the Algerian agreement not be
implemented, but the French Gov-
ernment itself may fall. This is as
much againsg the French Govern-
ment. It cannot possibly face the
future; if it cannot do it, it will have
no prestige left. In fact, the whole
violence is aimed at making the
French Government fall,

Therefore, that is the first objec-
tive of both these Governments. At
the present moment, there is a Joint
Executive in Algeria, partly Alge-

rian, par.dy French, for this inter-
val of two months or so,

Now, there js no particular value in
recognising this Algerian Goverament,
We are as a matter of fact, for prac-
tical purposes, dealing with it, Weo
deal with it directly, in so far as we
have to deal with it.

Shri Nath Pai: If it has no value,
why are they pleading with you that
you extend this recognition to give a
psychological boost that they want to
have.

Shri Jawaharlal Nehru: It has a
psychological disadvantage because il
creates a certain temper in France
which is against France,

Shri Nath Pai: 34 other govern-
ments, including the USSR, have re-
cognised it.

Shri Jawaharlal Nehru: The USSR
has got into great trouble because it
tried to recognise it. Having said so,
it has done nothing. It has stopped ‘at
that, because the French Ambassador
was withdrawn. You may say that the
French are acting in a very infantile
manner, if you like, in this matter.
But there it is. If there was some-
thing of value to be gained, one
might do it. There is no value to be
gained, because we recognise for prac-
tical purposes the Algerian Govern-

ment,

Shri H. N. Mukerjee: When the
Algerian Government want it, how do
we feel so pasitive that there is nc
value in it?

Shri Jawaharlal Nehru: If the Al-
gerian Government wants something
which may n® be quite right from
out point of view, I do not know
whether we should do it,

Shri H. N. Mukerjee: Could you
explain?

Shri Hanumanthaiya (Bangalore
City): It is not as though we have



4561 Demands

no sympathy for the freedom move-
ment of Algeria. Any number of
times, the Prime Minister has declared
at Congress meetings our sympathy
for that freedom mowvement.

Shri Jawaharlal Nehru: We all
agree about the tremendous sacrifices
of Algeria. We are all with it, of
course, But the point here is a tech-
nical point, of acknowledging a Gov-
ernment. Normally one does not
acknowledge a Government which
does not exist in the soil of the coun-
try that it is governing. It is only
acknowledged in war, when there is
an emigre Government functioning to
harass the enemy. De Gaulle's Gov-
ernment was an emigre Government
and the British Government recog-
nised it when the Germans were
occupying France, But gne recognises
governments which are functioning in
the soil of the countries which they
are presumed to govern. That is the
basic thing. You may recognise it
as g gesture, and if it is in the
balance good, you may do so. At
the present moment, what is function-
ing there is a joint executive gov-
ernment of the French and the Alge-
rians. The Algerian representatives
have been appointed by the provi-
sional government, The provisional
government has been acknowledged
by the French Government, They
deal with it; they came to an agree-
ment with it and they are trying to
implement that agreement. Now, to
do something which may—it would
not upset the ggreement by itself-—
come in the way we deal with the
French people; which may come in
the way of that agreement will not
be desirable.

Shri Nath Pai: Sorrv, we fail to be
convinced by that.

Shri Jawaharlal Nehru: 1 should
like, very briefly, to touch on two
or three matters. Shri Indrajit Gupta
referred to the speech of Shrimati
Indira Gandhi in Canada, which was
reported. It is a manifestly incorrect
report because one particular aspect
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of it was something about the mas-
sacre of the Portuguese. It is the
other way about. She said that it
people went there unarmed, the Por-
tuguese would massacre them, as they
had done previously in small numb-
ers. There is no gquestion of massa-
cre of the Portuguese, Who is going
to massacre the Portuguese, if un-
armeq people go there. So, you have
to face the contingency of our own
people going there unarmed in large
numbers—several thousands being
massacred by the Portuguese, That
would have createq a situation which
our Government could not tolerate.

1 won't say anything about Kash-
mir. I+ has recently been discussed
in the Security Council, T would s®v
that the Defence Minister’s speech
was very....

Shri Nambiar: On the point of
allegeg Communists encouraging
trouble in Goa, which was also quot-
ed by Mrs. Indra Gandhi no - reply
has been given. Shrimati Indira
Gandhi made a reference to Com-
munists in her speech.

Shri Jawharlal Nehru: I do not
know what ghe said. I have not been
able to confimm that. This I know. It
is obvious. But I do not know what
other thinigs she might have said.
Ske might as well have said that the
communists might have inci*ed peo-
ple to march inside. I cannot con-
firm that.

Shri P. K. Deo (Kalahandi): On a
point of order, Sir. What has Shri-
mati Indira Gandhi to do with the
Government of India and why is the
Prime Minister explaining?

Mr. Speiker: Because some criti-
cism was made. The hon. Member wasg
probably not here then,

Shri P. K. Deo: Still what has rhe
ta do with the Government of India?

Mr. Speaker:

brought in by the other
therefore, it iz denied.

Because it was
speakers,
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Shri Jawaharlal Nehru: There are
two matters which I should like to say
samething about. One is the Chinese
border and then there is disarmament.

About disarmanet it is difficult for
me to go into details, now, because
the matfer is being discussed. So far
as the nuclear test; are concerned, the
8 neutral countrieg presented a propo-
sal which both the major parties said
they would consider. They are cor-
sidering that; they have not come to
any decision. I think they will agree
to something which stops these nu-
clear tests.

As for disarmament also, it is a
complicated subject ang I cannot dis-
auss it in 5 minutes. But the presence
of the so-called neutral countries in
this disarmament committee hag been
undoubtedly of wvalue. The wvalue,
first of all, is that the whole tone of
the discussions in this committee has
been different from the one on pre-
vious occasions. Now merely because
of the presence of neutral countries,
there has been very little strong langu-
age used by anybody. They have all
spoken, more or less gently to each
other and there is a general spirit of
accommodation, trying to find some-
thing. But there is a definite barrier,
a gap which they cannot cross, which
they might cross any day. Till they
cross it, they wil]l always take a strong
line about crossing it.

Secondly, the neutral countries’ pre-
sence there—they have made various
suggestions—has opened out various
avenues of thought which hag helped
the committee. But it has not helped
it sufficiently to crosg that barrier
which divides the two sides, the bar-
rier ultmiately being one of fear and
dislike and distrust of each other.
In fact, I may say that I believe they
will some time or the other come to
an agreement because there iz no other
way but to come to an agreement. The
other way ig going gradually towards
something like annihilitation of each
other.

Another important question which
lieg behind disarmament is the Berlin
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issue. In regard to the Berlin issue
it ig said that much progress has ‘been
made in talks between the United
States and the Soviet Union, the two
principal parties. Another important
development is that the German Chan-
cellor, Dr. Adenaur does not like
thi; progress to be made and there
has been some difference of opinion
between him and the American Gov-
ernment. However it may be, if the
Berlin issue is solved there is no doubt
that a very big step will have Lzen
taken.

Now coming to the border gquestion
it is very easy for some hon. Members
to talk some new Members, I would
say, lest the old Members might sus-
pect I am referring to them—bravely
of our border and say that we should
do this and that. As every one rea-
lises now, any war between India
and China is going to be a treinen-
dously disastrous affair. What is
more, it may well become intermin-
able because I do not see any easy
possibility of either party defeating
the other. Warring what for? Well,
for certain pieces of territory, impor-
tant though they may be, but some
pieces of mountain territory. There-
fore, one tries to avoid war because
war would be disastrous both for
India and China. It is our policy to
avoid war unless it is thrust upon us
but whether we avoid war or not, we
have to be prepared for it and we
prepare for it to defend these areas
and to recover them. How to recover
them short of war? If one is prepar-
ed to recover them and one is strong
enough, other things also help in the
process and it is possible that ithose
things plus our preparation for any
action may result in some kind of
agreement for these areas to be libe-
rated. Therefore, to say that we will
not talk to the Chinese Government
is not right. But to talk to them we
must talk to them on some basis and
not just talk to them on the air.
‘What basis can there be? We had
suggested at one time that they should
withdraw according to our maps and
we should withdraw according to
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their maps leaving the area in bet-
ween which is an admanistered. It
does not very much matter because it
is mountain area where very few
people dwell, These are important
and strategic areas but no adminis-
tration existed there and -none is
necessary for the time being. I had
suggested and I had further added
something a little later that, in regard
to the northern Tibet-Aksai Chin
where they built a road and which
was used as a caravan route, they
might use that road for civilian pur-
poses for a temporary period till we
discussed this matter and presumably
came to an agreement or not or what-
ever it might be. All this was for a
temporary period. This was to en-
able us to talk to each other and dis-
cuss the matter. So, I had said they
should withdraw according to our
maps, which meant withdrawal from
the vast area which they have taken,
and our withdrawal according to their
maps. This applies, may I say, en-
tirely to the Ladakh area and not the
eastern area at all, because we are
not going to withdraw in the east. In
the Ladakh area, it meant a very
small withdrawal for us—a few vil-
lages—and it meant a large with-
drawal for them.

I had said that for civilian use, as
they used to before, they could conti-
nue to use the Aksai Chin road for a
temporary period. I think that was
a very fair offer which they did mnot
accept. I still think that is a fair
offer. That would immediately give
us a base for talks, because without
a base, one cannot talk merely re-
peating our respective claims. The
only other basis was the basis of the
officials’ report. On that basis 1 was
discussing it.

I do not know if it is worth-while
my putting before the House some
general considerations. We live in a
turbulent, dynamic and fast changing
world, and one hesitates to take a
step which might make it much more
turbulent. We live in a world which
is fast changing economically also.
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Our country is fast changing, and we
would not like to do something which
will stop that change or reduce the
pace of that change. Much has hap-
pened in our country during the last
few years. Much has happened in
China. We have heard how a great
leap forward was there in China. We
have also heard of a considerable
going back in China. There is mno
doubt that, because, not only of bad
harvests but for other internal rea-
sons—economic and otherwise—there
has been a great setback in China.

What is very interesting is that the
great attack that took place in the
early days of this new regime there,
on what might be called the ancignt
Chinese civilisation, the traditional
Chinese culture, has largely ceased or
anyhow there is a reappearance of
the traditional culture. Even Confu-
cious is talked about now. He was
banned; and there is a certain feeling
of disillusionment of youth. There
has been no political reaction or poli-
tical relaxation there at all. The ten-
sion is still there, but, nevertheless,
there is a certain relaxation in life
generally. It is a period of Tretreat
from the extreme step taken pre-
viously and a certain craving among
the youth for some of their older
culture. This may change again, of
course.

But I am merely pointing out that
whatever happens in China—China
being a very great country, very great
not only in size but in background
and in culture—is bound to have a
powerful effect on the world, and
these changes are being watched very
closely. Our merely ignoring these
facts and thinking of a quick military
solution of this very difficult prob-
lem before us is perhaps not wise.
But it is wise and essential that we
chould think of military steps lest
others fail. That is why we have
heen engaged in road-building, build-
ing up our military apparatus, etc.
Till that is done, our indulging in
some adventure would not be wise,
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[Shri Jawaharlal Nehru]
18 hrs,

There are one or two others things
I would like to mention before I take
leave of the House. For the first
time, I think, the Estimates Com-
mittee of this House had a look at the
External Affairs Ministry last year.
The look was, as far as I can make
out, satisfactory to bhoth parties.
They spent some time over it, as they
do. They made certain suggestions.
Most of their suggestions have been
accepted by the Ministry and in re-
gard to some of them they pointed out
their difficulties. And so, they parted
with mutual expressions of satisfac-
tien. They went deeply into the
working of the Ministry and they had
a greater chance of judging what was
being done, the expenditure, ete.

In regard to the expenditure, may
1 remind the House that out of the
big figures that are put in these de-
mands for grants in the name of the
External Affairs Ministry, very large
sums have practically nothing to do
with External Affairs. There are the
Naga Hills; there are the very expen-
sive Assam Rifles, for whom the Ex-
ternal Affairs Ministry pays. It is
part of the army, a private army;
perhaps not a private army, but it is
apart from the regular army and a
very good army too. Then, there is
the North-East Frontier Agency. There
is Goa, Daman, Diu, Nagar Haveli
and a number, of other things, which
have nothing to do with External
Affairs, but which due to historical
chance are there. They may later be
taken out. Again, there are large
sums which we pay as our contribu-
tion to the United Nations and various
other organisations such as that,
which come infto External Affairs, so
that the actual sum spent on the Ex-
ternal Affairs Ministry is consider-
ably less than the demands made.

(g

Shri Nath Pai: I would like to put
one question to the Prime Minister,
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because if that statement is allowed
to remain, perhaps we would be mis-
understood  colossally. The Prime
Minister said that the date for the
uberation of Goa was fixed long in
advance. That will bring the charge
that we were only inventing excuses,
having already decided upon it. He
said in defending the action of our
Embassy in Washington that we want-
ed to keep it a secret, but we had
fixed the date much in advance. That
brings once again the charge that we
were playing a double game, Would
he kindly explain what “much in ad-
vance” means? Otherwise, it means

that we were cooking up excuses,
having fixed the date.
Shri Jawaharlal Nehru: “Much in

advance” means a week or ten days.

Mr. Speaker: May I put all the cut
motions together?

Some Hon. Members: Yes.

Mr. Speaker: I put all the cut
motions to the House.

All the cut motiong were put and
negatived

Mr. Speaker; The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth. column of the order
paper, be grantied to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the vear ending the 31st
day of March, 1963, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 16, 17, 18, 19, 20,
21, 22, and 116, relating to the
Ministry of External Affairs.”

The motion was adopted.

[The motions of Demands for Grants
which were adopted by the Lok Sabha
are reproduced below—Ed.]
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Devanp No, 16—TRriBAL ARE’S

“That a sum not exceeding Rs.
8, 16,49,000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 3lst
day of March, 1963, in respect of
‘Tribal Areag "."

Demanp No. 17—Naca HiLis—
TUENSANG AREA

“That a sum not exceeding Rs.
3,16,81,000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1963 in respect of
Naga Hills—Tuensang Area’”

“That a sum not exceeding
Rs. 10,99,16,000 be granted to the
President to complete the sum
necessary to defray the charges,
which will come in course of
payment during the year ending
the 31st day of March, 1963, in

respect of ‘Externa)] Affairs’”.

DemanD No. 19—STATE oF PONDICHERRY

“That a sum not exceeding
Rs. 3,33,88,000 be granted to the
President to complete the sum
necessary to defray the charges,
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘State of Pondicherry'.”
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President to complete the sum
necessary to defray the charges,
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Dadra and Nagar
Haveli Area’.”

Demanp No, 21—Goa, DAMAN AND

Dru

“That a sum not exceeding
Rs, 3,95,78,000 be granted to the
President to complete the sum
necessary to defray the charges,
which wil] come in course of pay-
ment during the year ending the
31st day of March, 1963, in respecte
of ‘Goa, Daman and Diu'.”

Demanp No. 22—OtHER REVENUE
EXpENDITURE OF THE MINISTRY OF
EXTERNAL AFFAIRS

“That a sum not exceeding
Rs, 3,60,18,000 be granted to the
President to complete the sum
necessary to defray the charges,
which will come in course oI
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Other revenue expendi-
ture of the Ministry of External
Affairs’." :

Demanp No, 116—CaprtaL OUTLAY OF

THE MINISTRY OF EXTERNAL AFFAIRS

“That a sum noi excesding

Rs. 67,65,000 be granted to the
President to complete the sum

necessary to defray the charges

which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Capital outlay of the Ministry
of External Affairs’”

DEmMAND No.—20—DADRA AND NAGAR
HAVELY AREA

“Thet a sum not exceeding
Rs. 19,75,000 be granted to the
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18.05 hrs.

RE: HALF-AN-HOUR DISCUSSIONS

Mr, Speaker: We take up the Half-
an-hour Discussion now?

Some Hon, Members: No, Sir, It
is too late. It is six o'clock.

Mr. Speaker: I also agree there. But
the hon, Members also should realise
that during these days when we are
discussing the Demands for Grants

we have got to sit up to six ordinarily
and, therefore, such discussions should
not be present, rather should be aviod-
ed and giving of notices also should
not be done.

18.06 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
May, 16th 1962/Vaisakha 28, 1884
(Saka),
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Collieries
Doy o
Raw material for Stoel
Plant . .

Rourkela Fertuwer Plam
Diamond cutting . .
* Actual Users’ and ‘Small
Scale ' Import licences
Electrification of Taj
Gold in Kerala

Steel Plants .

of
puinduftheumnm in
Btam-mbLtd
Bhupd . f
for heem
‘AntunlUlen

U.5.Q.
No.

1187
1188

1189

1190

Film Stars .
Grant for Dcvclopmen(
of Libraries in  Mysore
Literature for Neo-
ltetneumdnnmdcdu«
cation

Soml, edmnon

Lm:m»

T
ng:ﬁﬂmm Culmnl
11 on and u-mspon

- of . .

voal v
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CoLumMNs

. §349-50

4350-51
4351-52
4352-53
4353
4353-54
4354-55

4355
4355-56

4356

4356
4357
4357-58

4358
4358

4358-59
4359
4359-60

4360-61
43'61-62

4362
4362-63

436364
4364
4364-65

4365



4575

WRITTEN ANSWERS TO
QUESTIONS—contd.

U.S.Q.

Subject

No,

1193

1194
1195

1196
1197

1198

1199
1200

1®I
1202

1203
1204
1205
1206
1207
1208
1209
1210

1211
1212

1213
1214

1215

1216
1217

1218

1219
1220
1221
1222
1223

1224
1225

1226

Mineral
shnghp-ur a.n

MMmc Scholarsh.lps
Scheduled Castes and
Scheduled Tribes in
Coal for Orissa .

Allotment of cement to
States L . i
Allotment of C. L.
sheets to States . .
Qil from Gujarat wells

Export of copra and betel-
nuts from Micobar Islands

Sertha and Kalal fields

Advisory Committee for
Andaman and Nicobar

Illegal entry by Pakistanis
Basic education .
Development of Hindi
Manuals etc. in Hindi
Delhi  University
Hindi replies .
Import of furnace oﬂ

Cultural delegations
sent abraod . .

Literary worhhops
Kerala .

Emplo; ef Manrpu.r
Adm;mruet?:auon .
Coal distribution
Plots allotted to ex-
servicemen .

of N'ar-

in

Allotment of la.nd to
Harjjans by Delhi M-
ministration .

Air Defence Rﬂda.r

Beaver Riding Ttny
Tractor. .

Establishment ot' sDneI
and Heavy industries .

Ankleshwar oil :
Bhojudih Coal Washery
Jharia coalfield

Pay scales

505 Army Base Worhhop,
Delhi Cantt.

Jharia coal mines
Coal target
Coal prodction ; .

[Dawy Digest]

CoLumMNSs

. 4365 67
4368

4368
4368-69

4369

4370
4370-71

4371
4371

4372
4372
4372-73
4373
437374
4374775
"4375
4376

4376-77
4377

4377
4377-78

4378-79

4379
4379-80

4380

4360-81
4381
4381-82
4382
4382-83

4383
4384-85
4385
4386

4576
WRITTEN ANSWERS TO
QUESTIONS—contd,
U.S.Q. Subject CoLumNs
No,
1227 Dissolution of Territorh
ial Councils 4386-87
- 1228 Dcploymen:of g;colog[u,l
438788
1229 D.A.‘l to Governmmt
.mKI-' .o 4388
1230 vainou
MmpnueOm Company 4388-89
1231 Displaced persons of
Tripura & i % 4389
1232 Rehabilitation  Centres
" of Tripura . . 4389-90
1233 Accounts of Tripura
Territoral” Council 4390
1234 Rehabilitation of Jhumia
families in Tripura 4390-91
1235 Assessment of basic edu-
cation in Tripura . . 4391
1236 Tribal Blocks in Madhya
Pradesh . 4391
1237 Survey of boder areas 4391-92
1238 Bhilai Steel Plant 4392
1239 State Legislative Coun-
cil Election - 4292-93
1240 Co-operative H:msins
Societies - 4393-94
1241 Special Mulu-pu.rpou
Blocks . 4394
1243 Smd.)rorl-!md.lm Schonls
of non-Hindi vpu.hn;
States . 4394
1245 Engineering cull.egu in
Mysore . 4395
1246 [Iron ore in Cn.lm.lt . 4395-96
1247 Bomb explosion in Chitli
Kabar, Delhi ' . 4396
1248 Traffic bunleneck in
Delhi . . . 4396-97
1249 Fluorite deposits 439798
1250 Coal 4398-99
1251 Pension  cases . 4399-4400
1252 Earth Sciences and Geo-
physics Centre at Hy-
derabad . . . 440001
1253 Aerodrome near Bareilly 4401
1254 Sainik Schools . 4402
1255 Colleges and H.lgher
Secondary Schools in
Delhi 4403
1256 Criminal cases in Dclhj.r
New Delhi . 4403-04
1257 Land in Delhi . 4404
1258 Survey of India Mapsin
Hindi . . . 4404-05
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QUESTIONS—contd. CA.LLI'N'G ATTENTION TO
MATTER OF URGENT
UseQ. Subject Covumns PUBLIC IMPORTANCE 4419—26
No. Shri Bishen Chandra Seth
e attention of the
1259 l;_'lc::dular science booh in - Prime Minister to the reported
. -+ 4405 killing of five army men of the
1260 'I‘rnn;imon of Rules ;i;h anmt!yﬂ:s and c.;:hnsmg
and Manuals . 4406- Juries several ers
U 07 by the Naga hostiles on the
1261 Roster for teaching Hindi 7th May, 1962, near Kongai
to employees in Govern- in Imphal.
ment offices . . 4407 The Prime Minister and Minis-
n friti ter of External Affairs and
R R
N Y (Shri Jawahar] chru) made
Ordinance Establishments 440708 a statément in regard thereto.
1263 Three-Year Degree
i g P PAPERS LAID ON THE TABLE:::.S-:;,
1264 Heavy Electrical factory (0 A .
copy each of the following
at Nangal Dam . 440809 ?gwg" “““G“R*jf“iﬁl’
265 Bank of Chi loyees 4409 1) of section 619, t
r 6: P ¢ iml’ Wel Companies Act, 1956: —
12 rants ior Laman Vel i) Annual Report of the Maza-
fare for Punjab 4409 @ g::m Domita;, Bom-
1267 Indian Council for Cul- MY’ for the gﬂr ;m
tural relations 4409-10 . “.nd the m:ﬂ_
1268 Indian Institute of Pubuc ments of the Comptroller
Administration,  New and Auditor-General there-
Delhi . i . 4410-11 on.
1260 Exploitation of minerals (i) Annual Report of the Garden
in Tiruchy . . . 4411 Reach Workshops Limited,
Calcutta, for the year
1270 Iron ore deposits in 1960-61 along with the
Tiruchy (Madras) . ETIE Audited Acc:fung and the
1271 Housing Scheme at. comments e Com-
torller and  Auditor
Cannanore Cantt. 4412-13 PG e
1272 Primary. Schools in (2) A copy each of the following
Tripura . 4413 Rules under sub-section
1273 Directorte of lncom: Tax ?) of Section 54 of the
Investigation and Re- erritorial Councils Act,
search . . . 4413 1956 :—
1274 Theft of Sales Tax (i) The Territorial Counils
Forms . . 441314 (Consultation with the
1275 Private Schools in Dﬂhl 4414 wﬂﬂomnlugungbimﬁ,r\;ﬂ;;o
1276 Compensatory Allowance published in N
to Government employees No. G.S5.R. 1252, da(ed
in Andaman Islands 4414-15 22nd October, 1960,
1277 Coal Mines in Khasi (iiy The Territorial Councils
Jaintia Hills . . 4415-16 (md;ent) l;tules 1962
. : pul in Notification
il A ) No. G.S.R. 216, dated the
versity . ) ] ) 4416 17th February, 1g62.
1279 Allowances 1o  Police (3) A copy of the Mysore High
i " Court (Vacation) Order,
Officers in Dell_n . 4416-17 1962 published in Noti-
1280 Coal shortage in Gujarat 4417 fication No. S.0. 1088, dated
1281 I:lalnin.g Centre for the rheb_mh ﬁprilz,)moﬁ?. Sumnuda
mit Blind, Dchr - sub-section
1282 Sch : o c- ”}“r} AT of the High Court Judges
chools in tents in Delhi  4418-19 (Conditions of Service)
1283 Grants to Universities 4419 Act, 1954.
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PAPERS LAID ON THE
TABLE—contd.

(4) A statement showing the
recommencations of the

(s) A copy of Notification
No. S.0. 738, dated the
17th March, 1962 under
sub-sectlon (5) of section
287 of the Income-tax Act.
1961 .

MESSAGE FROM YA
SABHA RAJ .

Secretary reported a m e
from Rajya Sabha Lha(%:ﬁ-n
Sabha no recommenda-
tions to make to Lok Sabha
m to the Appropria.

ys) No. 2 mu,

. 1962, pmed Lok Sabha

on the 4th y 1962,

ELECTIONS TO OOMu'
MITTEES . .

.1) The Minister of Scientific
Research and  Cultural
Affairs (Shri  Humayun

Kabir) moved for election
of two members of Lok Sabha

[Darwy Diazsri

ELECTIONS TO COMMIT-
TEES—Contd.

CoLumns

10 be members of the Cen-
tral Advisory Board of
Archacology. The motion
was adopted.

(2) The Deputy Minister
in  the Ministry of .
Scientific Research  and
Cudtural Affairs (Dr. M.M.
Das) moved for electicn of
two members of Lok Sabha
to be members of the Ad-
visory Board for National
Atlas  and Gmphjni
Names. The m was
adopted.

DEMANDS FOR GRANTS,

1962-63 . - 4431—4570

tl_-‘urdaGr::‘ dm:uss’ ion on Demands
or ts,}1962-63 in respect of
the Mmhl:ry of External Affairs
was concluded and the De-
mands were voted in full,

AGENDA FOR WEDNESDAY,
MAY, 16, 1962[VAISAKHA 26,
1884 (Slh

Consideration of Demands for
Grants in respect of the Minis-
try of Mines and Fuel.

GMGIPND—LS II—s38 (Ai) LSD—29-5-92—900.



